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PLOT NO:4001/A-2,GIDC ANKLESWAR,
-, -,
ANKLESHWAR - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

shchem@yahoo.com

00000000000

Type / Scale / Sector / Status : RED / SMALL / Pharmaceuticals / In Operation
 Inspection Dt & Time : 14/10/2020 12:20 /  Water 

Water Consumption in Kilo Lts Per Day 5.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

581437 ( On/For Revocation   )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
CETP (ETL) Member / No generation of industrial wastewater

Ind : Dom : 1.000
5.000Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-95266-02/06/2023  Last Inward:139361-03/06/2018[GRT]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : Mr. Vijay R. Sheth, Manager

4

17

Shchem Corporation

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/01/1985 25/01/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 10 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 36420-20/10/2020

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487
18/07/2016 REV 29/07/2016 PER, 398339 REV REV 364468

Lab Charges Pending :  Rs. 5440.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2017-2018 Water Cess Return : 2017-2018 HW Monthly Return : 2018-04

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 3575, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 107 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 201804 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Collection Cum Equalization,P-Collection Tank

APCM Details : Scrubber

Fuel Used : Natural Gas

Stack Attached to : Boiler

N I C1/5 ( Through XGN )20/10/2020

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure-R1

226



PCB-ID: ( 26937 )

Remarks :

Site  Observations  during  Inspection ,

One Time Updations
k  - Recycler Registration Valid ?? Yes

General Observation
a  - R.O File No ID:26937

a  - Is the Industry in Operation ?? Yes

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? Yes

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 2

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes
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4. આગાઉ આપેલ ૂચનાઓ પૈક  પડતર ૂચનાઓ ું Compliance કર ું.
2. ETP તથા Plant Area ું House Keeping  ુબજ નબ ં જોવા અ લેલ તો તે ગેના ુધારા મક પગલા લઇ અ ેની 
કચેર ને ણ કરવી.
3. આપના એકમના છે લા ણ માસના production data, water Consumption, waste water generation તથા , 
Hazardous Waste ના Data Submit કરાવવા.
1. ુલાકાત સમયે આપના એકમમાં આવેલ ETPની Settling Tank માં રહલ વે ટ વોટર તથા એકમને અડ ને આવેલ 
GIDC Strom waste Drain માં રહલ વે ટવોટર ના Color Brown તથા PH Alkaline જોવા મળેલ તથા બંને જ યા પરના 
વે ટ વોટરના એક –એક ન ુના લેવામાં આવેલ Sample ની Characteristic જોતા આપના ારા Waste water ને  Odd 

hours માં એકમની બહાર છોડવામાં આવે છે. તે ું ફ લત થાય છે. સદર બાબતે ુલાસો કરવો.

• Unit is jointly visited with NCT team member regarding discharge of w/w outside premises by this unit.• This 
unit was traced out for the reason yellowish colored water observed in natural open khadi within GIDC 
Ankleshwar. • During visit brownish colored w/w observed in GIDC open drain near the boundary wall of the 
unit & the stretch of this w/w was found to be @ 80-90 feet. One sample of w/w was collected from this GIDC 
open drain having brownish color & pH @ 10 on pH strip.• Immediately the unit was inspected. During visit unit 
is found in operation & production of 3, 4 Di amino Benzophenone is going on.• ETP was found not in operation 
but w/w is observed in settling tank. Color of this w/w was observed brownish & pH @ 9-10 on pH strip. One 
sample of w/w was collected from settling tank.• Unit is a member of CETP, ETL, Ankleshwar for the disposal of 
waste water. • Characteristics of both the w/w sample i.e. w/w sample collected from GIDC open drain near the 
boundary wall of the unit & from settling tank of ETP of the unit were found same.• Fresh soil was observed in 
open area near ETP to hide the earlier disposed/overflow of w/w in ETP area. (photo attached).   • During visit 
daily work (rojkam) was done with NCT member & it is attached separately.• Housekeeping within premises & 
near ETP area was found very poor.• Looking to the site situation within premises as well as outside premises, it 
was observed that unit discharges their waste water into GIDC open storm water drain in odd hours instead of 
treatment & disposal as per CCA conditions.• 3 day notice given during visit. • Photographs taken during visit are 
attached herewith. [4736]-19/10/2020
~ RO Comments/Reply :AR awaited. Strict actions recommended-20/10/2020

W.C Notings: 

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.
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Instructions in Previous Visits and Reply Insp Det Instruction Status

૩]   આપના એકમ ું કલે ર  GIDC મા આવેલ અ ડર ાઉ ડ વે ટ વોટર ું વહન 
કરતી લાઈનમાં કોઈ કનેકશન ન હોવા ગે ું  GIDC નં માણપ   ર ુ કર ું .

484248(14/06/18) Still Pending

૧]   આપના એકમમાં આશર ૨ મ.ટન ટલો ુનો લજ  ટોર કરલ જણાયેલ  નો 
યો ય િનકાલ કરવો.

484248(14/06/18) Fully Complied

૨]  આપના ETP ની કલે શન ટકમા સં હત વે ટ વોટરને ETL મા મોકલ ું . 484248(14/06/18) Partial Compliance

૧]  આપના ારા તા: ૧૧/૦૫/૨૦૧૮ ના રોજ આપવામાં આવેલ અ ડરટ કગ ું 
પાલનકર ું.

481903(25/05/18) Partial Compliance

(૨)આપના ઉધોગમાં નામદાર સવ ચ અદાલતનાં આદશ ુજબ .Adequate, 

functional primary ETP જોવા મળેલ ન હ  તા કા લક બનાવવો તથા તેને કાયરત 
કરવો

470815(28/02/18) Fully Complied

આપના એકમ ની ુલાકાત દર યાન પયાવરણીય કાયદા સંદભ ગભીર કાર ની 
ુિતઓ/ િતઓ જોવા/ ણવા મળેલ છે,  આધાર પગલા લેતા પહલા ુદરતી 
યાય ના િસ ધાત ુજબ આપને સાંભળવાની તક ુર  પાડવાના હ ુથી નીચે જણાવેલ 
ુદાઓ/ ુચના પર વે આપનો લે ખત ુલાસો/ પ ટતા/ ુતતા  અહવાલ કામકાજ ના 

દન-3 માં બોડ ની વડ  કચેર  તથા ાદિશક કચેર  ને ર ુ કરવા આથી નોટ સ 
આપવામાં આવે છે.
 (૧) આજ રોજ ઉધોગની ુલાકાત સમયે આપના ારા ZCL chemicals Ltd 

કલે ર ું જોબવક કરવામાં આવ ું જણાયેલ છે. તથા િવિવધ કોડડ ોડ ટ ું 
ઉ પાદન કરવામાં આવ ું જોવા મળેલ છે આ કોડડ ોડ ટ ના ઉ પાદન માટ જ ુર  
તમામ પરવાનગીઓની િવગતવાર પ ટતા કરવી. 

470815(28/02/18) Partial Compliance

(૫) ુલાકાત સમયે આપની ડ લીવર  ચલણ ફાઈલ તપાસ માટ લીધેલ છે. 470815(28/02/18) Partial Compliance

(૩) આપે જણા યા ુજબ આપ સી.ઈ.ટ .પી ETL  નાં મે બર છો. તથા આપે છે લા બે 
વષમાં સી.ઈ.ટ .પી કોઈ વે ટ વોટર મોકલેલ નથી ઉપરો ત ુ ા ૧ માં દશાવેલ 
ઉ પાદનમાં ઉ વતા વે ટ વોટરના િનકાલ ગે ુલાસો કરવો ીમાઈસીસ માંથી 
અયો ય. Odd hours માં વે ટ વોટર નો િનકાલ કરવા ું તા કા લક બંધ કર ું

470815(28/02/18) Partial Compliance

(૪)અપના ઉધોગના ઉ પાદનની િવગત April -૨૦૧૭ થી ુઆર - ૨૦૧૮ ની 
Excise ER 1/GST નાં ઓનલાઈન વે ર ફકશન સ હત દન-૩ માં ર ુ કરવી

470815(28/02/18) Partial Compliance
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Chloro-Sulphonation 11 reactor m-2 SCR SO2-40,HCL-15,CHI-9,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 10 NON IBR BABY 

BOILER CAP. 0.4 
TPH

NO N.A Natural Gas 100 SCM/DAY

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @ 10 on ph strip / 33 1230-1230 REP  from storm water drain near boundary wall of the unit ~ Brownish
2 W-13 @ 9-10 on ph strip / 33 1240-1240 REP  ## final outlet of the etp ~ from settling tank of the etp 

unit
Brownish

D

A

R.B. Makwana, SSA - MS. ALPA AMRUTBHAI VASAVA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent Catalyst I  -28.2 0.024-M.T COL,DSS,STO,TRA,DST
2 Spent Solvents I  -28.6 66.000-M.T COL,REU,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 12.000-M.T COL,DCO,DSS,REU,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 1.200-M.T COL,DSS,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 3,4 di amino benzophenone 2.000 2.000 - M.T 0.000
2 medendazole IP/BP/USP 2.000 2.000 - M.T 0.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 6.000 WWG : 6.000 Water Source     Remark
1 Boiler Feed 0.500 0.100 Tankers
2 Cooling Water 1.000 0.000 Tankers
3 Domestic Purpose 1.000 1.000  Tankers
4 Mnfg Process 3.000 4.400 Tankers
5 Others ..... 0.500 0.500 Tankers for APCM

Water Consumption & Generation Break upG

Signature By(R.B. Makwana, SSA )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Photographs Taken During Inspection On Dated 14/10/2020 

 
 

brownish coloured w/w in GIDC open drain near the boundary wall of M/s. Shchem 
Corporation 

 

 
 

ETP of M/s. Shchem Corporation 
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Photographs Taken During Inspection On Dated 14/10/2020 

 

 
 

Fresh soil was observed in open area near ETP to hide the earlier disposed/overflow of 
w/w in ETP area 

 

 
 

settling tank of ETP 
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Photographs Taken During Inspection On Dated 14/10/2020 

 
 

Poor housekeeping near ETP Area 
 

 
 

Poor housekeeping near ETP Area 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:290893 - Analysis Completion:04/11/2020

Pharmaceuticals / LAB Inward : 42330

TEST REPORT

Date:  04/11/2020       Test Report No. : 42330

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : REV-On/For Revocation)

:  R.B. Makwana, SSA 

:  5 lit

:  290893

:  14/10/2020 , (1240 to 1240) & 19/10/2020

:  20/10/2020 & 04/11/2020

:   ## Final Outlet of the ETP ~ From settling tank of the ETP unit

:  --

:  Into CETP-ETL through tanker

:  No generation of industrial wastewater

:  33 &  pH Range on pH Strip :@ 9-10 on pH strip

:  Barcode &  Color & Appearance :Brownish

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  13    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 33

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.68

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen70

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 6645

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 535

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 101

 7 Acidity as Caco3 mg/l Titration Method. (2310 B APHA Standard Methods 22nd edi.) -20121 – 1000 mg/l BDL

 8 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 625

 9 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 2991

 10 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 4116

 11 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 1.6

 12 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 1050

Laboratory Remarks : Approved By:236-lab_236 Dt.: 04/11/2020

D. N. Vasadia,  Lab Head

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

02/05/2024 11:52:38 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:290892 - Analysis Completion:04/11/2020

Pharmaceuticals / LAB Inward : 42329

TEST REPORT

Date:  04/11/2020       Test Report No. : 42329

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : REV-On/For Revocation)

:  R.B. Makwana, SSA 

:  5 lit

:  290892

:  14/10/2020 , (1230 to 1230) & 19/10/2020

:  20/10/2020 & 04/11/2020

:   From storm water drain near boundary wall of the unit ~

:  Yes

:  --

:  No generation of industrial wastewater

:  33 &  pH Range on pH Strip :@ 10 on pH strip

:  Barcode &  Color & Appearance :Brownish

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  13    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 33

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.11.40

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen1000

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 63405

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 555

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 294

 7 Acidity as Caco3 mg/l Titration Method. (2310 B APHA Standard Methods 22nd edi.) -20121 – 1000 mg/l BDL

 8 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 18500

 9 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 28490

 10 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 43529

 11 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 1.2

 12 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 13 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 10880

Laboratory Remarks : Approved By:236-lab_236 Dt.: 04/11/2020

D. N. Vasadia,  Lab Head

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

02/05/2024 11:53:06 Page 1 of 1
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PLOT NO:4001/A-2,GIDC ANKLESWAR,
-, -,
ANKLESHWAR - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

shchem@yahoo.com

00000000000

Type / Scale / Sector / Status : RED / SMALL / Pharmaceuticals / In Operation
 Inspection Dt & Time : 27/11/2020 15:04 /  Water 

Water Consumption in Kilo Lts Per Day 5.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

585721 ( After Direction )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
CETP (ETL) Member / No generation of industrial wastewater

Ind : Dom : 1.000
5.000Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-95266-02/06/2023  Last Inward:139361-03/06/2018[GRT]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : Mr. Vijay R. Sheth, partner

4

17

Shchem Corporation

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/01/1985 25/01/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 10 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 36655-05/12/2020

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,O15, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487

Lab Charges Pending :  Rs. 10680.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2017-2018 Water Cess Return : 2017-2018 HW Monthly Return : 2018-04

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 3575, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 107 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 201804 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Collection Cum Equalization,P-Collection Tank

APCM Details : Scrubber

Fuel Used : Natural Gas

Stack Attached to : Boiler

N I C1/5 ( Through XGN )05/12/2020

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure-R3
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PCB-ID: ( 26937 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? No. under closure by Board

a  - R.O File No ID:26937

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No. Not verified

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? No.

e  - Was the ETP in operation ? No

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? Yes By physical observation as per pH and color

h  - Nos of Samples collected 2

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

N I C2/5 ( Through XGN )05/12/2020

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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During routine monitoring of Ankleshwar GIDC, greenish colored turbid waste water is observed in open GIDC 
storm water drain passed near pumping station A. So by back trashing of upstream area of GIDC drain with NCT 
team, we have reached to this industry. Looking to physical appearance (color & pH), the same colored alkaline 
waste water is found in GIDC storm water drain outside of this unit. And the upstream GIDC storm water drain 
of this unit is flowing domestic waste water. For further investigation, we have entered in the premises. During 
visit, all the ETP tanks of the unit were found to have w/w similar to the w/w in the Strom water drain (GIDC) 
outside the unit but with highly concentrated. As well as around the ETP area and near ETL holding cum 
discharge tank, the same waste water Patches were found on the ground. On the back side of the manufacturing 
plant, huge amount of Mother Liquor/ RM containing drums having intense smell are stored in hap-hazard 
manner in open area. Housekeeping in the unit premises was found to be very poor. Unit has made kachcha drain 
to carry waste water generated from plant to ETP area so unit needs to make it acid proof so that w/w stops 
flowing into the soil. Two waste water sample is collected from (1) ETP intermediated tank (2) GIDC storm 
water drain (outside unit). This unit is found not in operation and no any manufacturing activity was going on as 
closure direction is issued by Board on dated 10/11/2020 with 15 day effect. Power connection is also cut off by 
GEB and presently unit is having single phase of power supply. 3-day notice is issued to the unit. Photographs 
taken during inspection is attached in pdf document. [677]-02/12/2020
~ RO Comments/Reply :AR of the samples are awaited, Strict actions recommended-05/12/2020

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

W.C Notings: -----------------------[677-DEE]~

During routine monitoring of Ankleshwar GIDC, greenish colored turbid waste water is observed in open GIDC 
storm water drain passed near pumping station A. So by back trashing of upstream area of GIDC drain with NCT 
team, we have reached to this industry. Looking to physical appearance (color & pH), the same colored alkaline 
waste water is found in GIDC storm water drain outside of this unit. And the upstream GIDC storm water drain 
of this unit is flowing domestic waste water. For further investigation, we have entered in the premises. During 
visit, all the ETP tanks of the unit were found to have w/w similar to the w/w in the Strom water drain (GIDC) 
outside the unit but with highly concentrated. As well as around the ETP area and near ETL holding cum 
discharge tank, the same waste water Patches were found on the ground. On the back side of the manufacturing 
plant, huge amount of Mother Liquor/ RM containing drums having intense smell are stored in hap-hazard 
manner in open area. Housekeeping in the unit premises was found to be very poor. Unit has made kachcha drain 
to carry waste water generated from plant to ETP area so unit needs to make it acid proof so that w/w stops 
flowing into the soil. Two waste water sample is collected from (1) ETP intermediated tank (2) GIDC storm 
water drain (outside unit). This unit is found not in operation and no any manufacturing activity was going on as 
closure direction is issued by Board on dated 10/11/2020 with 15 day effect. Power connection is also cut off by 
GEB and presently unit is having single phase of power supply. 3-day notice is issued to the unit. Photographs 
taken during inspection is attached in pdf document. [677]-02/12/2020~ RO Comments/Reply :AR of the samples 
are awaited, Strict actions recommended-05/12/202

N I C3/5 ( Through XGN )05/12/2020

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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3. એકમ પ રસરમાં હાઉસક પ ગ ુબજ ખરાબ જોવા મળેલ ને ુધાર ું.
1. GIDC કલે ર એ રયાની ુલાકાત દર યાન આઈડ સી Pumping Station A પાસેથી પસાર થતી GIDC ુ લી drain 

માં greenish colour ના turbid w/w નો ફલો જોવા મળેલ. સદર બાબતે drainની upstream માં તપાસ કરવા આપના 
એકમની બા ુમાં આવેલ GIDC ની drainમાં સદર કાર ું w/w જોવા મળેલ. યાર આપના એકમથી આગળ આવેલ 
GIDCની drain માં સા ુ w/w જોવા મળેલ. આપના એકમની ુલાકાત દર યાન આપના એકમની ETPની બધીજ ટ કોમાં 
એકમની બહાર આવેલ Strom water drain (GIDC) માં રહલ w/w ુજ સા યતા ધરાવ ું પરં ુ Highly Concentrated 

ધરાવ ું w/w ભરલ જોવા મળેલ. તેમજ એકમ િવ તારમાં ETP ની આસપાસ તથા ETL, Holding cum discharge tank ની 
આ ુબા ુ w/w ફલાયેલ હોય તેવા જમીન પર પેચીસ જોવા મળેલ. સદર બાબતે ુલાસો કરવો. અને generate થયેલ w/w 

નો મં ુર  ુજબ િનકાલ કરવો.
5. આપને તા. ૧૦/૧૧/૨૦૨૦ના રોજ વડ કચેર  ારા ૧૫ દવસ ની અસરથી બંધના ુકમો ઉપરો ત દશાવેલ ુ ા નં. ૧ 
માટ મળેલ આમછતાં હાલમાં પણ એકમ પ રસરની બહાર આવેલ GIDC Strom water drain માં આપના એકમના w/w 

વી સા યતા ધરાવતા w/w જોવા મળેલ ના માટ તા કા લક ુધારા મક પગલા લેવા.
2. ુલાકાત સમયે એકમ પ રસરમાં મોટ  મા ામાં Mother Liquor /RM ભરલા િત વાસ ધરાવતા સો ુ લામાં hap-

hazard manner માં જોવા મળેલ ના માટ Seperate stroge યવ થા કરવી તથા નામકરણ કર ું.
4. ોડ શન લા ટમાંથી ઉદભવતા w/w ને ETP ુધી લઇ જવા માટ acid profing પાક  drain બનાવવી થી w/w 

જમીનમાં જ ું અટક.

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

4. આગાઉ આપેલ ૂચનાઓ પૈક  પડતર ૂચનાઓ ું Compliance કર ું. 581437(14/10/20) Pending !! Reminded AGAIN

2. ETP તથા Plant Area ું House Keeping  ુબજ નબ ં જોવા અ લેલ તો તે 
ગેના ુધારા મક પગલા લઇ અ ેની કચેર ને ણ કરવી.

581437(14/10/20) Pending !! Reminded AGAIN

3. આપના એકમના છે લા ણ માસના production data, water Consumption, 

waste water generation તથા , Hazardous Waste ના Data Submit કરાવવા.
581437(14/10/20) Pending !! Reminded AGAIN

1. ુલાકાત સમયે આપના એકમમાં આવેલ ETPની Settling Tank માં રહલ વે ટ 
વોટર તથા એકમને અડ ને આવેલ GIDC Strom waste Drain માં રહલ વે ટવોટર ના 
Color Brown તથા PH Alkaline જોવા મળેલ તથા બંને જ યા પરના વે ટ વોટરના 
એક –એક ન ુના લેવામાં આવેલ Sample ની Characteristic જોતા આપના ારા 
Waste water ને  Odd hours માં એકમની બહાર છોડવામાં આવે છે. તે ું ફ લત થાય 
છે. સદર બાબતે ુલાસો કરવો.

581437(14/10/20) Pending !! Reminded AGAIN

૩]   આપના એકમ ું કલે ર  GIDC મા આવેલ અ ડર ાઉ ડ વે ટ વોટર ું વહન 
કરતી લાઈનમાં કોઈ કનેકશન ન હોવા ગે ું  GIDC નં માણપ   ર ુ કર ું .

484248(14/06/18) Still Pending

૧]   આપના એકમમાં આશર ૨ મ.ટન ટલો ુનો લજ  ટોર કરલ જણાયેલ  નો 
યો ય િનકાલ કરવો.

484248(14/06/18) Fully Complied

૨]  આપના ETP ની કલે શન ટકમા સં હત વે ટ વોટરને ETL મા મોકલ ું . 484248(14/06/18) Partial Compliance

૧]  આપના ારા તા: ૧૧/૦૫/૨૦૧૮ ના રોજ આપવામાં આવેલ અ ડરટ કગ ું 
પાલનકર ું.

481903(25/05/18) Partial Compliance

N I C4/5 ( Through XGN )05/12/2020

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Chloro-Sulphonation 11 reactor m-2 SCR SO2-40,HCL-15,CHI-9,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 10 NON IBR BABY 

BOILER CAP. 0.4 
TPH

NO N.A Natural Gas 100 SCM/DAY

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-12 @ 10 on ph strip / 30 1510-1510 REP  from intermediate holding of etp ~ Brownish-yelllow
2 W-12 @ 8 to 9 / 30 1520-1520 REP  from gidc storm water drain outside premises ~ greenish-black

D

A

Bhumika A. Bhuva, AEE - L.U.Katariya, SSA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent Catalyst I  -28.2 0.024-M.T COL,DSS,STO,TRA,DST
2 Spent Solvents I  -28.6 66.000-M.T COL,REU,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 12.000-M.T COL,DCO,DSS,REU,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 1.200-M.T COL,DSS,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 3,4 di amino benzophenone 2.000 2.000 - M.T 0.000
2 medendazole IP/BP/USP 2.000 2.000 - M.T 0.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 6.000 WWG : 6.000 Water Source     Remark
1 Boiler Feed 0.500 0.100 Tankers
2 Cooling Water 1.000 0.000 Tankers
3 Domestic Purpose 1.000 1.000  Tankers
4 Mnfg Process 3.000 4.400 Tankers
5 Others ..... 0.500 0.500 Tankers for APCM

Water Consumption & Generation Break upG

Signature By(Bhumika A. Bhuva, AEE )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

N I C5/5 ( Through XGN )05/12/2020

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Photographs taken during inspection 
 

M/s. Shchem corporation (PCB ID-26937)                                                   Date of inspection: 27/11/2020 
 

  
GIDC storm water drain near PS-A having alkaline pH GIDC storm water drain outside the premises mix with 

other streams mostly domestic waste water  pH found 
alkaline 

 

 
ML/RM containing drums  at back side of the manufacturing plant in hap hazard manner 
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Drain to carry waste water generated from plant to ETP area 

 

 

 
Housekeeping of the plant 
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3-day notice 
 

 

249



ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:293285 - Analysis Completion:19/12/2020

Pharmaceuticals / LAB Inward : 42681

TEST REPORT

Date:  19/12/2020       Test Report No. : 42681

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : DIR-After Direction)

:  Bhumika A. Bhuva, AEE 

:  5 lit

:  293285

:  27/11/2020 , (1520 to 1520) & 01/12/2020

:  01/12/2020 & 19/12/2020

:   From GIDC storm water drain outside premises ~

:  yes

:  In to GIDC storm water drain

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 8 to 9

:  Barcode &  Color & Appearance :greenish-black

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  12    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.32

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen3000

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 5028

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 1972

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 63

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 2145

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 244

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 4260

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 73.2

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.27

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 656

Laboratory Remarks : Approved By:236-lab_236 Dt.: 19/12/2020

D. N. Vasadia,  Lab Head

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

02/05/2024 11:54:21 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:293284 - Analysis Completion:19/12/2020

Pharmaceuticals / LAB Inward : 42680

TEST REPORT

Date:  19/12/2020       Test Report No. : 42680

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : DIR-After Direction)

:  Bhumika A. Bhuva, AEE 

:  5 lit

:  293284

:  27/11/2020 , (1510 to 1510) & 01/12/2020

:  01/12/2020 & 19/12/2020

:   From intermediate holding of ETP ~

:  ----

:  ----

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 10 on pH strip

:  Barcode &  Color & Appearance :Brownish-yelllow

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  12    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.9.81

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen1500

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 68972

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 76

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 35

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 34150

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 1945

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 43925

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 78.4

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.17

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 2600

Laboratory Remarks : Approved By:236-lab_236 Dt.: 19/12/2020

D. N. Vasadia,  Lab Head

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

02/05/2024 11:54:45 Page 1 of 1
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submit interim EDC

Sir,

With reference to your revocation application, as approved in file, you are required to pay Rs.
4,40,000/-  as interim Environmental Damage Compensation through RTGS at the earliest.

Details of GPCB Bank Account is as under:

A

Name Of Payee

GUJARAT POLLUTION CONTROL BOARD

B

Bank  Account Number

10325062238

C

Type of Account

CURRENT

D

Bank

STATE BANK OF INDIA

E

Branch

GANDHINAGAR ZONAL BRANCH

F

Branch Address

SECTOR-10/B, IN FRONT OF NEW SACHIVALAYA, GANDHINAGAR-382010

G

IFSC Code

SBIN0001355

M. P. SOLANKI(GoG-GPCB Dept.) <nuh-gpcb-ankl@gujarat.gov.in>

Sat 20-02-2021 11:40 AM

To:shchem@yahoo.com <shchem@yahoo.com>;

Annexure-R4252



Regards,
P.B.Patel,
Dy. Environment Engineer
Unit - Ankleshwar
Gujarat Pollution Control Board
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PLOT NO:4001/A-2,GIDC ANKLESWAR,
-, -,
ANKLESHWAR - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

shchem@yahoo.com

00000000000

Type / Scale / Sector / Status : RED / SMALL / Pharmaceuticals / In Operation
 Inspection Dt & Time : 12/02/2021 15:00 /  Water , Hazd

Water Consumption in Kilo Lts Per Day 5.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

596104 ( H.O.Reference )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
CETP (ETL) Member / No generation of industrial wastewater

Ind : Dom : 1.000
5.000Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-95266-02/06/2023  Last Inward:139361-03/06/2018[GRT]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : Mr. Vijay Sheth (Partner)

4

17

Shchem Corporation

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/01/1985 25/01/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 10 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 37254-17/03/2021

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,O15, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487

Lab Charges Pending :  Rs. 12000.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2019-2020 Water Cess Return : 2017-2018 HW Monthly Return : 2020-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 541, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 15 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202011 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank

APCM Details : Scrubber

Fuel Used : Natural Gas

Stack Attached to : Boiler

N I C1/5 ( Through XGN )17/03/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure-R5
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One Time Updations
k  - Recycler Registration Valid ?? Yes

General Observation
a  - R.O File No ID:26937

a  - Is the Industry in Operation ?? Yes

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? Yes

h  - Provision of any STAND-BY Pump ?? No.

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date Yes

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? By SELF

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? ----

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

----

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable --

n  - Details of safety spects provieded by the facility ---

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 0

N I C2/5 ( Through XGN )17/03/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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1. આજરોજ આપના એકમની ુલાકાત Meet Chemopharma Trader ને મોકલવામાં આવેલ Sodium Bromide Solution 

બાબતેનાં Specific reference માટ લેવામાં આવેલ. સદર બાબતે આપના ણા યા અ ુંસાર આપના એકમમાંથી ઉદભવતા 
Sodium Bromide Solution ને આપના ારા  Meet Chemopharma trader ખાતે નીકાલ કરવામાં આવેલ. આપની હયાત 
CCA માં સદર Sodium Bromide Solution નો ઉ લેખ નથી. તથા ુલાકાત સમયે એકમમાં આશર ૭૦ નંગ સ Sodium 

Bromide Solution આપના ણા યા ુજબ (with nomenclechare as MB-III ML), આશર ૫૦ સ NaSH Solution, @ 

7 drums Causitc lye, 1 drum n- Propyl bromide (NPBr) – al above drums 200 Lit each, 1 Carboy (50 Lit) NPBr, 
@ ૪૦ નંગ N- Propyl Alchohol (200 Lit each), 1 drum DMF (200 Lit Cap.) વગેર જોવા મળેલ  raw material list માં 
અ ુક material દશાવેલ નથી  બાબતે ુલાસો કરવો તથા સદર Chemicals ના ઉપયોગ, generated Sodium Bromide 

Solution ના નીકાલ બાબતેની કોઈ દ તાવેહ  ુરાવા ર ુ કરલ નથી તો આધાર સહ ર ુ કરવા.
2. આપના ારા Meet Chemopharma trader ને મોકલવામાં આવેલ Sodium Bromide Solution ના તીમ નીકાલ ગે 

ુલાસો કરવો.
3. ુલાકાત સમયે ઉ પાદનની િવગતો, Sodium Bromide Solution generation- disposal data ર ુ કરલ નથી તો આ 
બાબતે ુલાસો કરવો તથા છે લા છ મ હનાના ઉ પાદનની િવગતો આધાર ુરાવા સાથે ર ુ કર ું.
4. આપના ારા જણા યા અ ુસાર Organix નામે સદર Plot પર જ trading activity કરો છો તો તેની જ ર  મં ુર  માટના 
દ તાવેજો ર ુ કરલ નથી  જમા કરાવવા તથા Hazardous waste ું trading કર ું ન હ તથા Hazardous waste 

Managenemt Rules ની તમામ શરતો ું ુ તપણે પાલન કર ું.

Inspection of this unit is carried out for further investigation in the matter with reference to H.O. mail dtd. 
06.02.2021 regarding verifying the trading units M/s. Remi Fine Chem, T-17 gems plaza square, GIDC 
Ankleshwar and M/s. Shreenathji Chemical block No. B-205, Plot No. 3137, Tulsivan Residency, Opp. White 
House, New ESIC road, Sardar Park, GIDC Ankleshwar, which are selling sodium Bromide solution/HBr to M/s 
Raj Chem industries, Plot No: 12, B-65, Someshwar Industrial Park, Village: Tundali, District: Mehsana. Detail 
inspection report with requisite documents is uploaded herewith. Inspection report with all the documents is also 
sent to HO through e-mail dtd. 03.03.2021.   [692]-03/03/2021
~ RO Comments/Reply :Recommended for strict actions-17/03/2021

PCB-ID: ( 26937 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

Compliance Observed in this Inspections.

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

W.C Notings: ------[4736-DEE]~

I recommend : g. Recommend Strict Action

N I C3/5 ( Through XGN )17/03/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

૧) આપના એકમને આપવામાં આવેલ Closure Direction ની તમામ શરતો ું 
ુ તપણે પાલન કર ું.

595418(08/02/21) Partial Compliance

3. ુલાકાત સમયે એકમના આવેલ Boiler નીબા ુના િવ તારમાં Housekeeping 

poor જોવા મળેલ ને Improve કર ું.
589094(23/12/20) Partial Compliance

6. ુલાકાત સમયે એક ર એ ટર Replace કરવાની Activity યાને આવેલ સદર 
બાબતે ુલાસો કરવો.

589094(23/12/20) Partial Compliance

5. એકમના ET માં Flow meter લગાવ ું તથા તેનાં Operation સંબધીત Record 

િનભાવવા.
589094(23/12/20) Partial Compliance

1. Production Plant માંથી effluent ETP ૂધીલાવવા માટ Pipeline laying કાય 
ગતીમાં જોવામળેલ  સ વર ૂણ કર આધારસહ ણ કરવી.

589094(23/12/20) Partial Compliance

2. ુલાકાત સમયે એકમમાં Shed નીબહાર ુ લામાં પડલ સ દા  ૧૨૦ Nos 

filled with Raw Material/ intermediate ML ટોર થયેલ યાને આવેલ  બાબતે 
પ ટતા  કરવી તેમજ તેને Shed માં store કરવા.

589094(23/12/20) Fully Complied

7. એકમની PLI Policy નીનકલર ુકરવીતથા MSIHC Rules – 1989 તગત Site 

notification કરાવવાબાબતે પ ટતાકરવી.
589094(23/12/20) Partial Compliance

4. એકમના ુ ય વેશ ાર પર  Public display board લગાવ ું. 589094(23/12/20) Fully Complied

3. એકમ પ રસરમાં હાઉસક પ ગ ુબજ ખરાબ જોવા મળેલ ને ુધાર ું. 585721(27/11/20) Still Pending

1. GIDC કલે ર એ રયાની ુલાકાત દર યાન આઈડ સી Pumping Station A 

પાસેથી પસાર થતી GIDC ુ લી drain માં greenish colour ના turbid w/w નો ફલો 
જોવા મળેલ. સદર બાબતે drainની upstream માં તપાસ કરવા આપના એકમની 
બા ુમાં આવેલ GIDC ની drainમાં સદર કાર ું w/w જોવા મળેલ. યાર આપના 
એકમથી આગળ આવેલ GIDCની drain માં સા ુ w/w જોવા મળેલ. આપના એકમની 
ુલાકાત દર યાન આપના એકમની ETPની બધીજ ટ કોમાં એકમની બહાર આવેલ 

Strom water drain (GIDC) માં રહલ w/w ુજ સા યતા ધરાવ ું પરં ુ Highly 

Concentrated ધરાવ ું w/w ભરલ જોવા મળેલ. તેમજ એકમ િવ તારમાં ETP ની 
આસપાસ તથા ETL, Holding cum discharge tank ની આ ુબા ુ w/w ફલાયેલ હોય 
તેવા જમીન પર પેચીસ જોવા મળેલ. સદર બાબતે ુલાસો કરવો. અને generate 

થયેલ w/w નો મં ુર  ુજબ િનકાલ કરવો.

585721(27/11/20) Partial Compliance

5. આપને તા. ૧૦/૧૧/૨૦૨૦ના રોજ વડ કચેર  ારા ૧૫ દવસ ની અસરથી બંધના 
ુકમો ઉપરો ત દશાવેલ ુ ા નં. ૧ માટ મળેલ આમછતાં હાલમાં પણ એકમ 

પ રસરની બહાર આવેલ GIDC Strom water drain માં આપના એકમના w/w વી 
સા યતા ધરાવતા w/w જોવા મળેલ ના માટ તા કા લક ુધારા મક પગલા લેવા.

585721(27/11/20) Partial Compliance

2. ુલાકાત સમયે એકમ પ રસરમાં મોટ  મા ામાં Mother Liquor /RM ભરલા 
િત વાસ ધરાવતા સો ુ લામાં hap-hazard manner માં જોવા મળેલ ના માટ 
Seperate stroge યવ થા કરવી તથા નામકરણ કર ું.

585721(27/11/20) Still Pending

4. ોડ શન લા ટમાંથી ઉદભવતા w/w ને ETP ુધી લઇ જવા માટ acid profing 

પાક  drain બનાવવી થી w/w જમીનમાં જ ું અટક.
585721(27/11/20) Still Pending

N I C4/5 ( Through XGN )17/03/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Chloro-Sulphonation 11 reactor m-2 SCR SO2-40,HCL-15,CHI-9,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 10 NON IBR BABY 

BOILER CAP. 0.4 
TPH

NO N.A Natural Gas 100 SCM/DAY

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-5 @ 10 on ph strip / 29 1505-1505 REP  sample collected from drum of sodium bromide solution 

stored within premises. ~ 
Reddish Brown

D

A

MS. ALPA AMRUTBHAI VASAVA - Mr rana ravirajsinh p

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent Catalyst I  -28.2 0.024-M.T COL,DSS,STO,TRA,DST
2 Spent Solvents I  -28.6 66.000-M.T COL,REU,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 12.000-M.T COL,DCO,DSS,REU,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 1.200-M.T COL,DSS,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 3,4 di amino benzophenone 2.000 2.000 - M.T 0.000
2 medendazole IP/BP/USP 2.000 2.000 - M.T 0.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 6.000 WWG : 6.000 Water Source     Remark
1 Boiler Feed 0.500 0.100 Tankers
2 Cooling Water 1.000 0.000 Tankers
3 Domestic Purpose 1.000 1.000  Tankers
4 Mnfg Process 3.000 4.400 Tankers
5 Others ..... 0.500 0.500 Tankers for APCM

Water Consumption & Generation Break upG

Signature By(MS. ALPA AMRUTBHAI VASAVA )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

N I C5/5 ( Through XGN )17/03/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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The rolou ns un E are itpeded wrth r.feren.e to H.o

ve, ry ig the tad'ng un6 M/s. Rem' F,ne chem, T 17 Bems p az: s

and MA.shreenathllChem ca blo.k No B 20s, P orNo 3137iIu s van Re5iden.v,opp \dhite

k, G oc ankeshwar, whch are sel ns sodlum &Dmlde

50uton/HBr to M/s Rai chem ndustres, Plot No. 12, B 65, someshwar ndunnal Park,

v' :se. Tundali, D stri.t, Mehiana.

5. shreenathii Chemical

o .of rBPedion.03/0rl,or1
rnspedion ream: A.a,valava, Il.M.Tholiya

Addres: slo.tNo,8.205, Plot No. l137, rukivan R.sidencv, oPp, whit€ House, N.w Eslc

road,sadarPalln crDCAnkleshwar

Th.,nspedion E.aft ed out n vew of above mentoned referen.e. Durng 
'nsped'on, 

n s

observed arths 5are'denna areaaddre*.Thedoorofabovementonedaddre$ slound

Lo.ked on nquning the n.arby naghboub, Ihev tod thar Mr Nnajbha Metva named

Dssn E lv is thE addrsr (Bo.k No.205)aid h wenr to then natve pace one weert

Dare of hsPedion r,2/02/r021

rnspedion team R P,Rana, A.A.Vasava

Th.ad.lresEaBaLn'n5pe.tedonl2o22ozllhedoororabovementonedaddre$6round
lo.kedon'nouirinRthenearbyneghbou6,IhevtodthalMrNnalbhaMesvalvn3atlhis
addres{Blo.r No 205)har relurned bacNnomhE nanv. but spresentlvnot:t thehouse

Daleorhspedron 16/02lr021

The n5pe.tontragaincanedouronlhsaddreson1602202r Durn3rnspecion,th'un(

:tabove menLDned addres tr lound o.ked on n'lu ringtotheneg

.diGd number of Mr Nrarbha Mes va a5 h. I not ar hom.. Bv te ephon..ontad n3 M'

NGbha Mesya he Iod rhal M/!shreenathr chem'.a beloigs to Mr VFvbh: va'hhan'

305 and iolar bo.r io los Mr.Nra)bh: Menva also gave the

mobr e 
^umber 

ofV Fybha we thei te ephDnralvconb.red Mr VFvbha' as blo'k no r05

L
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s also Lo.ked durng n5Ped'on

Ai per the telephonc ds.u*'on Mr v'javbha Vachhanr.afle at Ro ofrce wlth the

upon nqurns he tod ihat:t sl..lt No B lo5, PloI No 3117

ru5 v:n rendan.yopp whnE House Ner Esc Ro:d, s de Park, G Dc, Ankeshwar 19300r

he6opeGnng$etad'nBlrfl MA slrreen hl ahemG.HelurnsheddetaLsof purchasins

5pent HBrfiom M/s.vrupaksha orsan6Lmtred luit ]), aruev No l0,saddapothram

sangareddy, reangana 502r19 on d ed 20l01/2021 (invo'ce

no vol/ooM/r631) M6 shreena(hl chem.a hassentipenlHBrtoM/sRar'hemindunrv

MEhsana on daled 21lor2o21(rnvore No 4elrororl) Lrnt has subm tr.d (he wr ten

ni(emenrthatrhey hrve notsenL toRarh.n ndunrv un treE:ged n

rad,n3 ol spent rlBr as per vanous b' s of an rhree months !ubm tled copes of bLls

rurnshedandstatementolMr vraybha areafta.hedherewitlrasaniexurel

conclusion: Th5 radng nrm s operatnB on re5idenLaladdre5s Block No B 305, Pot No

3rl7,Iu svan Rerden.y, opp w I Park GrDcaikeshwar

!rn t s eneased in tad ng of hazardou! uaste as per b l15 5ubmtled

rha prov r on5 of Nazardou5 wa(e MaiagementRues20l6and amendmenB thereor

ode of mspedion: 0s/02/ro21
lnspedion team: A A,Va5aVa, N,M,Tholiy,

Addre$: I-17 Pems plala square, GlDc Ankleshwar

€w or ahove menioned reference Th s s a lradins un t

opected n rhe.ommerca nqunrnB regard'ns tad ns o

$d um bromde/HBr solulon concded pe6on verba lv nformed thal sodium bromde

rolulon s purchased lrom RFc 310/1319 6 DC rhagad€ :nd th'se

!. ur onswere so d rc orher un 6 throush rhe r rad ng fnm

Dur ng 
'nsped'on, 

(he un t has p,ov'ded nvotre and e waY bl drd 2112'2020 of sod um

brom de 50 uLon sent to M/r Ral .heh ndunfer, D6rd
nlormed rh:rabov. mentonedsod'um sromde soluuon 5entbve wavb' drd :ll12'2020

d rereded by the M/s R4 chem'ndufi as, D nr MehsanJ due to le$ punrv of NaBr

so utoi and,eturn.d b:.k to M/5 Rem fnechem,Aikeshwar rhr

s496 6692 Dur ng nspadrn, U. I h:s nor prov'ded o(her se I ng b I s of NaBr 5o ut on/HBr

ro Mt Ral Chem ,ndu5ries Hence,otherdelai5coLdnotbeve fed Du ng'n5ped'on'l

day notce $ued to the un t
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1 rnvorce orsodiom brom'de solufon senrro M/r Rar chem indu{res, DGr Mehsna,

23/1212020 iid eway bL No 6512 4e56 3676 dated

2. DebrNore DB00landEwaybl No.6212 5496 6692 dared 03/O1/2021ofsod um

B.omide 50 unon lreturned sod um Brom desoluoon)rrom M/s Rarchemrndunner,

Dd Mehsana k Mt Rem' FneChem,Atrkleshwar

concusion:Ths tad ns nrm rope€( ng n.ommerca .omprexatT 17gems pl:?r square,

n tadr.sor h:z douswane d! per b,l s tubm (ed, wh.h
5 rn voLaton of ManaSeme Rue5 2016 and

ounuvrirro ow ne ment oned b lll nvo'ce of M/5. Rem F nechemwerevenfed

Conbded peEon has nor fumrhed deb lr penai ng Io the

pro.urement ofthe NaBr/HBr soluLon du, is inspedon However, thtr ollce I' receved

hter rrom M/r Rem' rie.hem rasard ns rhe repy or nlpoc(oi dared 03/0rr0r1 n ths

.tre,, ui r ha5 'irormed rhat 5od um brom dp r puthased by them rrom MA Meetchemo

Ph ma on dared. zll12l2020 (sil No 43120 21and Eway B LNo 621149s3 6110) Ihs
same NaBr 30 uton E sod ro M/s Ral Chem ndu*ry on dated ztl12lzozo lB t na' t1 zni
E wayBr No 6s1r4es63676) sod umBrom'de5olutionwa5rele.tedbyrh.M/s Rarchen

itrdustre5, Dtrt Mehsana due to e have senl the 50uton
back otr dared 03/01/201e lE uay bl io 6212 54e6 66e2 and Deb r Note DB00l) rhe

refnd b M/s

D:ted 0e/02/20211Deb Nore 0t and E way.671, ee106r3e). uf
e(er dtd. L02.2o21 rhar ercept this.onrgnmenr they have rct done:ny busnes wtrlr

M6 R:r.hem ndu*er.r daynot.e $uedtotheunnandreplyletrer5ubmittedbythe un t

\ :tr:.had herewrth as Anneiure 2.

ode of rEPedion: 12l02lr02r

Addre$:202,survacomplex,opp spods.oBPlex,GlDcAnkleshwar

rh5addresE nsped.dlorrutr[e, nvens on,eBardis(he eterre.evedfromMhRem
11/u/)o).e. owtrs spe.'I. ftd ns sodown,

ded. ed:,e: c obse,ved;nd rad ng a(ffy s.ar.doutftomthEresdenta addres

Lrpon nqunns.onlacted pe6oi a H leshbha shah nform.d rhar rading

advry s.atr'edoutrnrhenameMtMeetchemoPharma,?02,surya.omper,opp spo s

.ompei, G Oa Ankeshwar Durig nspe.ton, untr has no( fu

ror (ad nea 
'vtyoranyo(herreevantdo.umenEanduntG 

nstu.tedtoturi6hthesame
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on'nqUrnglegardingthetadngadvtr'esofN:sr/HBrsolu!oncon
rh,t Na8r soluron which 5 5ent bv M/r. Meet Chemopharma (o MA Rem fne chem war

pur.hased riom MA sh.hem corpoB(on (ocanr, Po' No A r/4
(copyofb' furntrhed E atta.hed h.rew th) un E n(ructedtodarlvreeardnsthesame

and ro 5(op the had ns oraiy type ofhaE,dousqane:nd n d v lol ow the .ondtr'ons or

Ha[dou! w:(e un t has iot provded aiv documenc resardins

dsp.n ol re.eved returned souton ofNaBr rrom M/s Ren' nne.hem, c DcAntle5hw:r

Un't h:r nor lur. rhed deta of puthas ns NaBr so uno. f rom olher un s and chem c:
nstuded ro iubm t these deLalr

nrp.d oi, 3 day noh.e $ued to e un r' 3 day ior.e trsued ro rh. un t,.opv ot above

menton.d bL I rurn shed and re0 y e(erol thP un t ar. alrached herew lh as Anierure I

con.losion: Ths tad'nB frm s operarns on resde.ta addre$ 202, surva Comper, opp.

spo scomplex, G DcAnltlerhwar Un t sensaged rn nadinsol hazardous wa{e as perb' I

3ubmtrred, wh'.h E n v'olalon of the prov6onr or Na:ardous wane Manasemenr RuL.r

,n16:ndAmendmentstheleof.

s. shchem CorEoration

Date ot inspedion: 12l02l2021

Addre$ Plot No-A-2/4001, GIDC ankleshwar

Th ! ui r6 nspededw rh rererene b Na& loLunon s b MA MeetChemophinna Un I

h:sobELied ccA ror manufac(ur'ns ol producs menroned there'n va d up ro 0206 2021

Dunns nspecton un t E found n s under.osure d red'on Dur ig

nspad on, .onra(ed peEon shr vuaybha sherh Patrner sc.epted rha( seneEted NaBr

/s Meet.hemoDharma v€ the r trad'ng rrm M/! orsan'r

i cCA of th5 un(,Ihere tr no men

Lnsoed on 1@ 70 nos or d,ufl s 12oo res ea.hl ri led w(h Na& so uron lnomen. ature A
MBrrMU,appror sonorordrum5l2oo tes each) r I ed w Ih NasH soluion, @ 7 nos or

drums (200 re5 e&h) r I ed w h cau5t. lye, 1 drum 1200 trre, rl ed w th n propv brom'dP

lNPB,l,lcrbovlsoltrs)tu edwIhNPBr,@40nos ordrums(200 nresaa.h)rledwlhn
pfopyla.oho,I drum fled w DMf,et. rob5erued storPdw(h'n un prefrFr some'f

(ed n trre 6w naten: Ln and unttr 
'nnruded 

to ':nlv
I on, un(har.ot prov ded deta' 5 of re olrhe5e'hem 

'a 
s

res dnsBeneraredN:Brr.utonand sdlpota andunr ! nstru.ted to subm t these

dera 5 wlh do.umenlary evdences. Durng .specion, unI ha5 not lurnshed deta s

pera n'ns to product on & reg dngseneEtonofNaBr5outonandnsdtrpoial conla'ted

pe6otr int'ormed thal (ad ns:d'vry 5cadedoutbvrhem n the iame oforsanron the

ime pot, burhehas nor furn sh.d the ne.esarv permE'on documenE lortad ng !n t l
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'nnrucred 
ro *oo Ihe tradins of anv hazardous wane and nr lv folow the 

'oid 
totr of

Har douswanpmanagemeut ourng nrpadon,un{hasprovded'nvo'eof NaBrsolution

senrroMt.Mp€(chemopharmaoidared 23/1?/2020 lrnvo .e io 1ola21/F/2oa71J-rn1

r inruded tocla ryreg:rd,nelheend dEpoalorthe sod ufl brom'de so ut on that s$ir
b MA. M*t ah€mo Ph m: Dunng nspe.ton coihded pe6on has subm tted : eter'n

ths reEardswh.h s uploaded herew h Lahr on unn has submned replvrhat the sodLUm

b,on'de soLuLonwd releded and rerurned b IIo fiem bv M/5 Meetch?no Pharma o

ogOr 2020. I day no('.e sued @ lhe unL photographr Iaken durnB 
'nsped'on, 

abo!e

th. ui't are :tc'hed

Imat. al5presentwIhLnunitpremEes,'han'estharIhe

un tmaybeensased,n hanufactunng ofnon conrent.d produ ('

t Ru es z016 :nd Amendmenc th.reol

ode of !n5pedlo.: 1zl02l202r

Addres: Flotno 3ro/13 a 19, clDcrhasad'va

Th6 unit s nrpe ed with refererce toverba nformahon received lrom MA Rem Fnr

chpm reg dns NaBr 50 ution tad'ng done bv rhs unt w h M/

'nqurngresardn3rhesame.onta 
.dpe60n'nformedthattheva

Ew mar.r a and they have nor sent aiy NaBr/ Hsr !o ulon to M/r. Rem F nE chem lJn r
nn,ud.d (0.anfy,.card ns any tadr.g ad v tv s done bv the !^ rornot

so the u r @20(LNaBrsoluron(rawm:knal, @ 2 (
HBr $lut'on (raw matenal)&e round nor.d un t has not provded procuremEnt d?k or

Nas,/ HBr, ne.e$an/ parmEnon ror proturement of the same copv of MoU3 rue 9

permsioi,produdondetal,rawmalera procurementdeu"h a

d spoel, et , hen.e un t s nnruded to 5ubm thetedetalswthdo'umencrvevden'e!
s ob!.ded sons o 

'n 
unt pr.n 5es :nd untr s instudrd to

.arly r.gard'ng the rdme onecLR,tcrubber,rfoPEreadorareobservedkep(ongrouid
wlh n ui premEerand unt s'nnruded lo.arfv resardnslheiame 1lnI6 nnru'ted to

nfd y folow the spec nccond iDnr olccA

As per deu,l! 5ubm tred bv the un aterofv'de eterdtd 1s022021,unI spro'urnBrrre

n lromv 
'ous 

un 6a5 h:uard.us waste through nan fen

nsrem !n t hat been gvei spe.ir..Dnd on n ccA io
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n<n 'r* matera ony Mrine{1subm edbythe unn € r(a.h

/r RFc 
'ndun 

es h:ve

isverdoieanyradnBa(vtywthDl6 Rem fine.hem&h:srubmttcdCA eterrhalM/s
,rta ndur(eshasnotmadeanyiJdroM/5 Rem hneChem,whkhareuploadedbvtheunr

'noopdf I day notke65ued lothe unr,.opesofmanfens5ubm tLed bv un tare attached
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Ilt

Add: Block No-B-305, Plot No-3137, Tulsivan Residancy opp White House New Esic

Road, Sardar Parh GIDC, Ankleshwar-393002
Mo+91 7 87 14$tr].50 I 7 226967 7 W.

RefNo. Date: ts loe I zozL
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w GUJARAT POLLUTION CONTROL BOARD

Regionat ffice-Ankieotrvar CteanerTecinologY De\relopm€nt centre BuiHing (ARAIL)'

PlotNo. 1501' GIDC Esfiab,Anklestuar -393002.
lstFloor,

(Guiarat) Ph. No.;(026a$H9$ Faxz(O2il61D932
Dist Bharuch

drilil ule glu({ qqrll q5rolr (alClu)
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u,ull athlhqe te74dt sc{x-23'.1tl uttr[lreucll sc{1-24 tli uehrur (wat)

qltrlhca - {osocll o.r,-'otJ 
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Ek_E*.}\ffiB re#xB\uE cffi Ex\ls,

To,

utL[its r,tQstfl

c1qt?tct Ugugt fi.aiagt otlS

urL[itE sil.fl

dsa.Ee

gth February,2o2t

#.[1{1. }3*aiE}

,i':':':.: ", !3-o ff 1.1.

i:;r t:,r..1.1./.0 20_lt

[d.uq- GpcB dt?L ttrsl+"ft o8/ozlzozL .'tL e-Iv eril.ct Uattstct Uuil' ul'6 alPu +l

?tc.LL0t

L. utL Vf/S REMI F1NE CHEM, T-17 Jems Plaza Square, Ankleshwar uLl'i. 'Trading Firm' tiatdhl

tjtr).. uet '+tl.B?rH. r,I{rOS U).c-e1eta' rrtl. vr/S MEET CHEMoPHAnvrn :+[e[ 8/7212020 ort

i\v uflt,a D 8i Bi1 No.-43l20-zL r.{i. rway Bill No.- 62L24ss36330 z'tl' uta. rL3ct D.

uL qr uLgq4 qf4tos uLctlera ur:+). rl M/s RAJ cHEM tNDUSrRtEsd'ztltzl2o2o6tL e-Iv

Bi1 No.-17 r{i. r*ay Bill No.- 65tz 4s56 3676 6t?L r,tt!.ct €d * iuilO. Puritv At c'ftQ at'

oylotlzozt+t e-Iv Eway Biu No.- 6212 5496 66gzl.,ti. oebit Note- DBool 6L?l' tt?ct stat D'

r,tt rt?ct iln1.a uLBatr.1 c,tluttls ulcaleta r,rl. oglor lzozt 'iL ?-I?t Debit Note-O1 lrti Ewav

Bi1 No.- 67Lz ss1o 628s 6t?L M/S MEET cHEMoPHAnMn &. qta slct D' rlt a{tU o[a]'

aert S[d.a alqu 'tt s-UL?,,tf i util rf3et E'

2. util Hazardous Waste Rules r-^[acta uftUcftH[ utaa dHL{ uea]' { X+aug1 qlaot

se.tt,ft qibUfl urt{tfi. dA. ?rLHt?t 6t.?t s-ItJ qgt UsL?'tl Hazardous waste oj }Bct

s?crr]{[ u{.c{cj +e{t. i c{.d ,[l rrril. rrrdt utdfl u{rilttr til.rl.

3. utD. ,uL$e{H <,ll4t6s u).cr1era' il.23/L2/2020 oU. t-Ir eitt No.-17 r^ti. rwav Bill No'-65L2

4gs6 36766r.?L M/s RAJ cHEM TNDUSTRTEs i. rrttQe .s.j. I i.u'tt dt?t o8/o1lzozt oll t-Iry

EwayBilNo.-6212 s4g66692 uti.o"uitNote-DBoo1 6t?t u?ct slct D.Ut[ (aC.t aert 3(Qa

al.a rrrl. rr1 urE ft}ct D. aert ur!. rgu.rql a[cftQ d[A ], rrtt R.ttar utxl ?tr M/s RAJ

CHEM truousrntrs utO. sLtj uqt ust?'tL u)flutct "[t 0-d'?r sf id[' s]'t' qqt ustta\

catecsL? stct +eII. i. ctta 'ft rrtltl utafl r-,tt{O. dtA. \\y \oY
Asian Pant Chokadi, GIDC Esate, Ankleshwar 3 Dist Bharuch GujaratT-17, Jems Plaza Squire,

* ..-Y
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xEffiB\AX xtrX}\Tffi Cre#E*lfuffi.

qluq[t +t€st? otect uttQtt?,

REMI FINE I
\n

@

Authorised

G.srgt

1.

2.

3.

4.

Bill No.-43l20-2L and Eway Bill No'-6212 4953 6330

Bill No.-17 and Eway Bill No.-651249563676

Eway Bill No.-6212 5496 6692 and Debit Note-D8001

Debit Note-O1and Eway Bill No.-6712 5510 6289

GPcB "rl.[au "tt s-Ir{t5

T-17, Jems Plaza Squire, Asian Pant Chokadi, GIDC Esate, Ankleshwar 393002 Dist Bharuch Gujarat
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l

29071

CHEMOPHARMA
: 393 002

202, Surya

TA)( INVOICE

GSIIN
N,CPlao'zLl 43

Invoice No.

Invoice Date ?:3-'-?-2029

TelePhone
P.O.No. & Date

24GuiaratState

Pafi :
neiil FrilE cHE}l

: T-I7JA}IES PUZA
STIX PAINT CHOKI}I

c.r.o.c nurr-rsHwAR -393002

DIST-BHARUCH
GuraraL

GSflN: 24AALFR1810LfiU

Bill to
Nafi€
Add.

Transport mode

Vehide No' Gl24\r:r039

14 Hrc.
Date of suPPlY 23-L2-2020

Place Of SuPPIY ANKLESHWAR

PaymentTerms : Immediate
DIST.BHARUCH
GuiaraL

GS[N: 24MLFR1810L1r' 24

17JAHES

To PartY
CHEMFINEREiIIName

PI-AZAT.Add.
cHOl(DrPAINTASIAN

-393002AilKLESTTWAR,D.cG,I.

Taxable ValueRateQuanftyNo. Of Fa(kUOMHNS @de
Produd Description

Sr.No

50600.0011.0046002AKGS

50500.00

SODIUM BROMIDE

SOLUTION

TaxbeforeAmountTotal

1

4554.00WordsinArpunthvoiceTotal ADD cGSr 9%

4554.00
ADD: SGST 9%

0,00-nOO , tCSf Oryo

9108.00
FIFTY ilIT'ETHOUSAND SN'EN HUNDRED ETGHTH ONLY

Total Amount I GSr
59708.OOBank D€tail Total AmountAfterTax

Bank NC 32210200(EOO29

N/A
Bank IFSC

zero)
GST on Rorerse Charge

Terms & @ndi6ons

a

a

&o.
Sign.

Grufied
ae ttr a *trtgiEn aboEtlEttE p.doilds

For Meet Chemo

C-ommon Seal

this lnvoice.

(ri;r;;;;*kes to submit pressibted sr dedarauon t0

senderon demand'

(fi;;";; witl b€ subiect to seller aourt iurisdication'

transistinof goodsfornot of(1) 7withinin daysmadet0 brhavenafureofgairns any(2)
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E-Way Bill SYstem

u.W*YBII}SYSTUM

e-Way Bill"

EI E

EI t

821249536330.'. .r'.-t
iu'

2!fin020 02:2i0 PM

24AEU PS4O9 sKIZN . NEELAMBEH HTTESHKUMAR SHAH

23112n020 02:2if PM [100Kms]

#ffi::,

E-Way Blll No:

E-Way Bill Date:

Generated BY:

Valid From:

Vatld Until: 2U12n020 . :.::

Part - A

GSTIN of Supplier

Place of Dispatdr

GSTIN of ReciPlont

Place of Dellvery

Doc[mont No.

I
Document Date

Transacllon Type:

Value ofGoods

HSN Code

Reason for TransPortallon

Transporter

\
24AEUPS4O95KIZN,MEET CHEMO PHARMA

Bharuch,GWARAT-393002

24AAL FRtEt OLIZI ,REMI FINE CHEil

AN KLESHWA&G UJARAT3930o2

43

2311211020

Regular

I 59708

28215110. LlClYlo

Outward - SupPlY

\.\_ Part - B

ilt[llffil$lll[
62r21q536340

CEWB t{o,Ent r.dBy
(r rny)

rFrom Entlndo.ta Iuf,l Yihlnlo
(U rny)

fod. V.hlcLrTr.nt
Doc Xc t De

Ahmcfi 2U12'2O?0O?21PM 2'tAEUPs4ogsKlZNRoad GJzrt\r3o3ll

I

I

286



{.,-,

TAX INVOIGE

ORIGINAL FOR RECEIPIENTS

DU PLICATE FOR TRANSPORTER

TRI PLICATE FOR SUPPLIER

Name and Address of Consingneer

RajChem lndustries

Plot No.12,

8-65, Someshwar lndustrial Park,

ndali,

lVlehsa na - 382 732

Gujarat

GSTIN 24ABBFRO2T9E1ZT

.-.-L

i*
GSTIN

24AALFR181OL127
Estate:- GUJARAT, Code 24

T-17, Jems Plaza Squire, GIDC Estate, Ankleshwar

kleshwar 393002, Dist Bharuch, Gujarat

Mo. No. 9904459575, 9924t30423

Mail:- la bhtt oo.co.in

Name and Address of BuYer:-

RajChem lndustries

Plot No.12,

I 
a-65, Someshwar lndustrial Park,

GSTIN 24ABBFRO219E1ZT

Tundali,

Mehsana '382732

lcularat

lmmedeatement Terms

lnvoice No

Date

17120-2t
23172/2O2O

Challan No

Date

17120-27

23/12120?0

Verbal

?3/r2l2O2O
Order No.

Date

Transporter:- Shaileshbhai

L.R. No. 0

Truck No. GJ24V3039

AmountRateQuaUMOPackiHSN NOon of GoodsDNo

r

121900.0026.5

121900.00TOTAL

4600KgsDrum2827
1 Sodium Bromide Solution

10971..00

10971.00

0.

143842.00

ln words

ln words

ln words

ln words
Two OHundred Fouree ThousandOne Lakh Fou

0

One lyN Hundredine SeventYOnThousandTes enRupe
one nlySeveuH redndne ntyoNnousa dT ne ThRupees

Grand Total
IGST

CGST 9%

SGST 9%

na dacturice ally chargedethndicated pntathe moundarea truersrticulaata het giventh prtifiedCe thefromorflowiratoinena considditioadnoishere

CHEM, For

Auth ry

1. The above supplied material is industrial use only'

2. Please Check the supplied material before use' we will not responsible

responsible for anY damages'

3. interest @ tS%p'alwill be chdrged on account not paid with in

Tirne

4. Subject to Ankleshwa r Jurisdiction

Terns & Condltlons

Cu rrent account No
ISFC No. HDFC000267750200022 204915

ISFC No. S81N000559032300355150
State Bank of lndia

HDFC Bank

Ankleshwar

Ankleshwar

Bank Details

Current account No'
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E-Way Bill System

E . YIAY tsILL SYSTEM

e-Way Bill

#ffi:1,

I

6512 4956 3676
'-i:- l. :i-'

23i1?J2020 03:15 PM

24AAL FR181 OL1Z7 . REMI FINE CHEM

231 12t202003:1 5 PM [263Kms]

26112t2020

E
E-Way Bill No:

E-Way Bill Date:

Gensraled By:

Valid From:

Valid Until:

I

Part - A

GSTIN of Supplier

Place of Dispatch

GSTIN of Reclpient

Place of Delivery

Document No.

Document Date

Transaction Type:

Value of Goods

HSN Code

Reason for Transportation

Transporter'

24AALFR1 810L1 27,REM1 FINE CHEM

,GUJARAT.393t)02

24ABB FRO21 9E1ZT,RAJ CHEM INDUSTRIES

TUNDALI,GUJARAT-382732

17

2311212020

Regular

( t43842

2827 . SODIUM BROMIDE SOLUTION

Outward . Supply

Part - B

ilrflilillffillllr[fl
651249563676

Mode Vchlcle/Tranr From Entered Dsto Enlered 8y CEWB No.
(lt.ny)

Multl voh.lnto
(lt anylOoc No a Dt.

Road 
-' 

GJ2,1V3039 ZXr12l2O20 03i15 PM 24MLFR1810L'! Z7

Powered By National lnformalic€ Centre

httpst//ewaybillgst.gov.in/BillGen€ration/EBPrint.aspx?6wb-no=651249563676&cal= 1
111

.t

I

I
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{rd|ril'qi

1. E-WAY BILL Dctaltr

evlhy Blll No: 6212 5496 6692

Mode: Road

Typ€: Outward ' Otherr'PURCHASE RETURN

E-Way Bill SYstem

Government of India

e-WaY Bill

G€nerat€d Oate:0EIO1/2021 06:10 Pli

Approx Distance: 263km

Generated By:24ABB FR02{ 9E1ZT Valid Upto:10'01n021

CESS Amt rc.Oo CESS Non"Advol Amt (0'00

ffi

Ooqrment Details: Others ' DBOO1 ' o8'O't'2021 Transaction type: Rogular

2. Addregr Debllg

From

GSTIN:2aABE FR@l eElzr
RN CHEM INUJSTRIES

GUJARAT

:: Drpddl FM::
PLOT l,lcr2 , &65
SOUESHWAR INTXJSTR|AL PARKTUNOAU

Mohrsr,OUJABAT€E2732

3. Goodt Dehll.

Tot.Tax'bloArnl(121900.00 CGSTAmttlog?t'oo r SGSTAmt(10971'00 |GSTAml(0'00

Othor Amt to.Oo Total lnY'Aml < llllltr32'00

4. TranrPortadon Det lh

Tramporter lD & Nam€ l
Trancporler Doc. No & Dato : & 08'01'2021

T9

GSTIN :24AAL FR181 0L127

REMI FINE CHEM

GUJARAT

:: Silp To ::

JEMS PLAZA SOURE T.17

ASIAN PAINT CHOI,\i<DI, G.I.D.C'

ANKLESH\MR,GU'ARAT'393002

R!.
Coda

Quantlty Taxable Amount
HSN Product l{amr e Oc!c'

Tax Rate (C+S+I+Cet!+Cess

Xon,Advol)

121900.00 9.000+g.0oo+NE+0.000+0.00

&2827
4600.00

KGS

5. vehlcle Dotalls

illluffiir

CEWB No.E'lr.Fd BYEntEd Dltl (lt rnylFMmo&

iluhl WhJnto
{r rny}

V.htcl. , Trtrl
O@ No a Dt.

(Elotf202l Ur:t0PM 24AB8FRO219E1ZT
M.h{ilGJO2ZZ3000Ro.d

PNered By National lnfotmafica Cent'€

https//ewaybillgst.gov.in/BillGeneratlon/Ev'ayBillPrint'aspx?eub-no=62
1254966692

1t1

tr
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RAJ CHEM INDUSTRIES

PtOT No. 12, 8-65, SOMESHWAR INDUSTRIAL PARK'

TUNDAII, MEHSANA, GU.lARAT.382732

GSTIN

No: D8001

Date of lnvolc€:
Date of lssuG: 08/01/2021

N: GJ02zZ3d)0

ame: REMI FINE CHEM

Name REMIFINE CHEM

Dist. Bharuch, Guiarat

Estate, Ankleshwar -
Address: T-17, Jems Plaza Squlre, GIDC

Bharuch, Guiarat

- 393002, Dlst.Estate, AnkleshwarSqulre, GIDCAddress: T'17, Jems Plaza

GSTIN: 24AALFR1810L1Z7
Code 24N 24AA[FR18101127GSTI

24
aratState:

143,842.0070,971910,9719121,900121,90026.504,500Kgs2827Sodium Bromide Solution1

.0010,97110,971121,900121,9004,600 121,900.00Amount belore Tax
10,971.00

CGST
10,971.00

Add: SGST
21,942.C0

Tax Amount
143,842.00

and correct

For RAJ CHEM INDUSTRIES

ndustriqs

1 Pate\
RajCh*rn I

given above are true
Cerititea that the Particulars

Terms & conditlons:-

IFSC:

Bank Name:

sank A/C:
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\r,r'

G

DEBIT NOTE
ORIGINAL FOR RECEIPIENTS

DUPLICATE FOR TRANSPORTER

TRIPLICATE FOR SUPPLIER

Name and Address of Consingnee:-

Meet ChemoPharma

202, Surya ComPlex,

Opp.Sports ComPlex,

GIDC Ankleshwar - 393 002

Dist.Bharuch

le ,1r..rt
GSTIN 24AEUPS4O95K1ZN

ct*R*;
GSTIN

24AALFR181OL1Z7
Estate:- GUJARAT, Code 24

T-17, Jems Plaza Squire, GIDC Estate, Ankleshwar

Ankleshwar 393002, Dist Bharuch, Gujarat

Mo. No. 9904459575, 9924130423

Mail:- lal htt@ oo.co.ln

Name and Address of BuYer:-

Meet Chemopharma

202, Surya Complex,

Opp.Sports ComPlex,

GIDC Ankleshwar - 393 002

Dist.Bharuch

Gujarat

lesrtr'r zAAEUPs4o95K1zN

nt Terms lmmedeate

01

slu2o2t
lnvoice No.

Date

01

91712021.

Challan No.

Date

Verbal

el).1202L
Order No.

Date

Transporter:- BY Road

L.R. No. 0

Truck No. GJ02223090

Rate Amount'UMO QuaPackingHSN NONo of GoodsDiscri
11 50600.00

50600.00

4600

TOTAL

KgsTanker2827L

Against lnv.No.MCP/20-2L/ 43, Dt.23 h2 l2O2O

odium Bromide

4554.00

4554.00

0.00

59708.00

ln words

ln words

ln words

ln words

Rupees Four Thousand Five Hundred FiftyFour Only

0'
scsr 9%

IGST o%

Grand Total
RU ees e Thousand Seven Hundred

Rupees Four Thousand Five Hundred FiftyFour OnlY

ht Only

CGST

ndctuaa cheth argedllvun nd icated pricedan amotherea truerslathe rticuthfied at givenCerti pa
f,hem buyerofrctaflo dtnin diratoid ensonditi coalnls o dereth

EMFor REMI F

Autho

1. The above supplied material is industrial use only'

2'PleaseCheckthesuppliedmaterialbeforeuse,wewillnotresponsible
responsible for anY damages'

3. interest @ 18% p.a. will be charged on accourit not paid with in

Time

4. Subject to Ankleshwar Ju risdiction

Terns & Conditions

Curren t account No.
State Bank of lndia

HDFC Bank

ISFC No. S81N0005590

ISFC No. HDFC0002677
32300355150

50200022204975
Ankleshwar

Ankleshwar

Bank Details

Current account No

-q
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E-Way Bill System

U - Vf*Y tsIIJ. SYSTENfi

e-Way Bill

r
6712 5510 6289

0910112021 11:04 AM

24AAI- FR181 OL1Z7 . REMI FINE CHEM

0910112021 11:04 AM [100Kms]

10101t2021

M

E-Way Bill No:

E-Way Bill Date:

Generated By:

Valid From:

Valid Until:

I r

lrtr i:.:+r
\1,'Part - A

GSTIN of Supplier

Place of Dispatch

GSTIN of Recipient

Place of Dolivery

Documenl No.

Document Date

Transaclion Type:

Value of Goods

HSN Code

Reason for Transportation

Transporter

24AALFR1 81 OLlZT,REMI FINE CHEM

Ankleshwar,GUJARAT-393002

24AEU PS4O9 5K1ZN ,MEET CHEMO PHARMA

Bharuch,GUJARAT-393002

1

09101t2021

Regular

? 59708

2827 . SODIUM BROMIDE

Outward - Others - ReJected returned

Part - B

ililulffi[flruilr

Vehicle , Trrns
Doc No & Dt,

CEWB l.lo.
(ll rny)

itrulll Veh.lnIo
(tt any)

Entsred Drle Entorad ByMode From

Anklsshwar 091011202111:044M 24AALFR,1EtOL1Z7R€d GJ0277309O

Powered By National lnformatics CBntrs

https//ewaybillgst.gov.in/BillGeneratiorVEBPrint.aspx?ewb_no=671255106289&cal=1 1t1

L
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Cenhe BuiHing (ARAIL)'

Regionat Office- AnkleslrwarCleaner

Dist. Bharuch Ph. No.: (02046) 22933
393 002.
Fax: (02046) 2229321st Floot' PlotNo. 1501' GIDC Estate' Ankleshwar

ilre stucl qqrll

r t :'.\ :,'-'.t, ?. tir ? I

fl)
(a

ute0 arltrlaqa rgz*ll xru-23, cq othlhqe rsolo{l xra-zt ui qq[crPl (uetr)

- lss6nll 5C{.1-{o urrli adls autoll uu'l 'lli adl :ean .rg{l crd
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MEET
CHEMOPHARMA

Mo. :98257 29071
Ph. :02646-253536

202, Surya Complex, Opp. Sports Complex, G.IDC'' Ankleshwar'

Emaii i neel-neha2003@yahoo.co.in

393 002

Febru;trv 15,702tr:

The Regional Officer
The Guiarat Pottution Control Boarc

1tt. Fl.cor, Ptot |,1o.1501

G IDC Estate, Ankleshwar^-393002.

Dear Sir, subject :- Notice of Entry Drated 12.C2"242"l '

v*e refer to the visit of your officers to our office today anci notice of entry dateci 12'a2'2a21' we

arr: subrnitting our repty as under:-

i. we are suorritting copy of the GST registratierr certif icate for your ready reference. v/e are

carrying out our trading activitr,,frorniur i-eside'nce situated at202, Surya Complex, Ctp':'

Sports ComP[ex, GIDC Ankteshwar-
l" We had purchased 20 Drur"ns (4tu00 kgs.) oi Sodirrm Bromide Sotution from Shchem

Corporation,s trading firrn Mi s oRGAl.llX, sltuate d al A'?/4001 , GIDC Ankteshwar- 393i]02

vide invoice numbe r Zaila-vl lF izo072 dated ?"3.12"2020. we had supptied the Sfcve
material to Mi s Rerni Fine Chem vide our invoice number 43 and EWay Bitt no.6?124953633c

dated 23j2.2AV4'
3" we state on record that we have not rieatt in Sociurn Bromide solution with any of i:ei"

partYi unit.
4. M/s Remi Fine Chem , T-1'/, "Jarnes Ftaza Square, GIDC, Anktesnwar rejected the-entire

e'nsignment of ?0 ctiums (4600 kgs.)of iodiurn Brornide Solution on January 9, 202tr and

returneci tlre same to usvicie Deblt r"tote No. c'l and Eway Bitt no.671255106289 dated

09.01 "?02L We immediatety returned the entire consignment of 20 drums (4600 kgs") of,

sodium Brornide sotution to'M/sCIrganix, trading firm of shchem corporat'ion. The said

consignment was received anci outy;acknowtedg"C Uy M/s Crganix, trading firm of Shchem

Corporation. We are attachl^g iti ihe retevant?ocuments for your ready reference anC

record.
5. WC UNDERTAKE THAT WE SI.IAI.L I{OT BUY/SELL./DEAL/TRADE IN HAZARDOLJS WASTE IN

FUTURE.
Thanking yotr
Truty Yours,
FOR MEET CFI

o
a P.CG r

ARO
o

Nlnwerd L

CC : As above. v%
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ffi
q-.q+4 ril{a

Government of India

And

Government of Gujarat

Form GST REG-25

Certificate of Provisional Registration

This is a certificate ofProvisional Registraion issued under the proVisions ofthe Act.

{

I GSTIN 24AEUPS4O95K1ZN

) PAN AEUP54O95K

3. Legal Name Neelamben Shah

4. Trade Name MEET CIIEMO PHARMA I
T

5. Registration Details under Existing Law

Act Registration Number

(a) TIN under Value Added Tax 24211004191

Date 26t0612017
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ORGAF{EX
]IT,TN U FACTTJ Rf, R EX P{}RTE R

BTTI,K DRUC]S AND FTNE L'HE\4ICALS

FACTORY' A-2i40a1, G.I.D.C. ANKLESHWAR - 393002 Tet.: -91 -02616 220653
E mail : or"ganix 1 @gmaii.com, orgalixi i.com
GSTIN : 24AHZPS5784KLZ6 STATE : GUJARAT STATE CODE :24

o
SHIP TO
Nr\ME
ADDRESS
STATE
STATE CODE
GST{N/ UNIQUE ID
DRUG LIC. NO.

: SAN{E AS ABOVE
; SAME AS ABO\T
: GUJARAT
:24
: 24AEtrPS4095K1ZN

AMCUNT OF TAX SUB.IECT TO REVERSE CHARGES

TAX INVOICE
SERIAL NO. OF INVOICE : 2020-ZttF/20072
DATE OF INVOICE : 23/12t2020

CHALLAN NO : F/231220072 DATE

ORDERNO. : DATE

23/',12/2020

TR{NSPORTER :

FREIGHT : PAID

L.R. NO. : t'"',, DA IE :

VEHICLE No. ,i1't34),:o:o DATE : 23/t2tz02o

'l\ "'t"'-'" 
''t 

''t''

PAY. TERMS.S ': l: _ DUE DATE:

PI-ACE OF SSFRLV : GUJARAT

E\ /. Y BtLt Nro.

4rr00.0 T'-G 4.00 18.400.00

Cenified that particulars given above are true & correct
FOR O

SF..

No
DESCRIPTION Oi GOODS HSN CODE

SODIUNI BRON,IID E SOLUTIO}i 282

i
:

l,

I,t..'
i

I

l

i

a

CSTIN
STATE
S'I'ATE CODE

24AHZPS5784KIZ6
GUJARAT
24

RECEIVERS'S SIGNATURE
+

x

t

202. SURYA COIVIPLEX, OPP. SPORTS COMPLEX.
GIDC, ANKLESHWAR - 393002.

STATE : GUJARAT
STATE CODE :. 24
GSTIN/ UNIQUE ID : 24AEUPS4095K1ZN
DRUG LIC. NO. :

BILLED TO
MEET CHEMO PHARMA

iJNIT R.^TE
RS.

TAXABI,E
VALUE RS.

CGS I 9"h I,556.00
SCST
IGST
R.Orl'

991o r,655.00

0.00
TOTAL \/ALUE 21,712.0A

GST NII-
'1C)1',AL INVOICE VALUE (in worcis AND SEVEN H1JNDRED TWELVE ONLYIRUPEES TWE.NTY ONE TIiOUS

COIVIPAN\,'S
BANK NANIE
A"/C NO.
BRANCH
IFSC CODE

BANK DETAILS-
: THE BHARA'I CO-OPERAT]VE BANK (MUMBAI) LTD

00071 0010i018
(w)

AUTHORIZED SIGNA

18%
(+)

.f'
I

I
I
I

j

I

i

I

i

I

t',
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MEE
CHEMOPHARMA

TRIPLICATE
29071
53536

202, Surya Complex, Opp. Spotts Complex, GlDC., Ankleshwar. 393 002
Email : neel_neha2003@yahoo.co.in

TAX INVOICE
CGST ACT.2O1SECIION

Bill to Party :

Name : REMI FINE CHEM

Add. : T-17,JAltES PLAZA

ASIAN PAINT CHOKDI
G.I.D.C ANKLESHWAR -393OO2

DIST.BHARUCH
Guiarat'

GSTIN: 24AALFR1810L1Z7

Ship To Party :

Name : REMI FINE CHEM

Add. : T-17,JAMES PLAZA
ASIAN PAINT CHOKDI
G.I.D.C ANKLESHWAR -393002
DIST-BHARUCH
Gujarat.

GSTIN: 24AALFR181OL1Z7

24

Code: 24

14 Hrs.

MCPI2O-2L| 43

Payment Terms

Invoice No.

Place Of Supply

Invoice Date

Date Of Supply

P.O.No. & Date

Vehicle No.

State

Transport modeCodeState

Code

23-t2-2020

Immediate

Telephone

Gujarat

23-L2-2020

o

GJ24V3039

GSTIN : 24AEUPS4095K1ZN

State : G

.: ANKLESHWAR

Rate Taxable ValueNo. Of Pack QuantityUOMHHS CodeProduct DescriptionSr.No

50600.004600 11.00KGS 02827sLtOSODIUM BROMIDE
SOLUTION

1

s0600.00Total Amount before Tax
Total Invoice Amount in Words

4554.00ADD: CGST 9o/o

4554.00ADD : SGST 9o/o

0.000o/oADD: IGST

FIFTY NINE THOUSAND SEVEN HUNDRED EIGHT}I ONLY

9108.00Total Amount : GSTBank Detail

59708.00Total Amount After Tax32210200000029Bank try'C

BARBOBGGBXX(Middlecharc.ils zerolBank IFSC

N/AGST on Reverse ChargeTerms & Conditions

reSr\i

c

o

Certified that the partrculars given above are trw

Sign.
E. &O. E

& correct

For Meet Chemo

Common Seal

(2) Claims of any nature have to br made in within 7 days of

this Invoice.

(3) Bayer undertakes to submit prescribted ST declaration to

senderon demand.

(4) Dispuets if any will be subject to seller court iurisdication'

(1) of goods in transistis not responsible

' ,:-- - j
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12t23t2020 E-Way Bill System

a: WTYBILL, SYSTflxfl

e-Way Bill

E

EI

#x['o*SflMAHKETffi

E-Way Bill No:

E-Way Bill Date:

Generated By:

Valid From:

Valid Until:

6212 4953 6330

2311212020 02:24 PM

24AEU PS4O9 5K1ZN . NEELAMBEN HITESHKUMAR SHAH

231 12l2O2O O2:24 PM [1 OOKmsl

24t1212020

O Part . A

GSTIN of Supplier

Place of Dispatch

GSTIN of Recipient

Place of Delivery

Document No.

Document Date

Transaction Type:

Value of Goods

HSN Code

Reason for Transportation

Transporter

24AEUPS4O95KIZN,MEET CHEMO PHARMA

Bharuch,GUJARAT393002

24AAL FRtSI OLIZT,REMI FINE CHEM

AN KLES HWAR,GUJARAT-393002

43

23112t2020

Regular

< 59708

28275110 - LtQYtD

Outward. Supply

o Part - B

Mode vehicle , Trans
D@ No E Ix.

From Entered Oatc EnteEd 8y CEWB No.
(lf any)

Multi Veh.lnfo
(r any)

Road GJ24V3039 Bharuch 23-12-?020O2i24PM 24AEUPS4095K1ZN

lIlfllilfl$tutil[
621249536330

Powered By National lnformatics Centre

hflns://e.vevhilldq..*r^vin/Rilll:an6T^li^^rtrED'i-l^^^-^-...L @a--^----

ti
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DEBIT NOTE

ORIGINAL FOR RECEIPIENTS

DUPLICATE FOR TRANSPORTER

TRIPLICATE FOR SUPPLIER

o
Name and Address of Consingnee:-

Meet ChemoPharma

202, Surva ComPlex,

Opp.SPorts ComPlex,

ie toc Rnkteshwar - 393 002

Dist. Bha ruch

Guja rat

GSTIN 24AEUPS4O95K12N

a
t

r
t
i

r

I

i

i BffiMT
Ankleshwar 393002, Dist Bharuch, Gujarat

Mo. No. gg}445g57 5, 9924130423

GSTlN
T-17, Jems Plaza Squire, GIDC Estate' Ankleshwar

Mail:- lalit_bhtt@Yq hoo.co.in

Name and Address of BuYer:-

Meet ChemoPharma

202, SurYa ComPlex,

Opp.SPorts ComPlex,

le toc Rnkt"thwar - 393 oo2

GSTIN 24AEUP54O95K1ZN

Dist.Bharuch

Gujarat

24AALFR1BTOLIZ7
Estate:- GUJARAT, Code 24

lmmedeatePayme nt Terms

01

e/Ll2o2t
lnvoice No

Date

0L

91112027
Challan No

Date

Verbal

sltl2021.
Order No

Date

Transporter:- BY Road

L.R. No. 0

Truck No. GJO2ZZ3O}O

AmountRateQuantitY KgsUMOPackingHSN Noion of GoodsDiscri
Sr

No 50600.00

50500.00

4554.00

4554.00

0.00

59708.00

11
Tan ke r2827

ht on

4600Kgs
1

0

Nine Thous and Seven Hundred

Hundred FiftYFour OnlY

Hundred FiftYFour OniY
Rupees Four Thousa

Rupees Four Thousa

nd Five

nd Five

Ru ees F

Sodium Bromide

inst I nv. No. M CP I 2O-2U 43, Dt'23 I 12 I 2O2O

Grand Total

TOTAL

IGST

ln words

ln words

ln words

ln words

CGST 9%

SGST 9%

ndachauaacte rgedlycerithndicated p
Uo nthed ametru nanrve recu rSahe rtiath aDrtified pCe buethf romdo tndflnratoina sideconda itd i r-lisre onthe

responsible for anY damages'

3. interest @ LS%p'a' will be charged on account not paid with in

Terns & Conditions HEMFor RE

onsible

Autho
me

4. Subject to Ankleshwar Ju risdiction

ISFC No. HDFC0002677
Current account No'

Bank Details
ISFC No. S81N0005590

State Bank of lndia

HDFC Bank

Current account No' 32300355150

50200022204915
Ankleshwar

Ankleshwar

1.. The above supplied material is industrial use only' I

2. Please Check the supplied material before use' we wi

i
I

E

E

I
f
I
E

t

I
t

r
I
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1t9t2021 E-Way Bill System

ffi fl -. VWAiY BNLL SYSTf,M

e-Way Bill

I

I r+:

6712 5510 6289

0910112021 11:04 AM

24AAL FR181 OL'IZ7 . REMI FINE CHEM

0910112021 11:04 AM [100Kms]

10101t202'l

,ffi;1,

E-Way Bill No:

E-Way Bill Date

Generated By:

Valid From:

Valid Until:

I

Part - A

GSTIN of Supplier

Place of Dispatch

GSTIN of Recipient

Place of Delivery

Document No.

Docr-rment Date

Transaction Type:

Value of Goods

HSN Code

Reason for Transporlation

Transporter

24AALFR1 81 OLlZT,REMI FINE CHEM

Ank leshwa r,GU JARAT-393002

24AEU PS4O9 5K1ZN ,MEET CHEMO PHARMA

Bharuch,GUJARAT-393002

1

0910112021

Regular

{ 59708

2E27 - SODIUM BROMIDE

Outward - Others - Rejected returned

C

&Part - B

Mode FromVehicle / Trans
Doc No E Dt.

Entered Date

67 1255106289

Entered By CEWB No,
(lr any)

Multi Veh.lnlo
(lf any)

lilililtililIllililllililr

Ankleshwar 09/01/20211'1:04AM 24AALFR'18101127Road GJ02223090

Powered By National lnformatics Centre

https://ewaybillgst.gov.in/BillGeneration/EBPrint.aspx?ewb no=67'1255106289&cal=1 1t1
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Subje-c!]lo AnkLeshwar Jurisdiction

DELIVERY CHA!.LAN CUUBE_],ATL 
' 
TAX INVOICE-.*[*oq) ML LYL#, {fterrlB,Efi -, t:, . nl" .r({5+- y-*4rl urr+

5-63, Herzone Arcade, G.l.D,C, Estate' Ankleshwar - 393 002. Dist tsharuch. (Guj.) Phone : 02646 .220576 Mob, : 99044 595i5

i

I

F

il

I
E.

li
h
i.

[i

F

F
E

B
H
E

F
t-

F

h

F

L
E
t.

p

t:
E

L.

t.
i;
I

i:
I

I

i
l-
I
I
I
!

I

I

i
L

t
li
i

C

Challan No.

lnvoice No:

Order No.

Transport

Truck No.

c7
6L

oq

?01 0

\h: nL ,rl

k1 0 2ZZ

oq lo r ltot t

tltnt

Date

Date

Date

nq lntl"r,z-tM/s ffagf Clnevno phuhrncl
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AMOUNT
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HSN
No.DESCRIPTIONSR.

NO.

\/U I CLb futhe ooTanh"2Y2+S"Ji^,t, - fipurn,'"le

TOTAL

Payment StrietlY within daYs

Against Form

O.S.f. ruo. :24211002793 Dt' 20-08-20C9

C S.T. No. .24711002793 Dt' 20-08-2009

OTHER CHARGES:

TOTAL:

VAT/CST %

ADD.VAT Yo

GRAND TOTAL

Rupees

E.&o.E.

Cftem

AUth rised Signatory
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OIIGAhI[X
\I AN T' F.{r..TL: R I R. C ri P I.;F:

BLrI-K DRUGS AtrD irlNE i'Hi\i
T[R
ICALS

]VIEEf CiIEMO PHARIVIA
2C)2. Sr_rRyA coNlpLEX, Opp. spoRis co\{pLEX.(ilDCl, aNiiLESHWAR - 3i|3002.

el.: *91-02646 220653

T

TAX INVOICE
SERIAL NO. OF INVOICE
DATE OF INVOICE

CHALLAi\ NO : F/2312200-t2

ORDERNO. :

STATE CODE :2,1

: 2020-21/F/20072
: 23/12/2020

BILLED TO

ST/\'IE
S]'ATE CODE
csTIN/ UNTQUE rD
DRLIG I iC ]r'O.
SHIF TO
lrl,,\i"iE
ADDRESS
STATE
STATE CODE
C]STIN/ UNIQUE ID
DRUC LIC. NO.

GUJARAT
24
24AEUPS4O95KTZN

: SAN{E AS ABOVE
; SAME AS ABOVE
: GUJ.ARAT
:24
: 24^AEUPS4095K1ZN

DATE : 23/1212020

DATE :

TR{}{SPORTER

F.REIGHT

L.R. NO.

VEHICLENO.

DA TE

039 DATE

DUE DATE:

GUJARAT

PAID

(w)

23/!212020

5F..

N(l
ON OT GOODSDESCRIPTI iiSN CODE

2827 5i lt

Y

n I-.G-gq)-IEIL-FjlRO-!4rpEseliJrrct\r

:, '..

,,,*,;;i '.

rIl'.'i h-.1'iF
l_

.;. SUBJEL]T TO REVERSE ChAI?.G5S
TOTAL VALUE

CE VALUE words)RUPEES TWENTY ONE TFiOUSAND SEVEN HLTNDRED TWELVE ONLY

COMPANY'S BANK DETAILS.

21 .7 
"2.0c;

'ItlTaL INVOI

CSIIN
STATE
T rAIt, LUUI,

GUJA.RAT
L1

RECEIVERS' S SIGNA'ILTRE

pA\q.arri/i

A/C NO.
BRANCH
IFSCCODE

00071 101018
( Mr U t 4 jj.i..l,' l_ i.Lr

Cenified that particulars given above are true & correct
FOR ORG

AUTIIORIZED SIGNA
t
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i-]NIT RATE
RS.

TAXABLE
VALUE RS.
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I

GST
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t8%IGST
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Regional Offrce-Anklesttwar CleanerTechnology Development Centre Building (ARAIL)'

1st Floor' PlotNo.1501, GIDG Estab'Ankleshwar -393002.

Dist Bharuch (Gujarat) Ph. No. :(02046)222933 Fax:
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A-21400 1,G.I. D.C. Estate,
Ankleshwar - 393 002.
District: Bharuch,Gujarat.
Phone: (02646) 220653

T2,Shamaldas Gandhi Marg,
Room No. 33,3ro Floor,
Mumbai - 400 002.
Phone : (022) 22O3284L

Email : shchem ahoo.com

Ref.No.:015

Fax : 022 22032940.

1 1

The RegionaI Officer
The Gujarat Pottution Control Board
1st. Floor, PLot No. l501
GIDC Estate, Ankteshwar-393002.

lD z 26937.
Dear Sir, Subject :- Visit OF Your Officers Today'

This has reference to the visit of your officers to orlr factory today i.e. on February 12,2021 vide

noti." of entry dated 12-02-2021:We are herewith submitting the ctarifications and explanations

as regards the queries, raised by your officers, as urder:-

a. we hotd.a val.id ccEA for manufacture of 2.0 MT each of Mebendazote and 3,4 Di Amino

Benzophenone, valid up to 2023. We use Benzene, Thionyt Chloride, Aluminium Chloride,

NpBr icatatytic quantidy) in the Friedet Crafts' reaction to convert 3-Nitro, 4-Chloro

Benzophenone t6 f-f.fitr6 4-Chtoro Benzophenone. During this reaction, after coupting takes

ptace, we have to quench the reaction mass in chitted water to isotate the material.

isotation of the organic compound is achieved by tayer separation. The aqueous layer, after

adiusting the "pH; with Caustic Soda [ye, cdrtains Sodium Bromide as we[[ as Poty.

Aluminium ChLoride.
b. We have a total of 67 drums of this Sodium Bromide Sotution at present, since May 2020' We

had sotd 20 drums, out of the above, to MEET CHEMO PHARMA, Ankleshwar through our

triAing firm, M/s 6rganix (at the same address)on 23'd. Dec. 2020. The said drums were duly

returned by MEET CHEMO PHARMA and the same are with us'

c. Your officers found that our unit was not in production at the time of the visit'

Should you need any other cl.arifications, pldase tet us know and we shatl promptly answer

itr" r"n1" to the bejt of our abitities. Assuring you of our best co-operation at at[ times, We

Remain, Dear Sir,

Truly Yours,
s CORPO ON

\rl

IVijay

f.1

Partner.

/ auTllSlGt
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SHCHEM coR.PoRATION
FACTORY:
A- 2/ 400 l,G.L D. C. Estate,
Ankleshwar - 393 002.
District : Bharuch,Gujarat.
Phone : (02646) 220653
Email : shchem@yahoo.com

REGISTERED OFFICE:
T2,Shamaldas Gandhi Marg,
Room No. 33,3'd Floor,
Mumbai - 400 002.
Phone : (022) 2203284L
Fax : (022) 22032940.

Ref.No.: 016

Februarv 15,2021 .

The Regionat Officer
The Gujarat Poltution Control Board
1't. Ftoor, Ptot No.1501
G IDC Estate, Ankteshwar-393002.

Dear Sir,
lD :26937.
Subject :- Visit OF Your Officers Vide Notice Of Entry Dated 12.02.2021.

This has reference to the visit of your officers to our factory on February 12,2021 vide notice of
entry dated 12-02-2021. We are herewith submitting the clarifications and exptanations as regards
the queries, raised by your officers, as under:-

a. We hotd a vatid CC&A for manufacture of 2.0 MT each of Mebendazole and 3,4 Di Amino
Benzophenone, valid up to June 2023. We had sotd 20 drums(4600 kgs.) of Sodium Bromide
Sotution) to MEEJf.HEAO-PHART\iIA, Ankleshwar through our trading firm, M/s Organix (at the
same address)on 23'd. Dec. 2020 vide lnvoice number 2020-21 lF 120072. Copy of the invoice
is attached for your ready reference. We were original[y using DMF (Di Methyt Formamide) in
catatytic quantity, in the Friedel Craft's reattion. However, after January 2018, we replaced
D[tF with N-Propyt Bromide, as a catatyst, in our Friedel Craft's reaction for higher
conversion. There is no change in the other raw materials viz. Benzene, Thionyt Chtoride,
Atuminium Chloride, in the Friedel Crafts' reaction to convert 3-Nitro, 4-Chtoro
Benzophenone to 3-Nitro 4-Chloro Benzophenone. During this reaction, after coupting takes
ptace, we have to quench the reaction mass in chilled water to isotate the material.
lsotation of the organic compound is achieved by tayer separation. The aqueous [ayer, after
adjusting the "pH" with Caustic Soda tye, contains Sodium Bromide as well as Poty.
Aluminium Chtoride bearing nomenclature of "MB'lll ML". We use NaSH, as reducing agent,
for converting 3-Nitro 4-Amino Benzophenone to 3,4 Di Amino Benzophenone, We have
replaced sotvent lso Propyt Atcohot(lPA) with N-Propyt Atcohot, after prices of l.P.A. sky
rocketed due to its use in manufacture of Sanitizers. These are the only changes in the list
of Raw Materials.

b. We had sold 20 drums(4600 kgs.) of Sodiunn Brornide Sotution) to MEET CHEMO PHARMA,

Ankteshwar through our trading firm, M/s Organix (at the same address)on 23'd. Dec. 2020
vide lnvoice number 2020-21|F120072.The gntire quantity of 20 drums (4600 kgs.) of
Sodium Bromide Sotution was rejected and returned back by Meet Chemo Pharma on January
9,2021 , Copy of the invoice, as we[[ as the rejection memo, are attached for your ready
reference. At present, we have a tota[ of 67 drums of this Sodium Bromide Solution.

Contd.... "2

?(-) -./rtrkltshlvar

dG.P.C. Roar

og
Lp.p.rt.o.2.

.653N rlu

8.l.teaD

Nq
\,r ttrr

4J.*'

rv--

.l
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SHCHEM COR.PORATION
FACTORY:
A-2/ 400 L,G.L D. C. Estate,
Ankleshwar - 393 002.
District : Bharuch,Gujarat.
Phone : (02646) 220653
Email : shchem@yahoo.com

.t

REGISTERED OFFIGE:
72"Sha mEldEs GE nE hiEa.g,
Room No. 33,3'd Floor,
Mumbai - 400 002.
Phone : (022) 2203284t
Fax t (022\ 22032940.

-2

c. We hereby state that there was no producticin activity in our plant from Aprit 2O2O titt 25th.
November 2020. We were issued closure directions under Section 33-A of The Water
(Prevention And Control Of Pottution) Act-1974 vide [etter No. GPCB/ANKICCA-977llD-
269371572954 dated 10.11.2020 and our power and water suppty has been disconnected
since November 25,2020. Consequently, there was no production since Aprit 2020.

d. We have attached the GST Registration Certificate of our trading firm M/s ORGANIX, situated
at the same address viz. A-214001, G.|.D.C. Ankleshwar - 393002, for your record and ready
reference. WE STATE ON OATH AND UNDERTAKE THAT WE SHALL NOT BUY / SELL / DEAL /
TRADE IN HAZARDOUS WASTE IN FUTURE. WE FURTHER UNDERTAKE TO STRICTLY COMPLY
WITH THE HAZARDOUS WASTE A,IANAGEMENT RULES.

Shoutd you need any other ctarifications, please let us know and we shatl promptly answer
the same to the best of our abilities. Assuring you of our best co-operation at all times, We
Remain, Dear Sir,

Truly Yours,
FOR SHCHEM CORPORATION

r -i-
Vijay Sheth
Partner.

Encls. : As above.
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ORGANTX
M AI\i L. FA CT IJ RER EX PORTER

BLil,K DRL,GS A*-D FINFj CHEN'IlCALS
/ sI IBIF.cr ro NKt FSHWAR II JRISDI oN)

FACTORY. A-2l4001, G.I.D.C. ANKLESHWAR - 193002 Tel.: +91-02646 220653

E mdl: orgariix I @smail.com, illrnail1

CSTIN | 24AHZPS5784KLZ6 STATE : GUJARAT STATE CODE : 24

BII-LED TO
MEET CHEMO PHAfu\4A
202. SURYA CO]V{PLEX, OPP. SPORTS COMPLEX,
GIDC. ANKLESHWAR . 393002.

STATE : GUJARAT
STATECODE t 24
GSTIN/ UNTQUE ID : 24AEUPS4095KIZN
DRUGLIC.NO. i

SHIP TO
NAME
ADDRESS
STATE
STATE CODE
CSTIN/ UNIQUI ID
DRUC LIC. NO.

TRANSPORTER ;

FREIGHT : PAID

L.R. NO.

VEHICLE NO.

TAXINVOICE

ORDER NO.

SERIAL NO. OF INVOICE t 202O-21!F120072

DATE OF INVOICE : 23ll2D02O

CHALLAN NO' i F 123 12200'1 2 DATE:23112/2020

DATE

I
F

I

i

,1

: S.A,ME AS ABOVE
; SAME AS ABOVE
: GUJARAT
t24
: 2,lAEUPS,lll9SKlZN

039

: GUJARAT

csr

DATE :

DA"|E : 23ii212020

DUE DAIE:PAY

PLACE

SR
NO

28275110

AMOUh i L)r r AX SI-.,BJEC'I TO REVERSE aiIARGES

0

\il.

GSTIN
ST A Ttr'

SflrB coup

24AIJ.ZPS51a4K1Z,6
GII.IARAT
24

RECEIVERS'S SIGNATURE

COMPANY'S BANK DETAILS.
BANK NAME : 1iH8 RHARAT CGOPERATIVE BANK (MUMBAI) LTD

tuCNo. ': 00071110000101E I
BRANCH : ANDHERI(W)
IFSCCODE : BCBM0000008

Certiped that thi particuiars given above are aue & colrect
x'oRo

)

TAXABLE
VALUE RS.

HSN CODE aeEhreDESCRIPTION OF GOODS

4.00 18,400.00

UNIT RATE
RS.

9%CGST
9o/o

1,656.00
i,656.00SGST

+
l8%

0.00
21,712.00

KG

IGST
R.Off
TOTAL VALUE

iorel rNvolce veLUE (in words)RUPEES TWENTY ONE TTIOLIS.{ND SEVEN HUNDRED TWELVE ONLY

r$i

AUTIIORIZED

SODIUM BROMIDE SOLUTION
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ORGANIX
$1.{NUF.{CTURT.R Er P.3P"Tf, R

BUI-K DRtiCS .A].iD b'Il\E {iFiat\,iiCALS
f qrlBMCT ANKi F H\I/ A ti Il IRIqDI oN)

FACTORY,. A-2I4OO I , G.I.D.C. ANKLESHWAR.
redi i-fmai

39300;Z Tel.: +91-02646 220653
l.comE mail: organixl @gmail.com,

CSTIN t 24LHZPS5784KLZ6 STATE: GUJARAT STATE CODE : 24

TAX INVOICE
SERIAL NO. OF IIWOIC E ; 2O20-2ltF 120012
DATE OF INVOICE : 23n2nO2O

CHALLANNO :F/2312200.t2 illtp. , z:iiztzoza

ORDERNO. ; DATE :

o

202. SURYA COIVTPLEX, oPP. SPoRTS coMPLEx.
(rlDC, ANKLESHWAR - .t9100).

BILLED TO
]VI:EI' CIIEMO PHARLI"\

ST';ITE
S1ATE CODE
GSTIN/ UNIQUE ID
DRUG t.lC. rr'O.
SHIF TO
NAME
ADDRESS
S'TATE
STATE CODE
GSTINi UNIQUE ID
DRI.-iG LIC. NO.

GUJARAT
24
24AEUPS4O95KIZN

: SA[{E AS ABOVE
; SAME AS ABOVE
: GUJARAT
t24
: 24AEUPS4095K1ZN

TR-A,NSPORTER

FREICHT

L.R. NO.

DL]SCRIPTION Oi GOODS

: PAID

VEHICLE NO

: GUJARAT

0

SGST

GSl'

COMPANY'S BANK DETAILS.

DA IE :

9 DATE :23/12D020

DUE DAIE:

21,712.U)U\T C: ',I_..,X SLTBJE

HSN CODE aL

2827511A

.T TO RE\.ERSI 
Ci,.AF.GES

CS'IIN
STATO
trAr!, Lulrl,

: 24A\l7}S57t4Kt
: GUJARAT-. ztt .

BANK NAMF : T HF BHAIar.^-^pFprirl,F D^\rr /r-F,n i, . ,.

RECEIVERS'S SIGNATLIRE

0})

M"(,t",

.4,/C NO:
BRANCH
IFSCCODE

00071 301018

00008
Certified that particulars given above are true & correct

FORO

AUIIORIZED SIGN

o
x

*

baA
*tr
s

'uNIT RATE
RS.

TAXABLE
VALUE RS

18,400.004.00

CGST 9% 1,6s6.00
I 656.00

IGST
R.Off

9Yo

l8o/o
+ 0.00

TOTAL VALUE

NIL
TOTAL INVOICE VALUE (in words)RUPEES TWENTY ONE TTiOUSANID SEVEN HUNDRED TWELVEONLT

x

G{

i
a

d k

0g Or D4>

PAY.

PLACE (IF

SR.
NO

\rV!a

sqDlur!{ tsRoMipE sol.urroN
I

I

I

I

I

I
I

I

l

i

I

G.l
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l

sr

310



ffis

Registration Nrmber | 24AIZPS57 84KlZ6

Type of Registrrtion

Governmeal oflndir
Form GST REG-06

[See Rule 10(1)]

Registration Certifi cate

Regular7

ffiffi

This is s systenr g.ocrrtcd digitrtly rigtr.d R.giltration Certitic.te i.Cted b&scd on the spprov.l of rpplicrtion grrnte d on l4n2n0l9 b!
the jrdsdiction.l ruthority.

I Legel Name JINESH RAMESHCHANDRA S}IETH

Trrde Namc, ifrtry2

hoprietorihip

ORGANIX

3 Cotrstitution of Busitross

4 Addres ofPrircipal Place of
Busincrs

PLOT NO A-'4OOI, GIDC, ANKLESHWA& ANKLESHWAR,
Bharucir Gujamt, 393002

5 Date of Liability

Period of Validity From t4to2/2019 To6.

Gujarat8 Particulrrs of Approving Authority

Sionature valid ^
gpmu:'eq*l#3p,13*'
Date: 2019.02.1t[4:15:46 IST

Signatue

KUSUM SATISH RADIAName

Designation Commercial Tax O#cer

Jurisdictional Office Ghatak 56 (Ankleshwar)

14t02t20199. Date ofissue of Certificate

Note: The registration certificate is required to be Eominsotly displayed at all places ofbusiness in tho Stato.

l.o
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Photographs taken during inspection at M/s. Shchem Corporation 

 

  

@ 70 nos. of drums (200 litres each) filled with NaBr solution (nomenclature as MB-III 

ML) 

 
 

Approx. 50 nos of drums (200 litres each) filled with NaSH solution 
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Photographs taken during inspection at M/s. Shchem Corporation 

  

@ 7 nos. of drums (200 litres each) filled with caustic lye 

 

@ 40 nos. of drums (200 litres each) filled with n-propyl alcohol 
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a'l

Ofice -Anklestrwar CleanerTec-trnology Deralopment Centre Building (ARAIL)'

1st Plot No. 1501, GIDC Estab,Ankleshwar - 393 002'
Dist Bharuch (Gujarat) Ph. No. t(t2il61222933 Fax:. (02646)222932

Gtqt.t ile rIuC{ qqlcll ?t?til (

rl* r/",fifr:il

qrcll alttloHa rgz&0 ssil-a, lgl ultrhql l9&oll tc{x-24 ai ualerel ($at)
ultrlirqa - rgsocll xre-roioor ua'li rricr uurll ti ua'l oll{ adl nan zle'li
iJl aaq crde aetrt aai olHott fud arl tttu4 rrrrnl eluq qql.ll qe dq

ulbsn

({}

(21

slcr ald gaa4, urhrfl uqct otNcrt tld rld trsrdd vtsd arqtrtl

ar{l ro{ B. } irtqd arenl ur{ I } }a i oraCl arctott l€ at?,

rir arqor armll, olttl'lFrg r,c{tcr, ld, l3,t:t, e*ttlr
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ornr s'ld aHJ otlrqqtort 0 B )a qi ia e'lq o'l sd {li i ottrcqtoll 0 otqqt ott
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$nt"tYu:rZ-JE

Rfc Industries 1444731

( Hazardous Waste Manifest )

To be forwarded by To be returned by the Operator of the facility to PCB after treatment &nd

of wastes.

ln Principal Approval Dotails :Acceptod - 03/11/2020 4: lOPM - Remarks :NaBr Solution Must

Stamp: Date: Signature

ill i.! rJtf le$

:a

..,:i ri iil.gl,

Sender Name Srf Limited [24s2U

address Dahej,Dahel Taluka Dlstid:BHA Pin noi392130

contact Details 9081240001 yogBsh.mlttal@srf,com GPs Coordinat€s Lat !21.4200 Long :75.4800

Actual user (wlthin state)
State Gurarat of Faclllty

Details Rfc Industrles [4,1473]

contlct Details 9924140823 GPS Coordinatcs Lat :21.7300 Long:73.1500

bhavinpatel .com

Addrsss Taluka :JHA Dlstict:ANK Pln no:393110

Compounds which Produce Acidlc Vapours On contact with Humid atr or water e.g silicon
waste Details II-B-810-Halogen-Containing

tetrachlorldealuminum chlorlde, titanium

Waste Intcnded
for

RecyclinE Total Qty 19.560MT ConsistencY liquid

Namo Shivam Roadllnes contact Detalls

6610,Near Karmatur Chokdi;GIDC Ankleshwar,GIDC ,Ankleshwar Dishict Bharuch Taluka Bharuch
Address

of vehlcle
Vehicle no Gl022o732 GPS Erabled Yes

Jaycland Driver Contact No 9136513035
Driver name

Loosa Wlstc 19.660
vehicle oepart. 03/11/2020 4:08PM Numb€r of Drums 0

Recycle Waste
No ol bags 0

Remarks

Name and stamP of sender: Dste: Slgnature:

g I ttl l-flr'

Transporter's Acknowledgement of
Stamp:

Signrture:
Recelpt of waste

Date:

Recoiver's Certilication of Receipt of Hazardous waste

.,,,. ; :i6r'l;*ir(j;o,iliddL1ilal'/iari'i,,o,n'n^'an!n'.pll i:(Thrnrrah,X(:N\

r HF'C.

I
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Rfc Industries 1444731
( Hazardous Weste Manifest )

To be forwardcd To be retalned the Operstor of the focllity rfter Signature.

ln Principal Approval Detalls :Accepted - 1011112020 4:42PM - Romarks :NaBr Sol. only accept

Stamp: Date:

id strt es

.rrrrr !ii.qr,

Pintby 2452'l @ 1011112o20 M:5o:44 PM

10tlu2020

srf Llmlted [2{52uSender t{ame

Dahej ,Dahej Taluka :VAG DlsUd:BHA Pln nor392130Addr€ss

Lt !21.4200 Long 175.4800GPS Coordlnltc!9081240001 yogesh.mitlal@s,f.comCont ct Detalls

Aatual us€r state)TYpc of FacilityGuralatStato
Rfc Industsles [4,H73]Fadllty Detailr

Lrt 121.7300 Long!73.1500GPS Coordlnatec9924140823
bhavlnpatd.chem@gmailcom

Contact D.tallr

, Taluka :JHA DlsUct:ANK Pln no:393110Addreit

It-B-810-Halogen-Oobtnlng compounds whldt Produce A(ldlc vapours on contact wt,l Humid alr o, wdEr e.9,

urachlorlde, alumlnum chloddq titanlum te!-dchlodde
slllconW.ste lretalls

liquid20,180MI ConslstencyTotrl QtyWaste Intended
for

Recydhg

93n Q4g2O hpplank@yahoo.co.lnCont ct DctallsShivam RoadllnesName

661o,Near lGrmatur Oroldl;GIDC Ankleshwar,Gloc ,Anldeshwar Dlsttict :Bharudl Taluka :BharuchAddrrss

kerYes TypG of v.hldcGPS Er.bl€dcto2z0732v.hldi no
9135513035DdvGrcontrct oJaychandDrlvgr name

loo6c Wrstc m.1800umbcr of Drums10/11/2020 3:l1PMvehlclc Dcplrt,
0No of bagsttecyding wasteRemarks

Sender's Declaradon :

l. I hereby declare that contents of the consignment are fully and accurate described above by proper shipping name 
_

antl are categorized , packed, marked , and libeled , and are all in all respects in proper condition for transport by road

common facility / caffied out agreement with actual user for

Signature:Date:der:Nrme ond stamp

waste.

le national govemment regulations.according to applicab
we have obtained members. hip of

.1 u,'

Transporter's Acknowlcdgement of Receipt of waste
Stsmp: Drte: l.e "' " 'J signature:

Receiver's Certlflcatlon of Receipt of llszardous weste

I ( Through XGN )

td, t

Signature:

E

declare
disposaU
2. I hereby

N
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"P7t* Rfc Industries [444731
( Hazardous Waste Menifest )

To be forwarded by To be retalned by the Operator of the facili rfter ture.

ln Prlncipal Approval Details :Accepted - 14/1112020 l1:56AM - Remarks :NaBr sol only

Stamp: Date: Signature:

n:,$ r"clr fii.r{
o

i:: :

Dar

ustrre$

.{rrt 
$ii.g,r,

e

umn020

Sender llame Srf Umited [24521I

Addrcss Dahg,Dahej Taluka :VAG DistictBHA Pin no:392130

Contact DGtalb 9081240001 yogesh.mitlal@srf.com GPS Coordlnates lat !21.4200 l.ong :75.4800

Typa of F.cllity Actual user (wlthln sbte)State Gujarat

Facil Det llr Rfc Indusbies 444731

Contact Detalls 99241,10823
bhavinpatel.chem@9mail.om

GPS Crordlnatcs lrt :21.7300 tong!73.1500

Add.€si , Taluka :)H,q Dlstkt:ANK Pln no:393110

Wastc Detllls Il-B-810-HalogentontainirE Compounds Whlch Produce Acldlc Vapou6 On Conbct Wth Humld alr or water e.g. slllcon
tetrachloride, aluminum chloride, tihnium teka€hlorlde

Total QtyWaste lotended
for

Recyding 20.5851'fI Consistancy lhuld

Namc SHIVAM ROADUNES Contact Details 94218m84,8 shtuamroad6471@gmall.com

Addr€ss B-14 Ekta complo(,Kapodara Pada GIDC Disld:Bharuch Taluka :gharudl

Vehlde no GJ18AU8336 GPS Enabled Yes Typ€ of v€hld€ Tanker

DdvGr name Viiay Drlvar Contact I{o 7359009599

l{umbGr of Drums 0 LoGa Wa3te 20.585Vehldc Depart, L4llllz0z0 Lr':4zAtl

o of bag5 0Rcmark5 Recyde Waste

Sender's Declaration :

l. I hereby declare that contents ofthe consignment are fully and accurate described above by proper shipping narnc
and are categorized , packed, marked , and labeled , aad are all in all respects in proper condition for transpo( by road
according to applicable national government regulations.
2 . I hereby declare that we have obtained membership of common facility / canied out agreernent with actual user for
disposaU actual use ofhazardous waste.

Drte: [ 4 Nov 10t0Name and strmp of s€nder: :

.. 'ir,i"'i .r. ,.',,

\i? .,_...*.. i:i
i. ri, i r

T"".rp""t"r', A" eift ofwaste tstamp: '"'-*-'-' Drte: ,l d NOU ?W0 sisnature:

Recelver's Certllication of Receipt ofHazardous waste

Prinl by 24521 @ 141111202012:07:18 PM 1 ( Through XGN ) tr tr
. .,, ,i,.,,,,.. , ...,. .,.,;,+jr*,vj*ia, ..,,,-...,,; r,......,

D
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'Efl To be forwardeit by To be retained b the erator of the facility after Signature.

tn Prlnclpal Approval Details :Accepted - 19,11/2020 9 :37AM - Remarks :NaBr liq only

Sta Date: Slgnature:

rou :[{St ,ti.r'!.u$Iri e!'t

.r-r.r* *i't9Is

Srf Llmited [245211sender ame

:VAGTa 130392Pln noolsticlBHAluka,DahelDaheJAddress
Lat :21.4200 t.ong 175.4800GPS Crordinates9081240001 yogesh.mlttal@srf'comContact Detalls

user (wlthln state)Typc of FacllityGuJaratState
Rfc lndustries [44473]Faclllty Details t t i21.7300 Lon9173.1500GPS coordinates

dom
9924140823
bhavlnPatel.chem

Contact Dctalls

Taluka :JHA Distict:ANK Pin no:393110Address

slliconatrmid or waterHu e.9,wtrContactOnAciProduce dlcWhlch VapoursContalB-B nlrE compounds0II- -Halogen
tehachloridemtitanlumlu mlnua chlodde,oridetetrachl

waste Detalls

lhuidConslstency24.59oMTTotal QtyReqydlngWaste Iotended
for

942787948 shlvamroadS4Tl@grnall.comContact DetallsSHIVAM ROADLINESName
814 EKTA COMPLA NEAR SUDARVAN KAPODARA NEAR SUDARVAII IGPODARA PATIYA DiStTid

:Bharudl Taluka :Bharudl

PATIYA ,S14 EfiA @MPLEX
Address

TankerTyPe of vehldeYescPS EmbledGJ1629125vehlcle no
9998630882Drivrr Contast No

RAVINORA KUMARDriver name

24,590Loosc wast0umber of Drums19/1V2020 9:26AMvehide DcPart'
0o of bagi

Recyde WasteRemarks

shipping
condition

lifacibtained

?02\i'tl",
er:

tions eclaraDs den er trameabove by properdescribedand accurateatrecthe ons tullYtsconten fothat gnmeclaredeI hereby roadfor bytransportmal reslnall properareand pectsedlabeldanmarkedzedcaareand packed,tegon
nationalle regulationsgovernmenttoac applicabcording foruseractualwthoutedcatn agreementcomrnonf tyomoveha embershipw€thatdeclarehe2 reby

tew8shazardoususe ofactuasavodisp
1"" 0\ll0Ngt WgD teendsofnda tamslN em p

Transporter's Acknowledgement
Stamp: t $ N0! !$!$ signature:Beceipt of waste

Date:
o

Receiver's Certilication of Receipt of IIezardous waste

a i,IFC a

s1

Print by 24521 @ 19/11/2020 09:51:08 AM I ( Through XGN ) I['E

319



r!|,l
"ru7d

Rfc Industries 1444731
( Hazardous Waste Manifest )

To be forwarded by To be retalned by the Operutor of the facility after Signature.

ln Principal Approvat Details :Accepted '2711112020 3:00PM ' Rerhaiks :HBR Solu

2711u2020

Sender Name Shree Ramdev Phramaclrem [48712]

Address GIDC Estate Panoll, Taluka :rNK Dlsdct:AN( Ph no:394116

GPS Coordlnates Lat r21.3700 Long :73.0000Contact Detalls 9824407734 pragn€shl@redlflrmll.com

Type of Facility Actual user (wlhln state)State Gujarat

Facility Details Rfc lndustries [114473]

GPS Coordlnates Lat :21.7300 Lons:73.1500Contact Details 9924140823
bhavinpatel.chem@gmail.com

, Taluka :lHA Distid:Al',lK Pin no:393u0Address

II-B-81s-Inoqanic Adds (Spent Adds)Wast6 Details

liquldTotal Qty 13.400MT ConsistencyRecyclingWaste Intended
for

93n 424920 shivamroad64T l@gmail.comContact D€tallsSHIVAM ROAD UNESName

Address 8.14 EIGTA COMPLD( NR SUNDARVAN KAPODARA PAT1A"B-14 EKATA COMPLO( NR SUNDARVAN KAPODARA PATIA Distict
:Bharuch Taluka :Bharudr

Type of Vehlde TankerGPS Enabled YesVehicle no GJ02V5955

9898429591Ddver Contact NoDriver name Uma shankar

Loose Waste 0.0000Number of DrumsVehicle Depart. 271t112020 3tLSPM

0No of bagsTIBRnemarks

Scndcr's Declaration :

l. I hereby declare that contents of the consignment are fully and accurate described above ba proper shipping namo

and are citegorized , packed, markod , and labeled , and are all in all respects in proper condition for transport by road

according to applicable national govemment regulations'
2. I hercby declare that we have obtained membership ofcommon facility / carried out agreement with actual user for

alctu ousevosa adlsp

fo!IlrN ae dn msta p Date: af(tr\Xzo signature:

)----?
'2,o2n signz?lrr\

Transportcr's Acknowlcd gem
Stamp:

Receipt of waste
Date:

Reccivcr's Certilication of Receipt of Hazardous wrste

Stamp: Date: Signature:
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27m12020

f*Zb'1t?

s Umited [2{521ISender Name

Dahg ,Dahe, Taluka :vAG DisUct:BHA Ph no:392130Addrcst
Lat i21.4200 Long :75,4800GPS Coordinates9081240001 yogesh.mithl@srf.comcontact Detalls

Actual user (within state)Type of FacilltyGujaratSt tc
Rfc lMustdes [,14473]Facllity Dctalls

L.t :21.7300 Longr73.1500GPS Coordinates
mail.com

9924140823
bhavinpad,cftem

Contact Detalls

, Taluka :JHA Disdd:ANK Pin no:393110Addrer-r

It-B-B1o-Halogen'Contahing compounds Which Produce Acidic vapours On c'ntact
tetracl odde, aluminum chlodde, tltanlum tetraclloride

With Humid alr or $/ater e.g. silicon
waste Detalls

llquldCo.rslstency20.430MrTotal QtyRecydingWastc tntended
for

9427879U8 shivamroad&47l@gmail.comContact Det ilsSHIVAM RMDUNESName
chBharuruchtha TalukaPafla DC lstd.tDCo ra1B- Ekb4 mpler,KapodaAddrcss

TankerYes Type ofVehldecPs EnabledGJ18AU8336vehlde no
7359009599Ddver Contact ,{ovllaYDrlver name

20.430L@se Waste0Number of Drums27ltLl202o 9t3ttt4Vehlde Deplil.
0o of bagsRECYCUNG wlSTERemad(s

0rgras

Sender's Declaration :

and accurate described above by proper shipping name
declare that contents ofthe consignment are fully1. I hereby

ll in all respects in proper condition for transport by road
, packed, marked , and labeled , and are aand are categorized

le national government regulations.according to applicab
common facility / carried out agrcemcnt with actual user orof2. I hereby declare that we have

disposaU actual use ofhazardou

ture:Date:Name and stamP of sender: ...rtl

Transport€r's Acknowledgement of
Stamp:

Signature:
t ofwaste

Date:
p

Receiverts Certilication of Rec€ipt of Hazardous waste

Rfc Industries 1444131
( Eazrrdous Waste Manilest )

To be forwarded by To be retained by the o erator of the facllity sfter Signature.

ln Principal Approval Details :Accepted ' 27 t11/2020 9:49AM . Remarks :NaBr sol onlY

Stamp: Date: Signature:

Print by 24521 @2711112i32010:08:10 AM 1(ThroughxGN) r r
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Rfc Industries 1444131

( Hazardous Waste Manifest )

To be forwarded bY To be retained bY the Operator of the facility after Signature.

G Principal ApProval Details :Acce pled - 3011212020 4:59PM - Remarks :NaBr solution must

Stamp: Date: Signaturc:

Copy 3Manifest No:
7212845
30t12t2020

Srf Limltcd [2452Usender Name

Dahel ,Dahej Taluka IVAG DistictiBHA Pin nor392130Address
Lat 121.4200 Long :75.4800GPS Coordlnates9081240001 yogesh.mittal@srf.comcontact Detalls

Actual user (within state)Type bf FacilityGuraratStatc
Rft Industies [4iH73]

Lat r21.7300 Long:73.1500GPS Coordinates9924140823
bhavlnpatel.chem@gmall,com

Contact Details

, Taluka :JHA Distict:AN( Pin no:393110Addtess

lI-B-Bl5-lnorganic Aclds (Spent Acids)waste Dctalls
liquidConsistency11.710MTTotal QtyRecydlngwaste Intended

for

9427 87 9A48 shlvamorganics@yahoo.comCrntact DetailsSIINAM ROADUNESName
Ankleshwar,Ankleshwar Distrid :Bharuch Taluka iBharuchAddr6ss

Dptbvehide s
TankerYes Type ofVehicleGPS En.ble/GJ0285955vehlde no

8303781445Ddver Contact NoRam lakhanDrlver name

11.710Loose Waste0umbet of Drums30/12/2020 3:32PMVGhldG Oepart
0t{o of bagsReqde WasteRer|llIks

Senderts Declaratlon :

i. in"t"i, A""fr." that contents ofthe consignment are fully and accurate descr

*a ui" 
"ut"gotir"a, 

packed, marked , and libeled , and are all in all respects in

accordinq to applicable national government regulations'

z. i r,"r.-6y a",ir!." that we have 6btained membership of common facility / carri

ibed above by proPer shiPPing name

proper condition for transport by road

ed out agreement with actual uscr for

ture:Date: Si
Name and stamp of sender: I

disposaU ictual use of hazardous wastq.;. :i- 7

Signature:
,r a1fll

bf tewasten foowled emr s AcknnraT sportc
I teDmtas p

Receiv€r's Certificatlon of Receipt ofHazardous waste

@@

Print by 24521 @ 30/122020 05:59:19 PM I ( Through xGN ) E'E

Ttansporter Details
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:299291 - Analysis Completion:04/03/2021

Pharmaceuticals / LAB Inward : 43411

TEST REPORT

Date:  06/03/2021       Test Report No. : 43411

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : HOR-H.O.Reference)

:  MS. ALPA AMRUTBHAI VASAVA 

:  5 lit

:  299291

:  12/02/2021 , (1505 to 1505) & 18/02/2021

:  18/02/2021 & 04/03/2021

:   Sample collected from Drum of Sodium Bromide Solution stored within 

premises. ~

:  --

:  --

:  No generation of industrial wastewater

:  29 &  pH Range on pH Strip :@ 10 on pH strip

:  Barcode &  Color & Appearance :Reddish Brown

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 29

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.10.13

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 406130

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 2772

 5 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l Not Analysed (due to interfere

Laboratory Remarks : Approved By:236-lab_236 Dt.: 06/03/2021

D. N. Vasadia,  Lab Head

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***
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PLOT NO:4001/A-2,GIDC ANKLESWAR,
-, -,
ANKLESHWAR - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

shchem@yahoo.com

00000000000

Type / Scale / Sector / Status : RED / SMALL / Pharmaceuticals / In Operation
 Inspection Dt & Time : 17/03/2021 10:30 /  Water 

Water Consumption in Kilo Lts Per Day 5.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

600023 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
CETP (ETL) Member / No generation of industrial wastewater

Ind : Dom : 1.000
5.000Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-95266-02/06/2023  Last Inward:139361-03/06/2018[GRT]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : Mr. Vijay R. Sheth, Partner

4

17

Shchem Corporation

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/01/1985 25/01/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 10 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 37301-18/03/2021

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,O15, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487

Lab Charges Pending :  Rs. 14940.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2019-2020 Water Cess Return : 2017-2018 HW Monthly Return : 2020-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 541, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 15 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202011 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank

APCM Details : Scrubber

Fuel Used : Natural Gas

Stack Attached to : Boiler

N I C1/5 ( Through XGN )18/03/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure-R6
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PCB-ID: ( 26937 )

Remarks :

Site  Observations  during  Inspection ,

One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) DGVCL

p  - On East Direction of the location of the Company within GIDC

p  - On North Direction of the location of the Company within GIDC

p  - On South Direction of the location of the Company within GIDC

p  - On West Direction of the location of the Company within GIDC

o  - Production since (Date) or Proposed 25/01/1985

k  - Recycler Registration Valid ?? N.A

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) Yes

General Observation
a  - Is the Industry in Operation ?? No. as closure direction

a  - R.O File No ID:26937

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? No

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 2

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

N I C2/5 ( Through XGN )18/03/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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1. આપના એકમની બહાર આવેલ ોમ વોટર ઈનની upstreamમાં Blackish Colour ું domestic w/w netural જોવા 
મળેલ યાર આપના એકમના પાછળની બા ુએ આવેલ દરવા  પાસેથી સદર ઈનમાં Acidic w/w થઇ જ ું જોવા મળેલ 
સદર બાબતે પ ટતા કરવી સદર ઈનમાંથી w/wનો ન ુનો ુ કરણ અથ અક  કરલ છે.
2. ુલાકાત સમયે આપના એકમમાં ટ કરનં. GJ16X8412 માંથી Acidic Liquide material એકમમાં રહલા Drumમાં ખાલી 
કરતા જોવા મળેલ. સદર બાબતે આધાર ુરાવા સાથે ુલાસો કરવો. તેમજ GPCBની પરવાનગી વગર આવા કારની 
કોઈ પણ કામગીર  આ ીમાઈસીસમાં કરવી ન હ.
4. ુલાકાત સમયે આપના એકમ િવ તારમાં ુ લી જ યા પર @ ૩૦૦ ટલા Drums િવિવધ મટ ર યલ ભરલા જોવા મળે 
સદર Drumsમાં રાખેલ મટ ર યલ ની િવગતવાર મા હતી આધાર ુરાવા સહ ર ુ કરવી અને Drums ને Secured storage 

Areaમાં રાખવા.
3. ુલાકાત સમયે આપના એકમ િવ તારમાં 39 MT ટબલ લીચ ગ પાઉડરની બેગો (25 kg cap) તેમજ 21 MT ટલો 
costic soda lye Drums માં (300kg cap) ભરલો જોવા મળેલ સદર મટ ર યલ બાબતે જ ર  આધાર ુરાવા સાથે શા માટ 
લાવવામાં આવે છે તેની પ ટતા કરવી.
5. આપના એકમની આગળ થી પસાર થતી સદર ઈનમાં અવારનવાર Acidic w/w જોવા મળે છે સદર બાબતે ચકાસણી 
કરવા માટ સદર ઈન દખાઈ તે ર તે CCTV Cemera ની યવ થા કરવી.

This unit is inspected with reference to telephonic message from NCT monitoring team regarding acidic w/w 
found in GIDC storm water drain near the M/s. Shchem Corporation. During inspection production plant is not 
found in operation. All the ETP units are found empty as no generation of w/w from the plant.During Inspection, 
Blackish coloured domestic w/w having neutral pH flowing in GIDC storm water drain near the main gate of the 
unit and upside of the unit however blackish brown coloured acidic w/w into GIDC storm water at back side near 
the boundary wall of the unit is observed. One w/w sample is collected from the GIDC storm water at back side 
of the unit having Blackish brown colour & pH @ 4 on pH strip as mentioned in sample detail. During 
Inspection, one Tanker No. GJ 16 X 8412 is observed within the unit premises and the acidic liquid material filled 
in tanker is being filling into drums from the same tanker. One sample of acidic liquid material is collected from 
the tanker as mentioned in sample detail. Upon asking for the tanker contacted person has not furnished any 
documents/records for the same tanker hence they are instructed to clarify regarding for same with proof and do 
not carried out this type of activity without permission of GPCB within unit premises. During Inspection, 39 MT 
Stable Bleaching Powder packed in Bags (25 kg cap. each), 21 MT Caustic lye filled in drums (300 kg cap each) 
is observed stored within unit premises. Hence, Unit is instructed to clarify regarding for the same with 
proof.During Inspection, @ 300 nos. drums filled with various materials are observed stored on open land within 
the unit premises hence, unit is instructed to clarify regarding the materials filled in drums with proof and to keep 
the drums in secured storage area with demarcation on it.Acidic w/w is frequently seen in the GIDC storm water 
drain passing near by the unit hence, unit is instructed to arrange CCTV camera in such a way that the GIDC 
storm water drain appears. 3-day notice issued to the unit with written instructions and photographs are uploaded 
here with as document. [4736]-18/03/2021
~ RO Comments/Reply :Further Strict actions recommended as the unit is already issued closure 
order-18/03/2021

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: ----------[4736-DEE]~----------[4736-DEE]~

I recommend : g. Recommend Strict Action

N I C3/5 ( Through XGN )18/03/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

1. આજરોજ આપના એકમની ુલાકાત Meet Chemopharma Trader ને મોકલવામાં 
આવેલ Sodium Bromide Solution બાબતેનાં Specific reference માટ લેવામાં 
આવેલ. સદર બાબતે આપના ણા યા અ ુંસાર આપના એકમમાંથી ઉદભવતા 
Sodium Bromide Solution ને આપના ારા  Meet Chemopharma trader ખાતે 
નીકાલ કરવામાં આવેલ. આપની હયાત CCA માં સદર Sodium Bromide Solution 

નો ઉ લેખ નથી. તથા ુલાકાત સમયે એકમમાં આશર ૭૦ નંગ સ Sodium 

Bromide Solution આપના ણા યા ુજબ (with nomenclechare as MB-III ML), 

આશર ૫૦ સ NaSH Solution, @ 7 drums Causitc lye, 1 drum n- Propyl 

bromide (NPBr) – al above drums 200 Lit each, 1 Carboy (50 Lit) NPBr, @ ૪૦ 
નંગ N- Propyl Alchohol (200 Lit each), 1 drum DMF (200 Lit Cap.) વગેર જોવા 
મળેલ  raw material list માં અ ુક material દશાવેલ નથી  બાબતે ુલાસો કરવો 
તથા સદર Chemicals ના ઉપયોગ, generated Sodium Bromide Solution ના 
નીકાલ બાબતેની કોઈ દ તાવેહ  ુરાવા ર ુ કરલ નથી તો આધાર સહ ર ુ કરવા.

596104(12/02/21) Still Pending

2. આપના ારા Meet Chemopharma trader ને મોકલવામાં આવેલ Sodium 

Bromide Solution ના તીમ નીકાલ ગે ુલાસો કરવો.
596104(12/02/21) Partial Compliance

3. ુલાકાત સમયે ઉ પાદનની િવગતો, Sodium Bromide Solution generation- 

disposal data ર ુ કરલ નથી તો આ બાબતે ુલાસો કરવો તથા છે લા છ મ હનાના 
ઉ પાદનની િવગતો આધાર ુરાવા સાથે ર ુ કર ું.

596104(12/02/21) Partial Compliance

4. આપના ારા જણા યા અ ુસાર Organix નામે સદર Plot પર જ trading activity 

કરો છો તો તેની જ ર  મં ુર  માટના દ તાવેજો ર ુ કરલ નથી  જમા કરાવવા તથા 
Hazardous waste ું trading કર ું ન હ તથા Hazardous waste Managenemt 

Rules ની તમામ શરતો ું ુ તપણે પાલન કર ું.

596104(12/02/21) Partial Compliance

૧) આપના એકમને આપવામાં આવેલ Closure Direction ની તમામ શરતો ું 
ુ તપણે પાલન કર ું.

595418(08/02/21) Partial Compliance

3. ુલાકાત સમયે એકમના આવેલ Boiler નીબા ુના િવ તારમાં Housekeeping 

poor જોવા મળેલ ને Improve કર ું.
589094(23/12/20) Partial Compliance

6. ુલાકાત સમયે એક ર એ ટર Replace કરવાની Activity યાને આવેલ સદર 
બાબતે ુલાસો કરવો.

589094(23/12/20) Partial Compliance

5. એકમના ET માં Flow meter લગાવ ું તથા તેનાં Operation સંબધીત Record 

િનભાવવા.
589094(23/12/20) Partial Compliance

1. Production Plant માંથી effluent ETP ૂધીલાવવા માટ Pipeline laying કાય 
ગતીમાં જોવામળેલ  સ વર ૂણ કર આધારસહ ણ કરવી.

589094(23/12/20) Partial Compliance

2. ુલાકાત સમયે એકમમાં Shed નીબહાર ુ લામાં પડલ સ દા  ૧૨૦ Nos 

filled with Raw Material/ intermediate ML ટોર થયેલ યાને આવેલ  બાબતે 
પ ટતા  કરવી તેમજ તેને Shed માં store કરવા.

589094(23/12/20) Fully Complied

7. એકમની PLI Policy નીનકલર ુકરવીતથા MSIHC Rules – 1989 તગત Site 

notification કરાવવાબાબતે પ ટતાકરવી.
589094(23/12/20) Partial Compliance

4. એકમના ુ ય વેશ ાર પર  Public display board લગાવ ું. 589094(23/12/20) Fully Complied

N I C4/5 ( Through XGN )18/03/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Chloro-Sulphonation 11 reactor m-2 SCR SO2-40,HCL-15,CHI-9,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 10 NON IBR BABY 

BOILER CAP. 0.4 
TPH

NO N.A Natural Gas 100 SCM/DAY

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-8 @ 4 on ph strip / 30 1015-1015 REP  from gidc storm water drain outside premises ~ -- Blackish Brown
2 W-8 @ 2 on ph strip / 30 1040-1040 REP  from tanker no.gj-16, x8412, within factory premises ~ yellow

D

A

MS. ALPA AMRUTBHAI VASAVA - L.U.Katariya, SSA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent Catalyst I  -28.2 0.024-M.T COL,DSS,STO,TRA,DST
2 Spent Solvents I  -28.6 66.000-M.T COL,REU,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 12.000-M.T COL,DCO,DSS,REU,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 1.200-M.T COL,DSS,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 3,4 di amino benzophenone 2.000 2.000 - M.T 0.000
2 medendazole IP/BP/USP 2.000 2.000 - M.T 0.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 6.000 WWG : 6.000 Water Source     Remark
1 Boiler Feed 0.500 0.100 Tankers
2 Cooling Water 1.000 0.000 Tankers
3 Domestic Purpose 1.000 1.000  Tankers
4 Mnfg Process 3.000 4.400 Tankers
5 Others ..... 0.500 0.500 Tankers for APCM

Water Consumption & Generation Break upG

Signature By(MS. ALPA AMRUTBHAI VASAVA )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

N I C5/5 ( Through XGN )18/03/2021
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( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board
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Shchem Corporation (26937): 
 

 
Storm water drain is found full with blackish brown coloured acidic waste water 

  
Tanker No. GJ 16 X 8412 is observed within the unit premises which is found full with acidic 

liquid material & the acidic liquid material filled in tanker is being filling into drums from the 

same tanker. 

  
39 MT Stable Bleaching Powder packed in Bags (25 kg cap. each) is found stored within 

premises. 
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21 MT Caustic lye filled in drums (300 kg cap each) is observed stored within unit premises  

 
@ 300 nos. drums filled with various materials are observed stored on open land within the 

unit premises 
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Regional Ofiice - Ankleshw.ar CleanerTechnology Development Centre Building (ARAIL),

1st Floor, Plot No. 1501' GIDC Estate, Ankleshwar - 393 002.

Dist Bharuch (Gujarat) Ph. No. : (028461 222933 F ax z (02il6',1 222932

, 
f ?l os l*n

ue'li rlflcrr rrrrq ol'lJ/B"f arrnotl ttrl onlqqldt E€ aE,

utc| sld srqJ ofitqsrotr B B Ba ui irr clq c'l sd {li i ofttqqtdt 0 uqqt
ulhlhqr ugqt i toor slqrt laqa'loll ottt.{t ott otlttfotqrt toor omQcfl sld al{laoll,

rlor sld grnoll, urhroll uesl utictt tld otharueoll r]d trnrdd vtcto grqtul

ur{l rc{ 0 } qrca nslul utc{, 0 } ia i asdl alrtott fu ltl'
EIl g'ld ut€ror uturll, ztq'l[5p xllra, llj, t8,*at, e+atlr

F)

B

urell ukfoRrr t974dl Es.t-23, cttl ulufacil isarrll xra-24 ui uuleret (1ral)
ulUlhqa - 1986.ll rcra-,tOloq uali aicr utrr.ll 1d ua'l .ll{ ttdl :cottr Ua)i r30 onl

irll uOq crdi cau nai olliorr fud arl o,u4 'renl EluC{ elGllcl'l ui ot{tu tpqu'l

fl)
(21

ilEqr usrr a'ld acd{oll
du rrotqti

qqroll tqr{lel 0; t.ll
ot! alqa B i,tsot elcr

a'lq I qr srqet i i ttor slcrt u'ltol r$tq

rrqrll rsc{l clqt at} ori ii da euqd snet clq B

ilrera ilreJl,
lort 0qt ur}

li,rqr'l Eoq l\tgtrura dd:jorl tqlal grrt), iet
olla'lDrg r,cttra' laE, tutat, €tcttQv uqqt ot"er gld

art 'lli rettQcr aul eucr Edd dl{.

Gah/srwrrtnl ttutc{ qqtol'l uau : ustrat/aitorr{pr$O dl' l+ / o3 /zu2S

zrudl at0 acrq arl ollioll cerlbcrorl .rur B. FtiES.

r. [. U. vaturty* 6Ssn)
2.

3.

rlh,

m15. rt

udl :-

.l8Ct cllal !-

:-

s

)

C

adl Are
A.A.Vato.ro

331



u${e! lhrieer DII

.67fi Jtt s6t ,Eor &tc-r'<r \fu/t
r.rI{

g,

L.U,

a,4rS

,

a,l lEr tr

a.{Ct

urrrorr iaadl ottr Uqtskr E?xru qqlq?pllq aq€lut'l rlcdl riollr ysrr'fl dl]ut'l/eilhu'l
.'r - tcr,/rterqr rtdlcr I, t urriR qrrcrl clor

or g{l urssror lg{l dn lerrQcr Xqul
"qrqotr lhoqlc Xror urvi alotqcFrl

/qu'rm) qrA uruot'l cllLrc gara)/gdat utqtc{
sristrct ftot.a ai q'lj.fl qjl rO{l osr xrlltrs sn{i rg srcr a'lOrl vrqcfil urQ 0.

[t) +'rrual Irs-J ailu +rr?rar Qu &re. \"t-"4 uF5{'a.r'yrari
glast isrr (obv> d dorv.ee+i(. uJh, ruautral fial xltr

-*U. \rfrr"ri

e) strrgr.t.

(3t grau

e.{,lfil g,rt,
*,.i! ;;sr, &

&slorrrt 4.tl6rcrJl
bd{- u{ur R,

tU *-.1

S t$ fir.' -?r.1,&1{L rrt&rh
tAlr-l ]i ",b; !ltu3{(.rrlu, a'i

.t et
*-{ tr }, "}a luat i.,45-tri, ^Eolr 6i e13 lb[ trril! .t

U(rr

FCial;c -l.qurb 1.y1crJ€diot gl*.i;sarrii r-)c-n i Enrrrlrr re

-*a, ic,, arltl l tll
ia-r &peOJ ,v{.-rrd

erxCl{l f y"'r8*l\- ',i

IH

34 1

CPtua-a4t

r Sttr
9l

*r\ ll
*,n

{c,
n

\.119s,. -n Ult)t Cas ra er*)

aAl

lel 4.aU l.{t L, rf I

ll.lt r

rr.r ifrz,vr r</1da

f tq Dtu (eoo xr1o,e) d) or trlg *.g4 u!0ur.l

L4 rlLt arrt u gll

r?.i tEt u

t,".,alt fr

(-i I

ylaru, 6fi lrt l.G

re,.@C
t rlr\,#C, I

fit6fi
.ltrlld I

=3fl
$*dl

tio'fc,a nhIun

(-rl(;c.rrtr'r ai} biqf

atD et lc*. gt',t'!S

&

vi

) gr.ilrs,,ct

el
N(x )t4,

artatlJ)

{.risp'. 0-r+n*ri u+fl+i! u+ @ Jos' e.,,,
U({ all (trot.ta

Dm"rrSE ge-r.u }na*.Qe-

{ }rI

$r6t

(sJ *,,ur'

J4w

.art l
AciJig w

l) ll^c.,rr *f\ u*l*. *Jt| at, e,-rcJi,lclclE-
dtt/* (lrrc,S .n.g'&*,[

CF dl ttt*n,,".{L

Itu
/w *.,r ab D

*\tr"

rj.u.l'a. or)S'rr drl qi cdl,

.h,S

) ( B't'l4n at (ssn)
AEE

332



ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:301301 - Analysis Completion:01/04/2021

Pharmaceuticals / LAB Inward : 43649

TEST REPORT

Date:  01/04/2021       Test Report No. : 43649

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  MS. ALPA AMRUTBHAI VASAVA 

:  2.5 lit

:  301301

:  17/03/2021 , (1040 to 1040) & 18/03/2021

:  18/03/2021 & 01/04/2021

:   from tanker no.GJ-16, X8412, within factory premises ~

:  No

:  --

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 2 on pH strip

:  Barcode &  Color & Appearance :yellow

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  8    ,Cap No & Weight :  --

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.<1

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L N.A

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 2.8

 5 Acidity as Caco3 mg/l Titration Method. (2310 B APHA Standard Methods 22nd edi.) -20121 – 1000 mg/l 497000

 6 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 2194

 7 % OF ACID as HCL (w/v) % - - 26.83

 8 % ACIDITY MG/L - - Not Analysed

Laboratory Remarks : Approved By:236-lab_236 Dt.: 01/04/2021

D. N. Vasadia,  Lab Head

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

02/05/2024 11:59:20 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:301300 - Analysis Completion:01/04/2021

Pharmaceuticals / LAB Inward : 43648

TEST REPORT

Date:  01/04/2021       Test Report No. : 43648

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  MS. ALPA AMRUTBHAI VASAVA 

:  5 lit

:  301300

:  17/03/2021 , (1015 to 1015) & 18/03/2021

:  18/03/2021 & 01/04/2021

:   From GIDC storm water drain outside premises ~ --

:  yes

:  natural drain

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 4 on pH strip

:  Barcode &  Color & Appearance :Blackish Brown

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  8    ,Cap No & Weight :  --

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.3.29

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 3086

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 70

 5 Acidity as Caco3 mg/l Titration Method. (2310 B APHA Standard Methods 22nd edi.) -20121 – 1000 mg/l 510

 6 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 775

 7 % OF ACID as HCL (w/v) % - - 0.164

 8 % ACIDITY MG/L - - Not Analysed

Laboratory Remarks : Approved By:236-lab_236 Dt.: 01/04/2021

D. N. Vasadia,  Lab Head

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

02/05/2024 11:59:46 Page 1 of 1
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PLOT NO:4001/A-2,GIDC ANKLESWAR,
-, -,
ANKLESHWAR - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

shchem@yahoo.com

00000000000

Type / Scale / Sector / Status : RED / SMALL / Pharmaceuticals / In Operation
 Inspection Dt & Time : 31/03/2021 3:00 /  Water 

Water Consumption in Kilo Lts Per Day 5.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

601845 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
CETP (ETL) Member / No generation of industrial wastewater

Ind : Dom : 1.000
5.000Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-95266-02/06/2023  Last Inward:139361-03/06/2018[GRT]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : Mr. Vijay R. Sheth

4

17

Shchem Corporation

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/01/1985 25/01/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 10 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 37415-15/04/2021

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,O15, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487

Lab Charges Pending :  Rs. 20120.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2019-2020 Water Cess Return : 2017-2018 HW Monthly Return : 2020-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 541, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 15 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202011 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank

APCM Details : Scrubber

Fuel Used : Natural Gas

Stack Attached to : Boiler

N I C1/6 ( Through XGN )15/04/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure-R7
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PCB-ID: ( 26937 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? No. During inspection unit is not found in operation.

a  - R.O File No ID:26937

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits Yes

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? No

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 04

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

N I C2/6 ( Through XGN )15/04/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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This unit is inspected with reference to telephonic message from NCT monitoring team regarding acidic w/w 
found in GIDC storm water drain near the M/s. Shchem Corporation. During inspection production plant is not 
found in operation however acidic waste water stock is found stored @ 2 Kl in reaction vessel in plant shed, @ 1 
Kl in Collection tank of ETP and @ 5 Kl in final treated w/w holding cum CTEP disposal tank. Remaining ETP 
units are found empty. Unit has provided flexible pipe line with pump from reaction vessel to final treated w/w 
holding cum CTEP disposal tank, flexible pipe line with pump in collection tank of ETP and has also provided 
flexible pipe line with pump in final treated w/w holding cum CETP disposal tank hence they are instructed to 
clarify the same.  During Inspection, Blackish coloured domestic w/w having neutral pH flowing in GIDC storm 
water drain near the main gate of the unit and upside of the unit however blackish coloured acidic w/w into GIDC 
storm water at back side near the boundary wall of the unit is observed. Total four nos. of w/w samples are 
collected (1) from GIDC storm water at back side of the unit having Blackish brown colour & pH @ 2 on pH 
strip, (2)  from Collection tank of ETP having yellow colour & pH @ 2 on pH strip, (3) from final treated w/w 
holding cum CETP disposal tank having yellow colour & pH @ 2 on pH strip and (4) from reaction vessel in 
plant shed having yellow colour & pH @ 2 on pH strip as mentioned in sample detail.  During Inspection, 43 nos. 
of drums filled with HCL are found stored within factory premises in open land however some of the drums are 
found open hence acidic fuming is observed from the open drums hence they are instructed to control acidic 
fuming from the drums.  During Inspection, 15 nos. of drums (200 liter each) are found filled with n-propile 
alcohol, 21 MT Caustic lye filled in drums (300 kg cap each) is observed stored within unit premises. During 
Inspection, @ 300 nos. drums filled with various materials are observed stored on open land within the unit 
premises. Acidic w/w is frequently seen in the GIDC storm water drain passing near by the unit hence, unit was 
previously instructed to arrange CCTV camera in such a way that the GIDC storm water drain appears although 
till date they have not provided CCTV camera. During inspection discharge of w/w is not observed but looking to 
the stock of acidic w/w in various tanks of unit and flexible pipe line with pump they may dispose the same 
during odd hours. 3-day notice issued to the unit with written instructions and photographs are uploaded here with 
as document. [402]-07/04/2021
~ RO Comments/Reply :Recommended for strict actions-15/04/2021

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

W.C Notings: As per xgn  data[402-DEE]~

I recommend : g. Recommend Strict Action

N I C3/6 ( Through XGN )15/04/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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૩. ુલાકાત સમયે એકમમાં HCLથી ભરલા 43 nos. of drums ટોર કરલા જોવા મળેલ માંથી અ ુક સ ઉપરથી ુ લા 
હોવાથી એિસ ડક ફ ુ સ તેમાંથી બહાર ુકળતી જોવા મળેલ ને તા કા લક અટકાવવા માટ જ ુર  કાયવાહ  કરવા 
જણાવેલ.  

૪. ુલાકાત સમયે final treated w/w holding cum CETP disposal tank સાથે flexible pipe line with pump લગાવેલ 
જોવા મળેલ સદર બાબતે ુલાસો કરવો. 

૫. એકમને પાઠવવામાં આવેલ Direction order ું પાલન કર ું. 

૧. આપના એકમની બહાર પસાર થતી GIDC storm water drainનાં upside of the unitમાં Blackish coloured domestic 

w/w having neutral pH જોવા મળેલ યાર આપના એકમની પાછળની બા ુએ આવેલ દરવા  પાસેથી storm water 

drainમાં acidic w/w થઇ જ ું જોવા મળેલ. એકમની દર તપાસ કરતા plant shed માં આવેલ reaction vessel (3 KL 

capacity)માં, ETP ની Collection tankમાં અને final treated w/w holding cum CETP disposal tankમાં acidic w/w 

જોવા તેમજ flexible pipe line with pump from reaction vessel to final treated w/w holding cum CTEP disposal 

tank અને ETP ની Collection tankમાં લગાવેલ જોવા મળેલ ઉપરો ત તમામ બાબતે ુલાસો કરવો. 

૨. ુલાકાત સમયે ઉપરો ત જણાવેલ િવિવધ જ યાએથી w/wનાં ન ૂનાઓ ૃ થકરણ અથ એક  કરલ છે. 

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

1. આપના એકમની બહાર આવેલ ોમ વોટર ઈનની upstreamમાં Blackish 

Colour ું domestic w/w netural જોવા મળેલ યાર આપના એકમના પાછળની 
બા ુએ આવેલ દરવા  પાસેથી સદર ઈનમાં Acidic w/w થઇ જ ું જોવા મળેલ સદર 
બાબતે પ ટતા કરવી સદર ઈનમાંથી w/wનો ન ુનો ુ કરણ અથ અક  કરલ છે.

600023(17/03/21) Still Pending

2. ુલાકાત સમયે આપના એકમમાં ટ કરનં. GJ16X8412 માંથી Acidic Liquide 

material એકમમાં રહલા Drumમાં ખાલી કરતા જોવા મળેલ. સદર બાબતે આધાર 
ુરાવા સાથે ુલાસો કરવો. તેમજ GPCBની પરવાનગી વગર આવા કારની કોઈ 

પણ કામગીર  આ ીમાઈસીસમાં કરવી ન હ.

600023(17/03/21) Still Pending

4. ુલાકાત સમયે આપના એકમ િવ તારમાં ુ લી જ યા પર @ ૩૦૦ ટલા Drums 

િવિવધ મટ ર યલ ભરલા જોવા મળે સદર Drumsમાં રાખેલ મટ ર યલ ની િવગતવાર 
મા હતી આધાર ુરાવા સહ ર ુ કરવી અને Drums ને Secured storage Areaમાં 
રાખવા.

600023(17/03/21) Still Pending

3. ુલાકાત સમયે આપના એકમ િવ તારમાં 39 MT ટબલ લીચ ગ પાઉડરની બેગો 
(25 kg cap) તેમજ 21 MT ટલો costic soda lye Drums માં (300kg cap) ભરલો 
જોવા મળેલ સદર મટ ર યલ બાબતે જ ર  આધાર ુરાવા સાથે શા માટ લાવવામાં 
આવે છે તેની પ ટતા કરવી.

600023(17/03/21) Still Pending

5. આપના એકમની આગળ થી પસાર થતી સદર ઈનમાં અવારનવાર Acidic w/w 

જોવા મળે છે સદર બાબતે ચકાસણી કરવા માટ સદર ઈન દખાઈ તે ર તે CCTV 

Cemera ની યવ થા કરવી.

600023(17/03/21) Still Pending

N I C4/6 ( Through XGN )15/04/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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1. આજરોજ આપના એકમની ુલાકાત Meet Chemopharma Trader ને મોકલવામાં 
આવેલ Sodium Bromide Solution બાબતેનાં Specific reference માટ લેવામાં 
આવેલ. સદર બાબતે આપના ણા યા અ ુંસાર આપના એકમમાંથી ઉદભવતા 
Sodium Bromide Solution ને આપના ારા  Meet Chemopharma trader ખાતે 
નીકાલ કરવામાં આવેલ. આપની હયાત CCA માં સદર Sodium Bromide Solution 

નો ઉ લેખ નથી. તથા ુલાકાત સમયે એકમમાં આશર ૭૦ નંગ સ Sodium 

Bromide Solution આપના ણા યા ુજબ (with nomenclechare as MB-III ML), 

આશર ૫૦ સ NaSH Solution, @ 7 drums Causitc lye, 1 drum n- Propyl 

bromide (NPBr) – al above drums 200 Lit each, 1 Carboy (50 Lit) NPBr, @ ૪૦ 
નંગ N- Propyl Alchohol (200 Lit each), 1 drum DMF (200 Lit Cap.) વગેર જોવા 
મળેલ  raw material list માં અ ુક material દશાવેલ નથી  બાબતે ુલાસો કરવો 
તથા સદર Chemicals ના ઉપયોગ, generated Sodium Bromide Solution ના 
નીકાલ બાબતેની કોઈ દ તાવેહ  ુરાવા ર ુ કરલ નથી તો આધાર સહ ર ુ કરવા.

596104(12/02/21) Still Pending

2. આપના ારા Meet Chemopharma trader ને મોકલવામાં આવેલ Sodium 

Bromide Solution ના તીમ નીકાલ ગે ુલાસો કરવો.
596104(12/02/21) Partial Compliance

3. ુલાકાત સમયે ઉ પાદનની િવગતો, Sodium Bromide Solution generation- 

disposal data ર ુ કરલ નથી તો આ બાબતે ુલાસો કરવો તથા છે લા છ મ હનાના 
ઉ પાદનની િવગતો આધાર ુરાવા સાથે ર ુ કર ું.

596104(12/02/21) Partial Compliance

4. આપના ારા જણા યા અ ુસાર Organix નામે સદર Plot પર જ trading activity 

કરો છો તો તેની જ ર  મં ુર  માટના દ તાવેજો ર ુ કરલ નથી  જમા કરાવવા તથા 
Hazardous waste ું trading કર ું ન હ તથા Hazardous waste Managenemt 

Rules ની તમામ શરતો ું ુ તપણે પાલન કર ું.

596104(12/02/21) Partial Compliance

૧) આપના એકમને આપવામાં આવેલ Closure Direction ની તમામ શરતો ું 
ુ તપણે પાલન કર ું.

595418(08/02/21) Partial Compliance

N I C5/6 ( Through XGN )15/04/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Chloro-Sulphonation 11 reactor m-2 SCR SO2-40,HCL-15,CHI-9,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 10 NON IBR BABY 

BOILER CAP. 0.4 
TPH

NO N.A Natural Gas 100 SCM/DAY

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-7 @ 2 on ph strip / 30 0250-0250 REP  from storm water drain near boundary wall of the unit ~ 

--
Blackish

2 W-7 @ 2 on ph strip / 30 0305-0305 REP  from collection tank of etp ~ Yellow
3 W-7 @ 2 on ph strip / 30 0310-0310 REP  from final treated w/w holding tank. ~ Yellow
4 W-7 @ 2 on ph strip / 30 0315-0315 REP  w/w collected from 3 kl hdpe reactor. ~ Yellow

D

A

Acharya Ravikumar j, AEE - L.U.Katariya, SSA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent Catalyst I  -28.2 0.024-M.T COL,DSS,STO,TRA,DST
2 Spent Solvents I  -28.6 66.000-M.T COL,REU,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 12.000-M.T COL,DCO,DSS,REU,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 1.200-M.T COL,DSS,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 3,4 di amino benzophenone 2.000 2.000 - M.T 0.000
2 medendazole IP/BP/USP 2.000 2.000 - M.T 0.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 6.000 WWG : 6.000 Water Source     Remark
1 Boiler Feed 0.500 0.100 Tankers
2 Cooling Water 1.000 0.000 Tankers
3 Domestic Purpose 1.000 1.000  Tankers
4 Mnfg Process 3.000 4.400 Tankers
5 Others ..... 0.500 0.500 Tankers for APCM

Water Consumption & Generation Break upG

Signature By(Acharya Ravikumar j, AEE )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

N I C6/6 ( Through XGN )15/04/2021

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Shchem Corporation (26937) 

 
 

Flexible pipe line is coming from reaction vessel to final treated w/w holding cum CTEP disposal tank and Flexible 

pipe line with pump is provided in the bottom of both final treated w/w holding cum CTEP disposal tank.  

 
 

Flexible pipe line with pump from reaction vessel to final treated w/w holding cum CTEP disposal tank  

  
43 nos. of drums filled with HCL are found stored within factory premises in open land however some of the drums 

are found open hence acidic fuming is observed from the open drums. 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:301932 - Analysis Completion:09/04/2021

Pharmaceuticals / LAB Inward : 43730

TEST REPORT

Date:  09/04/2021       Test Report No. : 43730

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  2.5 lit

:  301932

:  31/03/2021 , (0315 to 0315) & 31/03/2021

:  31/03/2021 & 09/04/2021

:   w/w collected from 3 KL HDPE reactor. ~

:  --

:  --

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 2 on pH strip

:  Barcode &  Color & Appearance :Yellow

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  7    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.1.03

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 39318

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 2332.4

 5 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 1332

 6 % OF ACID as HCL (w/v) % - - 2.57

 7 % ACIDITY MG/L - - 1.4

Laboratory Remarks : Approved By:236-lab_236 Dt.: 09/04/2021

D. N. Vasadia,  Lab Head

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

02/05/2024 12:02:27 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:301931 - Analysis Completion:09/04/2021

Pharmaceuticals / LAB Inward : 43729

TEST REPORT

Date:  09/04/2021       Test Report No. : 43729

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  2.5 lit

:  301931

:  31/03/2021 , (0310 to 0310) & 31/03/2021

:  31/03/2021 & 09/04/2021

:   From final treated w/w holding tank. ~

:  --

:  --

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 2 on pH strip

:  Barcode &  Color & Appearance :Yellow

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  7    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.<1

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 149164

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 1097.6

 5 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 7714

 6 % OF ACID as HCL (w/v) % - - 8.87

 7 % ACIDITY MG/L - - 14

Laboratory Remarks : Approved By:236-lab_236 Dt.: 09/04/2021

D. N. Vasadia,  Lab Head

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

02/05/2024 12:04:03 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:301930 - Analysis Completion:09/04/2021

Pharmaceuticals / LAB Inward : 43728

TEST REPORT

Date:  09/04/2021       Test Report No. : 43728

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  2.5 lit

:  301930

:  31/03/2021 , (0305 to 0305) & 31/03/2021

:  31/03/2021 & 09/04/2021

:   From collection tank of ETP ~

:  --

:  --

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 2 on pH strip

:  Barcode &  Color & Appearance :Yellow

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  7    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.<1

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 190736

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 2074.8

 5 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 17638

 6 % OF ACID as HCL (w/v) % - - 13.66

 7 % ACIDITY MG/L - - 24.33

Laboratory Remarks : Approved By:236-lab_236 Dt.: 09/04/2021

D. N. Vasadia,  Lab Head

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

02/05/2024 12:04:29 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:301929 - Analysis Completion:09/04/2021

Pharmaceuticals / LAB Inward : 43727

TEST REPORT

Date:  09/04/2021       Test Report No. : 43727

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  Acharya Ravikumar j, AEE 

:  5 lit

:  301929

:  31/03/2021 , (0250 to 0250) & 31/03/2021

:  31/03/2021 & 09/04/2021

:   From storm water drain near boundary wall of the unit ~ --

:  Yes

:  GIDC storm drain

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 2 on pH strip

:  Barcode &  Color & Appearance :Blackish

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  7    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.1.68

 3 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 3728

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 44.8

 5 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 484

 6 % OF ACID as HCL (w/v) % - - 0.76

 7 % ACIDITY MG/L - - 0.73

Laboratory Remarks : Approved By:236-lab_236 Dt.: 09/04/2021

D. N. Vasadia,  Lab Head

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

02/05/2024 12:04:55 Page 1 of 1
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2

5

6

7
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11

PLOT NO:4001/A-2,GIDC ANKLESWAR,
-, -,
ANKLESHWAR - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

shchem@yahoo.com

00000000000

Type / Scale / Sector / Status : RED / SMALL / Pharmaceuticals / In Operation
 Inspection Dt & Time : 15/04/2022 2:00 /  Water 

Water Consumption in Kilo Lts Per Day 5.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

667398 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
CETP (ETL) Member / No generation of industrial wastewater

Ind : Dom : 1.000
5.000Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-95266-02/06/2023  Last Inward:139361-03/06/2018[GRT]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : No person available at premises

4

17

Shchem Corporation

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/01/1985 25/01/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 10 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 39126-17/04/2022

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,O15, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487

Lab Charges Pending :  Rs. 20120.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2019-2020 Water Cess Return : 2017-2018 HW Monthly Return : 2020-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 541, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 15 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202011 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank

APCM Details : Scrubber

Fuel Used : Natural Gas

Stack Attached to : Boiler
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PCB-ID: ( 26937 )

Remarks :

Site  Observations  during  Inspection ,

General Observation

a  - Is the Industry in Operation ?? Yes Instead of closer direction unit is found in 
operational condition. 

a  - R.O File No ID:26937

b  - Industry Operating without CCA No. Having valid CCA of the Board

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits Yes

d  - W.W Disposal as per the Consent Conditions ? No.

e  - Was the ETP in operation ? No

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? Yes

h  - Nos of Samples collected 0

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes
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This unit is visited with reference to telephonic message from Mr. Rajesh Patel, NCT monitoring team regarding 
unauthorized industrial effluent discharge through provided underground illegal drainage pipe line under RCC 
flooring at gate no.-2 of the unit. During visit discharge of w/w is not observed and provided illegal drainage pipe 
line is under the RCC flooring hence it is also not verified. We were in process for the investigation of 
underground pipe line and discharge of effluent in storm water drain outside of the unit; we had seen two 
workers/persons are within the plant shed but as and when we entered the unit premises no one was seen in the 
unit premises during the visit, as the persons/workers were jumped off the wall behind the unit or hidden 
somewhere. Board has issued closer directions under section 33-A of water Act vide letter no. 
GPCB/ANK/CCA-977/ID-26937/572954, dated-10/11/2022, which is till date not revoked. During visit single 
phase power supply is found connected as provided lightings and weighing scale system is found in operation in 
unit and it is also observed that water supply valve is sealed by competent authority however water supply is 
continue and water pump provided on water supply connection is also found in operation. During visit production 
plant is not found in operation but looking to the conditions of the provided reaction vessels, weighing scale  and 
cooling tower it seems that unit is operates in odd hours by using single phase power supply.Unit is having 
primary ETP consisting of collection cum neutralization tank, nutch filter, treated w/w holding tank. During visit 
provided all the tanks of ETP are found full with generated w/w. During visit discharge of w/w is not observed 
hence w/w sample could not be collected. Unit has provided N.G. fired one boiler which is not found in 
operation. Huge nos. of drums is found filled with various materials without identification/marking are found 
stored within unit premises in open as well as in plant shed also in haphazard manner. White coloured chemical 
contaminated empty open mouth drums are found stored within premises in open and white coloured 
chemical/waste powder is also observed dumped on open land within premises in haphazard manner.  Due to the 
night hour monitoring and no any person available at premises other detail observation could not be carried out 
and NEI is also could not be served. NCT team has collected one sample of w/w from the storm water drain when 
discharge of w/w from the underground illegal drainage pipe line under RCC flooring at gate no.-2 of the unit is 
going on. Photographs taken during visit and sampling memo prepared by NCT team and analysis report of 
sample collected by NCT team is uploaded here with as document.   [402]-15/04/2022
~ RO Comments/Reply :Dist collector may be requested to seal the unit, & GEB to d/c single phase p/s also. 
Besides, we may jointly with NCT investigate further by digging for possibility of ghost connection, if 
any.-17/04/2022

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

૩. ુલાકાત સમયે એકમમાં HCLથી ભરલા 43 nos. of drums ટોર કરલા જોવા 
મળેલ માંથી અ ુક સ ઉપરથી ુ લા હોવાથી એિસ ડક ફ ુ સ તેમાંથી બહાર 
ુકળતી જોવા મળેલ ને તા કા લક અટકાવવા માટ જ ુર  કાયવાહ  કરવા જણાવેલ.  

601845(31/03/21) Still Pending

૪. ુલાકાત સમયે final treated w/w holding cum CETP disposal tank સાથે 
flexible pipe line with pump લગાવેલ જોવા મળેલ સદર બાબતે ુલાસો કરવો. 

601845(31/03/21) Still Pending

૫. એકમને પાઠવવામાં આવેલ Direction order ું પાલન કર ું. 601845(31/03/21) Still Pending

W.C Notings: As per xgn data.[402-DEE]~

I recommend : g. Recommend Strict Action
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૧. આપના એકમની બહાર પસાર થતી GIDC storm water drainનાં upside of the 

unitમાં Blackish coloured domestic w/w having neutral pH જોવા મળેલ યાર 
આપના એકમની પાછળની બા ુએ આવેલ દરવા  પાસેથી storm water drainમાં 
acidic w/w થઇ જ ું જોવા મળેલ. એકમની દર તપાસ કરતા plant shed માં આવેલ 
reaction vessel (3 KL capacity)માં, ETP ની Collection tankમાં અને final treated 

w/w holding cum CETP disposal tankમાં acidic w/w જોવા તેમજ flexible pipe 

line with pump from reaction vessel to final treated w/w holding cum CTEP 
disposal tank અને ETP ની Collection tankમાં લગાવેલ જોવા મળેલ ઉપરો ત 
તમામ બાબતે ુલાસો કરવો. 

601845(31/03/21) Still Pending

૨. ુલાકાત સમયે ઉપરો ત જણાવેલ િવિવધ જ યાએથી w/wનાં ન ૂનાઓ ૃ થકરણ 
અથ એક  કરલ છે. 

601845(31/03/21) Still Pending

1. આપના એકમની બહાર આવેલ ોમ વોટર ઈનની upstreamમાં Blackish 

Colour ું domestic w/w netural જોવા મળેલ યાર આપના એકમના પાછળની 
બા ુએ આવેલ દરવા  પાસેથી સદર ઈનમાં Acidic w/w થઇ જ ું જોવા મળેલ સદર 
બાબતે પ ટતા કરવી સદર ઈનમાંથી w/wનો ન ુનો ુ કરણ અથ અક  કરલ છે.

600023(17/03/21) Pending !! Reminded AGAIN

2. ુલાકાત સમયે આપના એકમમાં ટ કરનં. GJ16X8412 માંથી Acidic Liquide 

material એકમમાં રહલા Drumમાં ખાલી કરતા જોવા મળેલ. સદર બાબતે આધાર 
ુરાવા સાથે ુલાસો કરવો. તેમજ GPCBની પરવાનગી વગર આવા કારની કોઈ 

પણ કામગીર  આ ીમાઈસીસમાં કરવી ન હ.

600023(17/03/21) Pending !! Reminded AGAIN

4. ુલાકાત સમયે આપના એકમ િવ તારમાં ુ લી જ યા પર @ ૩૦૦ ટલા Drums 

િવિવધ મટ ર યલ ભરલા જોવા મળે સદર Drumsમાં રાખેલ મટ ર યલ ની િવગતવાર 
મા હતી આધાર ુરાવા સહ ર ુ કરવી અને Drums ને Secured storage Areaમાં 
રાખવા.

600023(17/03/21) Pending !! Reminded AGAIN

3. ુલાકાત સમયે આપના એકમ િવ તારમાં 39 MT ટબલ લીચ ગ પાઉડરની બેગો 
(25 kg cap) તેમજ 21 MT ટલો costic soda lye Drums માં (300kg cap) ભરલો 
જોવા મળેલ સદર મટ ર યલ બાબતે જ ર  આધાર ુરાવા સાથે શા માટ લાવવામાં 
આવે છે તેની પ ટતા કરવી.

600023(17/03/21) Pending !! Reminded AGAIN

5. આપના એકમની આગળ થી પસાર થતી સદર ઈનમાં અવારનવાર Acidic w/w 

જોવા મળે છે સદર બાબતે ચકાસણી કરવા માટ સદર ઈન દખાઈ તે ર તે CCTV 

Cemera ની યવ થા કરવી.

600023(17/03/21) Pending !! Reminded AGAIN

1. આજરોજ આપના એકમની ુલાકાત Meet Chemopharma Trader ને મોકલવામાં 
આવેલ Sodium Bromide Solution બાબતેનાં Specific reference માટ લેવામાં 
આવેલ. સદર બાબતે આપના ણા યા અ ુંસાર આપના એકમમાંથી ઉદભવતા 
Sodium Bromide Solution ને આપના ારા  Meet Chemopharma trader ખાતે 
નીકાલ કરવામાં આવેલ. આપની હયાત CCA માં સદર Sodium Bromide Solution 

નો ઉ લેખ નથી. તથા ુલાકાત સમયે એકમમાં આશર ૭૦ નંગ સ Sodium 

Bromide Solution આપના ણા યા ુજબ (with nomenclechare as MB-III ML), 

આશર ૫૦ સ NaSH Solution, @ 7 drums Causitc lye, 1 drum n- Propyl 

bromide (NPBr) – al above drums 200 Lit each, 1 Carboy (50 Lit) NPBr, @ ૪૦ 
નંગ N- Propyl Alchohol (200 Lit each), 1 drum DMF (200 Lit Cap.) વગેર જોવા 
મળેલ  raw material list માં અ ુક material દશાવેલ નથી  બાબતે ુલાસો કરવો 
તથા સદર Chemicals ના ઉપયોગ, generated Sodium Bromide Solution ના 
નીકાલ બાબતેની કોઈ દ તાવેહ  ુરાવા ર ુ કરલ નથી તો આધાર સહ ર ુ કરવા.

596104(12/02/21) Pending !! Reminded AGAIN
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2. આપના ારા Meet Chemopharma trader ને મોકલવામાં આવેલ Sodium 

Bromide Solution ના તીમ નીકાલ ગે ુલાસો કરવો.
596104(12/02/21) Partial Compliance

3. ુલાકાત સમયે ઉ પાદનની િવગતો, Sodium Bromide Solution generation- 

disposal data ર ુ કરલ નથી તો આ બાબતે ુલાસો કરવો તથા છે લા છ મ હનાના 
ઉ પાદનની િવગતો આધાર ુરાવા સાથે ર ુ કર ું.

596104(12/02/21) Partial Compliance

4. આપના ારા જણા યા અ ુસાર Organix નામે સદર Plot પર જ trading activity 

કરો છો તો તેની જ ર  મં ુર  માટના દ તાવેજો ર ુ કરલ નથી  જમા કરાવવા તથા 
Hazardous waste ું trading કર ું ન હ તથા Hazardous waste Managenemt 

Rules ની તમામ શરતો ું ુ તપણે પાલન કર ું.

596104(12/02/21) Partial Compliance
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Chloro-Sulphonation 11 reactor m-2 SCR SO2-40,HCL-15,CHI-9,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 10 NON IBR BABY 

BOILER CAP. 0.4 
TPH

NO N.A Natural Gas 100 SCM/DAY

Details about Hazardous Waste Management :

Sample Details

D

A

L.U.Katariya, SSA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent Catalyst I  -28.2 0.024-M.T COL,DSS,STO,TRA,DST
2 Spent Solvents I  -28.6 66.000-M.T COL,REU,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 12.000-M.T COL,DCO,DSS,REU,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 1.200-M.T COL,DSS,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 3,4 di amino benzophenone 2.000 2.000 - M.T 0.000
2 medendazole IP/BP/USP 2.000 2.000 - M.T 0.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 6.000 WWG : 6.000 Water Source     Remark
1 Boiler Feed 0.500 0.100 Tankers
2 Cooling Water 1.000 0.000 Tankers
3 Domestic Purpose 1.000 1.000  Tankers
4 Mnfg Process 3.000 4.400 Tankers
5 Others ..... 0.500 0.500 Tankers for APCM

Water Consumption & Generation Break upG

Signature By(L.U.Katariya, SSA)

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Both tanks of ETP are found full generated industrial effluent. 

  
White coloured chemical contaminated empty open mouth drums are found stored within premises in open and 

white coloured chemical/waste powder is also observed dumped on open land within premises in haphazard 

manner. 
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Huge nos. of drums is found filled with various materials without identification/marking are found stored within 

unit premises in open as well as in plant shed in haphazard manner. 
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Provided weighing scale system is found in operation. 
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PLOT NO:4001/A-2,GIDC ANKLESWAR,
-, -,
ANKLESHWAR - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

shchem@yahoo.com

00000000000

Type / Scale / Sector / Status : RED / SMALL / Pharmaceuticals / In Operation
 Inspection Dt & Time : 02/07/2022 16:15 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 5.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

676499 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
CETP (ETL) Member / No generation of industrial wastewater

Ind : Dom : 1.000
5.000Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-95266-02/06/2023  Last Inward:139361-03/06/2018[GRT]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : Mr. Devesh Desai, Accountant

4

17

Shchem Corporation

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/01/1985 25/01/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 10 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 39393-12/07/2022

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,O15, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487

Lab Charges Pending :  Rs. 42535.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2019-2020 Water Cess Return : 2017-2018 HW Monthly Return : 2020-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 541, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 15 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202011 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank

APCM Details : Scrubber

Fuel Used : Natural Gas

Stack Attached to : Boiler
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General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ID:26937

b  - Industry Operating without CCA No. Having valid CCA of the Board

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? No.

d  - ALL  APCMs are in operation No.

e  - SMF availability Inadequate

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media N.A

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA No.

b  - H.W generation exceeding CCA limits Yes

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? No.

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Not At All

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? As per crux.

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No.

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

-

i  - Technical capability and equipment complying with the 
SOP/Guideline? No.

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No.

k  - Facility is adequate for the applied process No.

l  - Passbook is maintained? No.

m  - Details of PLI, if applicable -

n  - Details of safety spects provieded by the facility -

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? No.

p  - Quantity of Hazardous waste procured as per CCA? No.

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits Yes

d  - W.W Disposal as per the Consent Conditions ? No.

e  - Was the ETP in operation ? No
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8. ુલાકાત સમયે એકમમાં પાણી સ લાય તથા પાવર સ લાય કપાયો હોય તે ું જોવા મળેલ નથી સદર બાબતે ુલાસો 
કરવો. 

12. ુલાકાત દર યાન ુલ ચાર નંગ w/w સે પ સ તથા એક હઝાડ વે ટ ું સે પલ એક  કરલ છે. 

11. એકમ િવ તારમા હાઉસ કપ ગ ુબ જ નબ  હોય તથા ુ લી જમીન પર કચરાના ઢગલાઓ જોવા મળેલ. સદર 
બાબતે એકમ િવ તારમા હાઉસ કપ ગ ુધાર ુ. 

7. ુલાકાત સમયે એકમ િવ તારમા ૨૨૦ નંગ બે સ (25 kg each) Thiourea, ૧૮૦ નંગ બે સ (50 kg each) soda ash 

HDPE તથા ૨૦ નંગ drums (200 litter each) Benzyl chloride ભર ની સં હ યાને આવેલ સદર બાબતે ુલાસો કરવો. 

10. ુલાકાત સમયે એકમ િવ તારની બા ુમાં ઈટ પી િવ તાર તરફ ૨૦ નંગ HDPE drums (200 litter each) આલકલાઈન 
પીએચ ધરાવતા w/w ભરલા જોવા મળેલ  ઉપરથી ુ લા મોઢાના હોવાથી હાલની વરસાદની ઋ ુને લીધે તેમાથી w/w 

ઓવર લો થઈને જમીન ઉપર ઢોળાયેલ જોવા મળેલ અને  તે એકમ િવ તારની બહાર આવેલ GIDC storm water 

drainમાં ય છે. સદર બાબતે સને covered storage િવતારમાં સં હ કરવા થી કંટામીનેટડ w/w એકમની બહાર જ ું 
અટક. 

9. ુલાકાત સમયે છે લા ણ મ હનાના ોડ શન, Fuel Consumption, પાણી વપરાશ,વે ટ વોટર જનરશન/િનકાલ, 
હઝાડસ વે ટ જનરશન/ ટોક/િનકાલ વગેરની િવગતો ર ુ કરલ નથી  આધારસહ ર ુ કરવી.

This unit is visited with reference to periodically routine monitoring programme.  Unit has obtained CC&A 
(AWH-95266) of the Board and is valid up to 02/06/2023 for the manufacturing of products mentioned there in 
CCA order. Board has issued closer directions under section 33-A of water Act vide letter no. 
GPCB/ANK/CCA-977/ID-26937/572954, dated-10/11/2020, which is till date not revoked. Detail visit report 
along with photographs and 3-day notice is uploaded here with as document file.  [402]-04/07/2022
~ RO Comments/Reply :Strict Action recommended.-12/07/2022

PCB-ID: ( 26937 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? Yes

h  - Nos of Samples collected 04

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

W.C Notings: -------------[402-DEE]~

I recommend : g. Recommend Strict Action
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6. ુલાકાત સમયે એકમ િવ તારની બધી જ જ યાએ alkaline w/wના પો ડ ગ તથા patches જોવા મળેલ  બાબતે 
ુધારો કરવો. 

5. એકમમાં ઉદભવતા ઔ. ગંદા પાણીને કોઇપણ તની ટમટ કયા વગર flexible pipe line મારફતે એકમની બહાર 
િનકાલ થાય છે તે તા કાલીક બંધ કરવો અને તેનો િનયમા ુસાર િનકાલ કરવો. 

4. ુલાકાત સમયે એકમાં આવેલ ઈટ પીની કલે શન ટકમાં alkaline pH (@10 on pH strip) ધરાવ ુંઔ. ગં ુ પાણી ભર ુ 
જોવા મળેલ યાર ઈટ પીના બાક ના એકમો સાથે કોઇપણ કારના પાઈપ લાઈન કનેકશન જોવા મળેલ નથી અને સદર 
એકમો બંધ હાલતમા idle conditionમાં જોવા મળેલ. વ ુમા સદર કલે શન ટકમાં ઇલે ક મોટર પ પ સાથે  HDPE 

flexible pipe line લગાવેલ  એકમના પાછળના ભાગમા આવેલ ુ લા િવ તારમાં પડલા  Haz. Wasteની નીચેથી પસાર 
કર ને એકમની બહાર w/w નો િનકાલ થાય તેવી યવ થા કરલી જોવા મળેલ અને ુલાકાત સમયે એકમની બાઉ  
વોલમાં બનાવેલ Hole (કાણા) મારફતે સદર alkaline pH (@10 on pH strip) w/w એકમની બહાર કાઢ ું હોવાથી એકમની 
બહાર પણ alkaline w/w ું પો ડ ગ જોવા મળેલ  તે એકમની બા ુમાથી પસાર થતી GIDC storm water drainમાં 

ય છે. 

3. એકમ િવ તારની પાછળના ભાગે બોઇલર હાઉસની બા ુમાં સફદ રંગ અને આ કલાઈન પીએચ મા ા ધરાવતો Haz. 

Waste loose conditionમાં અને ુ લી જમીન પર સં હ કરલો જોવા મળેલ અને હાલની વરસાદની ઋ ુને લીધે તેમાથી 
leach out થઈને કંટામીનેટડ વે ટ વોટર ુ પો ડ ગ ભરાયે ું જોવા મળેલ. આમ સદર Haz. Waste કઈ કટગર નો છે તે 
બાબતની ણ આધારસહ કરવી અને સદર Haz. Wasteને dedicated covered storage િવતારમાં સં હ કર  તેનો 
િનયમા ુસાર િનકાલ કરવો. 

2. ુલાકાત સમયે એકમા િવ તારમાં ઘણી બધી મા ામાં િવિવધ કારના મટ ર ય સ ભરલા સ ુ લામાં તેમજ લાંટ 
શેડમાં કોઇપણ તના identification/record વગર રાખેલા જોવા મળેલ. સદર બાબતે સમાં ા ા મટ ર ય સ ભરલા 
છે અને તેનો કટલો ટોક છે તે બાબતનો રકોડ આધારસહ ર ુ કરવો. 

1. ુલાકાત સમયે એકમમાં િવિવધ reactors (૫ નંગ ર એ ટસ) પૈક   એક SSR તથા એક GLR reactorમાં 
medendazole crude ું ઉ પાદન થ ુ જોવા મળેલ તેમજ એકમમાં આવેલ cooling tower તથા boiler કાયરત જોવા 
મળેલ. આમ આપના એકમને બોડ ારા આપવામા આવેલ closer directions ઓડર ું ઉ લંઘન કર ને ઉ પાદન કાય 
કરવામા આવે છે. સદર બાબતે ઉ પાદન કાય તા કાલીક બંધ કર ું અને closer directions ું ુ તપણે પાલન કર ું. 

Compliance Observed in this Inspections.
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Instructions in Previous Visits and Reply Insp Det Instruction Status

૩. ુલાકાત સમયે એકમમાં HCLથી ભરલા 43 nos. of drums ટોર કરલા જોવા 
મળેલ માંથી અ ુક સ ઉપરથી ુ લા હોવાથી એિસ ડક ફ ુ સ તેમાંથી બહાર 
ુકળતી જોવા મળેલ ને તા કા લક અટકાવવા માટ જ ુર  કાયવાહ  કરવા જણાવેલ.  

601845(31/03/21) Still Pending

૪. ુલાકાત સમયે final treated w/w holding cum CETP disposal tank સાથે 
flexible pipe line with pump લગાવેલ જોવા મળેલ સદર બાબતે ુલાસો કરવો. 

601845(31/03/21) Still Pending

૫. એકમને પાઠવવામાં આવેલ Direction order ું પાલન કર ું. 601845(31/03/21) Still Pending

૧. આપના એકમની બહાર પસાર થતી GIDC storm water drainનાં upside of the 

unitમાં Blackish coloured domestic w/w having neutral pH જોવા મળેલ યાર 
આપના એકમની પાછળની બા ુએ આવેલ દરવા  પાસેથી storm water drainમાં 
acidic w/w થઇ જ ું જોવા મળેલ. એકમની દર તપાસ કરતા plant shed માં આવેલ 
reaction vessel (3 KL capacity)માં, ETP ની Collection tankમાં અને final treated 

w/w holding cum CETP disposal tankમાં acidic w/w જોવા તેમજ flexible pipe 

line with pump from reaction vessel to final treated w/w holding cum CTEP 
disposal tank અને ETP ની Collection tankમાં લગાવેલ જોવા મળેલ ઉપરો ત 
તમામ બાબતે ુલાસો કરવો. 

601845(31/03/21) Still Pending

૨. ુલાકાત સમયે ઉપરો ત જણાવેલ િવિવધ જ યાએથી w/wનાં ન ૂનાઓ ૃ થકરણ 
અથ એક  કરલ છે. 

601845(31/03/21) Still Pending

1. આપના એકમની બહાર આવેલ ોમ વોટર ઈનની upstreamમાં Blackish 

Colour ું domestic w/w netural જોવા મળેલ યાર આપના એકમના પાછળની 
બા ુએ આવેલ દરવા  પાસેથી સદર ઈનમાં Acidic w/w થઇ જ ું જોવા મળેલ સદર 
બાબતે પ ટતા કરવી સદર ઈનમાંથી w/wનો ન ુનો ુ કરણ અથ અક  કરલ છે.

600023(17/03/21) Pending !! Reminded AGAIN

2. ુલાકાત સમયે આપના એકમમાં ટ કરનં. GJ16X8412 માંથી Acidic Liquide 

material એકમમાં રહલા Drumમાં ખાલી કરતા જોવા મળેલ. સદર બાબતે આધાર 
ુરાવા સાથે ુલાસો કરવો. તેમજ GPCBની પરવાનગી વગર આવા કારની કોઈ 

પણ કામગીર  આ ીમાઈસીસમાં કરવી ન હ.

600023(17/03/21) Pending !! Reminded AGAIN

4. ુલાકાત સમયે આપના એકમ િવ તારમાં ુ લી જ યા પર @ ૩૦૦ ટલા Drums 

િવિવધ મટ ર યલ ભરલા જોવા મળે સદર Drumsમાં રાખેલ મટ ર યલ ની િવગતવાર 
મા હતી આધાર ુરાવા સહ ર ુ કરવી અને Drums ને Secured storage Areaમાં 
રાખવા.

600023(17/03/21) Pending !! Reminded AGAIN

3. ુલાકાત સમયે આપના એકમ િવ તારમાં 39 MT ટબલ લીચ ગ પાઉડરની બેગો 
(25 kg cap) તેમજ 21 MT ટલો costic soda lye Drums માં (300kg cap) ભરલો 
જોવા મળેલ સદર મટ ર યલ બાબતે જ ર  આધાર ુરાવા સાથે શા માટ લાવવામાં 
આવે છે તેની પ ટતા કરવી.

600023(17/03/21) Pending !! Reminded AGAIN

5. આપના એકમની આગળ થી પસાર થતી સદર ઈનમાં અવારનવાર Acidic w/w 

જોવા મળે છે સદર બાબતે ચકાસણી કરવા માટ સદર ઈન દખાઈ તે ર તે CCTV 

Cemera ની યવ થા કરવી.

600023(17/03/21) Pending !! Reminded AGAIN
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Chloro-Sulphonation 11 reactor m-2 SCR SO2-40,HCL-15,CHI-9,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 10 NON IBR BABY 

BOILER CAP. 0.4 
TPH

NO N.A Natural Gas 100 SCM/DAY

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-12 @ 10 on ph strip / 31 1620-1620 REP  w/w sample collected from ponding of alkaline w/w 

outside of the unit premises near boundary wall ~
Brown

2 W-12 @ 10 on ph strip / 31 1630-1630 REP  w/w sample collected from ponding of alkaline w/w 
within the unit premises. ~ 

Brown

3 W-12 @ 10 on ph strip / 31 1635-1635 REP  untreated w/w sample collected from the collection tank 
of etp. ~ 

Yellow

4 W-12 @ 10 on ph strip / 31 1645-1645 REP  w/w sample collected from alkaline w/w ponding 
created due to leach out from stored haz. waste ~ 

Whit-turbid 

5 H-7 -- / -- 1650-1650 REP  haz. waste sample collected from the heap of haz. waste 
stored on open land within unit premises. ~

-

D

A

MS. ALPA AMRUTBHAI VASAVA - L.U.Katariya, SSA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent Catalyst I  -28.2 0.024-M.T COL,DSS,STO,TRA,DST
2 Spent Solvents I  -28.6 66.000-M.T COL,REU,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 12.000-M.T COL,DCO,DSS,REU,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 1.200-M.T COL,DSS,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 3,4 di amino benzophenone 2.000 2.000 - M.T 0.000
2 medendazole IP/BP/USP 2.000 2.000 - M.T 0.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 6.000 WWG : 6.000 Water Source     Remark
1 Boiler Feed 0.500 0.100 Tankers
2 Cooling Water 1.000 0.000 Tankers
3 Domestic Purpose 1.000 1.000  Tankers
4 Mnfg Process 3.000 4.400 Tankers
5 Others ..... 0.500 0.500 Tankers for APCM

Water Consumption & Generation Break upG

Signature By(MS. ALPA AMRUTBHAI VASAVA )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Visit report 

Name & address of unit Shchem Corporation (PCB ID-26937)  
4001/A-2,GIDC ANKLESWAR 
Tal. Ankleshwar Dist. Bharuch.  

Date & Time of Inspection 02/07/2022, 16:15 hrs. 

Person contacted Mr. Devesh Desai, Accountant  

Name & Designation of 
Inspection officer 

A.A.Vasava (AEE) 
L.U.Katariya (SSA) 

Observation & relevant information: 
             This unit is visited with reference to periodically routine monitoring programme.  Unit has 

obtained CC&A (AWH-95266) of the Board and is valid up to 02/06/2023 for the manufacturing of 

products mentioned there in CCA order. Board has issued closer directions under section 33-A of 

water Act vide letter no. GPCB/ANK/CCA-977/ID-26937/572954, dated-10/11/2020, which is till date 

not revoked.   

              During visit production plant is found in operation and manufacturing process for the 

production of medendazole crude in provided SSR & GLR reactors are going on. During visit provided 

natural gas fired boiler and cooling tower is also found in operation and thus unit is not comply the 

above mentioned closer order and hence they are instructed to comply the closer order 

immediately. Power supply and water supply is also found continue hence they are instructed to 

clarify for the same. Provided scrubber system attached with process vent of reaction vessels are 

found corroded and not in operational condition. 

              Huge nos. of drums (200 litter of each) are found filled with various unknown materials 

without any identification/marking in open land within premises as well as in plant shed also hence 

they are instructed to mark all the drum and submit record of the same material filled in drums.  

             Huge quantity of white colloured loose Haz. Waste (process waste) heaps as well as packed in 

bags are found stored on open kuchcha land and alkaline (@ 10 pH on pH strip) containing w/w is 

being leach out from the stock of Haz. Waste and hence one ponding of alkaline w/w is created on 

kuchcha land within premises. Hence unit is instructed to provide dedicated covered Haz. Waste 

storage area for the storage of Haz. Waste, store the Haz. Waste in it and dispose the same as per 

permission of the Board.   

                 Unit has provided primary ETP consisting of collection cum neutralization u/g tank, filter 

nutch and final treated w/w holding u/g tank for the treatment of generated industrial w/w. During 

visit except collection tank other units of ETP is found not connected with effluent conveying pipe 

lines and are found non working condition. During visit collection tank of ETP is found ½ filled with 

alkaline (@10 pH on pH strip) w/w. They have provided one electric motor pump with flexible pipe 

line up to the open land at backside of the unit as disposal facility for untreated w/w disposal at the 

backside of unit which is ultimately goes outside of the unit premises through provided hole in 

boundary wall. Pondings of  alkaline w/w is observed outside of the unit premises near boundary 

wall as well as within the unit premises which is finally goes in to GIDC storm water drain leading to 

Amlakhadi. Hence they are instructed to stop the disposal of alkaline w/w outside the unit premises 

and dispose the same as per permission of the Board.                

              All over the unit premises is found with alkaline waste water or patches of disposal of 

alkaline w/w. hence they are instructed to improve housekeeping within unit premises. Open mouth 

20 nos. of drums (200 litter each) are found filled with alkaline w/w and is found spilled on the 

ground due to the overflows from the drums which is finally goes outside of the unit premises as 

runoff water hence they are instructed to store the drums in a covered area.  

             During visit 220 nos. of bags (25 kg each) of Thiourea, 180 nos. of bags (50 kg each) of soda 

ash and 20 nos. of drum (200 litter each) of benzyl chloride is found stored within premises hence 

they are instructed to clarify for the same. 

            Four nos. of w/w samples are collected from (1) W/w sample collected from ponding of 
alkaline w/w outside of the unit premises near boundary wall, (2) W/w sample collected from 
ponding of alkaline w/w within the unit premises, (3) w/w sample collected from the collection tank 
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of ETP and (4) W/w sample collected from alkaline w/w ponding created due to leach out from 
stored Haz. Waste. One Haz. Waste sample is collected from the heap of Haz. Waste stored on open 
land within unit premises for analysis purpose as motioned in sample detail. 
            Unit has not furnished detail for the production, water consumption, waste water 
generation/disposal, Haz. Waste generation/disposal for the last three months and present stock of 
Haz. Waste hence they are instructed to submit the same detail. 3-day notice is issued to contacted 
person with written instructions. 3-day notice, photographs taken during visit is attached here with. 
 

 

                                                                                                       
                                                                    L.U.Katariya                                  A.A.Vasava 
                                                                             SSA                                             AEE 
 
 

 

Photographs 

  
 

One Hole provided in boundary wall for disposal of w/w 
and Alkaline w/w ponding is observed outside of the 

unit premises. 

Alkaline w/w ponding is observed within the unit 
premises. 

 

 
 

White colloured loose Haz. Waste heaps as well as 
packed in bags are found stored on open kuchcha land 

Alkaline (@ 10 pH on pH strip) containing w/w is 
being leach out from the stock of Haz. Waste and 

hence ponding of alkaline w/w is created on 
kuchcha land within premises. 

368



  
Collection tank of ETP with Electric motor pump with flexible pipe line up to the open land at backside of the 

unit as disposal facility for untreated w/w disposal 

  
Heaps of other waste found stored on open land within 

unit premises 
Provided cooling tower is found in operation 
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Huge nos. of drums (200 litter of each) are found filled with various unknown materials without any 

identification/marking in open land within premises as well as in plant shed also. 

  
During visit 220 nos. of bags (25 kg each) of Thiourea, 180 nos. of bags (50 kg each) of soda ash and 20 nos. of 

drum (200 litter each) of benzyl chloride is found stored within premises. 
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Open mouth 20 nos. of drums (200 litter each) are 

found filled with alkaline w/w and is found spilled on 
the ground due to the overflows from the drums. 

Digital thermometers attached with operational GLR 
& SSR reactors are found in operation 

 

 

371



 

372



 

373



 

374



Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

Sample ID:353703 - Analysis Completion 18/07/2022

Pharmaceuticals / LAB Inward : 48114

ANALYSIS  REPORT  FOR   Hazardous

WATSE TYPE : SOL

: REP-Representative/Grab , (Insp Type : ROU-Routine Visit)

: MS. ALPA AMRUTBHAI VASAVA 

: 02-Jul-2022, (1650 to 1650) 

: 05/07/2022  16:18:42 & 18/07/2022

:  Haz. Waste sample collected from the heap of Haz. Waste stored on open land within unit premises. ~

: Solid

: On open land within unit premises.

: -

: --      & Color & Appearance : Whitish

: --           & Carboys  Marks : Barcode           

3. Nature of Sample

4. Sample Collected By 

5. Date & Time of Collection & Receipt

6. Date of Start & Completion of Analysis

7. Sampling Point

8. Physical State

9. Disposal Mode

10. Waste Category

11. Temperature on Collection

12. Hazardous Sampled (SPM-M3)

Range of TestingTest MethodSr ResultUnitParameter

1 – 14 4500 B APHA Std.Methods 22nd edi.-2012UnitpH 1 8.73

1 – 1000 mg/lTitration Method. (2310 B APHA Standard Methods 22nd edi.)gm/kgTotal Acidity as Caco3 * 2 BDL

1 – 5000 mg/lTitration method. (2320 B APHA Standard Methods 22nd edi.)gm/kgTotal Alkalinity as Caco3 * 3 53.8

1-1000 gm/kg2540 G APHA Standard Methods 22nd edi-2012gm/kgTotal Inorganic Solids (TIS) 4 168

. 0.5 - 5000 mg/l.1).Titrimetric method  2).Nesslerization method.  (4500 NH3 B & C APHA Standard Methods 22nd edi.)gm/kgAmmonical Nitrogen 5 0.168

5.0- 50000 &APHA (23rd  Edition)- 5220 B Open Reflux Method-2012gm/kgChemical Oxygen Demand 6 8.89

01 – 1000Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)gm/kgOil & oil emulsions * 7 BDL

1. Name &

2. Address of  the Unit 

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR - 393002 , Taluka : Ankleshwar, District : Ankleshwar, GIDC : Ankleshwar

R.C.VASAVA,S.O

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/07/2022

n i c

Field Observation : --

02/05/2024 12:06:24C41AE905-DE04-467B-A89A-C3ECC9055DCF

375



ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:353702 - Analysis Completion:12/07/2022

Pharmaceuticals / LAB Inward : 48090

TEST REPORT

Date:  13/07/2022       Test Report No. : 48090

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  MS. ALPA AMRUTBHAI VASAVA 

:  5 lit

:  353702

:  02/07/2022 , (1645 to 1645) & 05/07/2022

:  05/07/2022 & 12/07/2022

:   W/w sample collected from alkaline w/w ponding created due to leach 

out from stored Haz. Waste ~

:  No

:  On open land within unit premises for percolation/evaporation.

:  No generation of industrial wastewater

:  31 &  pH Range on pH Strip :@ 10 on pH strip

:  Barcode &  Color & Appearance :Whit-turbid

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 31

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.9.01

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen30

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 126492

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 204

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 352.8

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 64175

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 208

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 9973

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.71

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 2390

Laboratory Remarks : Approved By:399-lab_399 Dt.: 13/07/2022

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

63B9A190-F746-48EF-A5A2-1A41E75F32B902/05/2024 12:06:57 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:353701 - Analysis Completion:12/07/2022

Pharmaceuticals / LAB Inward : 48089

TEST REPORT

Date:  13/07/2022       Test Report No. : 48089

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  MS. ALPA AMRUTBHAI VASAVA 

:  5 lit

:  353701

:  02/07/2022 , (1635 to 1635) & 05/07/2022

:  05/07/2022 & 12/07/2022

:   Untreated w/w sample collected from the collection tank of ETP. ~

:  No

:  On open land through provided pump and flexible pipe line

:  No generation of industrial wastewater

:  31 &  pH Range on pH Strip :@ 10 on pH strip

:  Barcode &  Color & Appearance :Yellow

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  12    ,Cap No & Weight :  ---

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 31

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.9.33

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen50

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 27428

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 560

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 313.04

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 15300

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 683

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 9452

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 17.2

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 2.86

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 2270

Laboratory Remarks : Approved By:399-lab_399 Dt.: 13/07/2022

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

EF2B6442-FBC3-44A3-B0FF-1F20A74A652E02/05/2024 12:07:14 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:353700 - Analysis Completion:12/07/2022

Pharmaceuticals / LAB Inward : 48088

TEST REPORT

Date:  13/07/2022       Test Report No. : 48088

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  MS. ALPA AMRUTBHAI VASAVA 

:  5 lit

:  353700

:  02/07/2022 , (1630 to 1630) & 05/07/2022

:  05/07/2022 & 12/07/2022

:   W/w sample collected from ponding of alkaline w/w within the unit 

premises. ~

:  yes minor flow observed from the hole in boundary wall

:  In to GIDC storm water drain outside of the factory premises .

:  No generation of industrial wastewater

:  31 &  pH Range on pH Strip :@ 10 on pH strip

:  Barcode &  Color & Appearance :Brown

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 31

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.9.05

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen2000

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 26410

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 132

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 229.6

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 14225

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 554

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 5546

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 0.8

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.18

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 1328

Laboratory Remarks : Approved By:399-lab_399 Dt.: 13/07/2022

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

A4E59AA7-905C-4D94-A03F-39C99007BF9102/05/2024 12:07:35 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:353699 - Analysis Completion:12/07/2022

Pharmaceuticals / LAB Inward : 48087

TEST REPORT

Date:  13/07/2022       Test Report No. : 48087

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  MS. ALPA AMRUTBHAI VASAVA 

:  5 lit

:  353699

:  02/07/2022 , (1620 to 1620) & 05/07/2022

:  05/07/2022 & 12/07/2022

:   w/w sample collected from ponding of alkaline w/w outside of the unit 

premises near boundary wall ~

:  Minor flow observed.

:  In to GIDC storm water drain outside of the factory premises .

:  No generation of industrial wastewater

:  31 &  pH Range on pH Strip :@ 10 on pH strip

:  Barcode &  Color & Appearance :Brown

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 31

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.88

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen2000

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 106798

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 28

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 436.8

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 61400

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 1365

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 7721

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 1.6

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l 0.13

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 1850

Laboratory Remarks : Approved By:399-lab_399 Dt.: 13/07/2022

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

F6963FAD-1856-4BE9-8833-24440D54BF0402/05/2024 12:07:54 Page 1 of 1
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GUJARAT POLLUTION CONTROL BOARD
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o~10"1~O~~ gfi ljC1.lBlc1.E~l.i!tlat ~Bl-l ~C1. UaC1. ~llaC1. attO. ctl-l"ls'uUS IAl~l C3al:>l~

"4l6ClClll-ll ~lClC1. uil:.l. B~Cllatl ~Bl-l..u Q{:>lU<j $lCllaj ~lli!t ~. ~ltO. ~l"4~~ "4i!ttCl~~l

~~au~[uRi!tl-l-'t(:GS ~6Ul ~E~ C3ru:>l~ c1.lcSlC.(lB~C1. B~Cll ctl-l"ls'ct (>{l(>{c1.gfi,,&~l ~~a{l
Ba~~ B~Cll (Ctaictl..

C3"4~Bc1."4"- ~~l-l ~[UBlil~a{ll{~il i{Ulcctl (>{lE"4l6ClClll-li~lCl ~.
~l(.l{l~ ~~,

v(lSl~l: &E<1t~aj~l~

atBC1. ~Cllatl:- "Y.lE.~B~[UBlil~, :>J"Is'~lc1."y'~"t:{~lRci"-~l uUS, "Y.lE.~BBail ~Ba'l:l~, \'(-Uc

ai 4.00(:1l!', ~~ltSSl.~ ~Ba'l:l~-3(:300~, ~. (.ll~~ ...•.....•.... C3"4~Bc1.(>{l61ct BaBc~~,

~lll. ~61~ &BC1.atBil C3"4~Bc1.~Bl-l~ c1.lcSl@B~C1. B~lcil. ~~ "&~l B~Cll ~l~ ctl-l"ls'~E~

~Bl-la{l "Y.9.rrt"4~at"ls'~ (llltCll ~l~. (To keep Vigilant watch)

:>J"Is'~lc1."y'~"t:{~lRci"-~l uUSatl;;t;;J. :ctl.,

(~~~l ~. "4ac1.)

"4i!t1Cl(~l tl"ls'~~

Clean Gujarat Green Gujarat
Website: https://gpcb.gujarat.gov.in
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- GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax: (079) 23232156
Website: www.gpcb.gov.in

rtl. /Ol{/<!O<!'t

\~<!~,

~C-<-tl~cu~Eal,

<?t~~.

rct"tt2(: i{~~ ~~l{ Bl.1.l.n~lal, \C{ll cri."(<!:l{OO"~-<!, ~.t-llt:l.Sl.ill. Q{B<?l.\(i!, ~.<?t~~ ~
rtll"Bl@8 illc-t B<! etl ,,(l,,(rt.

l{lala(\2( ~l~,,(~,

(31.l.~Brt rct"tt2( t-laCla ~rctot2( "I(~letcUoj ~, i{~~ Hsl{ Bl.1.l.U~lal~"4.lI~at-l@.R2(l{-'t,,""l{

a(\ 8C-tl{-33 t-l ~5C1l ctl, 'Ol't '/<!O<!Oall il"l( (3Ell;)l~ c.iu B<!etlaU.tBl{ 1.l.l5qC-t ~. 'l?all HEQr

~8l{aU. ci1."1( ~Sll;l B1.l.laC-t~. rtt., vo<!/<!o<!'t..a ~C-tlBlrt E<!~lal ~E<! ~Blt Bl.E:I1.l.~ ~rta(\

'34 l-i.'r~ et:>l~ t-lalt-l@.~rt ~ct ~~~~ q~..a ~~-~~l{i HBCIllaC-t ~2( ctlt "I(l;1l2(u. t-lllll,

~Bl{~ 1.l.2(teti!l;l~<!all t-l@.R2(lt-,,,"cs ~6(1l. rttcillC.(lB illc-t B~Cll ctlt"l( ct "(lWrta(\ ~l;l t-l~a(\
8il.fl~ B<!etl (C{cri.rtl.

t-ll(Itti! ~{>,

(31.l.ilBrt 1.l.?I.~atlt t-l@.Bl~~a(\ l-i.'r~ i{(Il.~.u WIE 1.l.l6QQllti t-llq U.

:>j"l(<!lrt\l~"tt~ (;t2l.?I.~ c.(Hall alIi{ t-l~ Qc{l,

.'('--L f
(~lt."lil.. ~C{~)

all~W 1.l.~tQ<!~lt)"I(~<!
alBC{ i!Cllall:-

1. \l1~@.8 t-l@.8Iil~, Q{B<?l.~<!... (31.l.ilBrt ,,(IWct 5<?l.5l~~, ~l2l. ~5C{al 8~ (31.l.il8rt ~8lt~

rtlcill@l!i illC-tYBi!lClCllWlc.trt

Clean GUJarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation

Ou
tw
ar
d 
No
:6
80
99
9,
22
/0
8/
20
22

381



GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN SHAVAN, SECTOR 10-A,

GANDHINAGAR - 382010,

(T) 079-23232152GPCB

~
<!l~~~~~~,
<J.i.B8:'!:t~ atit1.~lt)S ~n~.u ~w.~t1.,
\(-Uc at 618/619, ~~lt)shfi <J.i.B&\l~

[06: Ql~~

(Cl:l:t~: M/s SchemeCorporation, \.C-Uc ~c.t~: ¥OO'l.~-~, ~.~l8.Sl..~. ~B&\l~,

~.Ql~~ctl-tll-t "4.l~ '{~ct6l Bl"4.ctlc.tlc.tct

~~<!t:~Bl-t~ "4.l6aC{ c.l.u B~ctl..u ~Bl-t, dl. '1.01'1.'I.I~O~O

(3"4.~5ct (Ctl:t~ ~A~ "b'~llctctlaj S, MIs SchemeCorporation~ "4.l~(l ~(uR~l-t­

'I.~~lS' a{l BC{l-t-33 (~) &0<11. etl. '1.0/'1. '1./ ~O~Oall ~"b' (3W.:>l~ c.lU B~ctlati ~Bl-t "4.l6QC{~.

ctl-l t9ctl dl. 'I.~/0lS'/~0~~ ctl-l"b' ctl. O~/O~/~O~~a{l l1C{lBlct ~~l.Gllat ~Bl-t Bl4~ct

"b'~ll~ ~ ctl-l"b' ~Bl-tl-tl "4.l~(lati ~\({l~ ~lCl ~~ ctl-t ~ll~ ~ ~~ (3W.:>l~ c.lU B~Cllatl

~Bl-lati <?{:>lB~<j ~Cll<>j "b'~ll~ ~, 06~ ~l~ &ctl ~Bl-tati ctl-lll-t "4.l~a '"l~Cl51. ctlctsl@B

~~~&(l Bl"4.ctl ctl-t"b' ct c.tlc.tcta{l "!rt.~l~~a{l B~~~ B~Cll ~l"4.~~ ~llClctll-ll ~lQ ~.

(3"4.~Bct "4.?l ~et.l-l ~(UBl~~a{ll-i.~~ ~<I1.CGllc.tl~ "4.loctClll-ti~lQ ~.

:>J"b'~lct 'Y.~'l:t~l R i!i?l~l <;{l.~all;:t;:J:.ct\.,
(~~~l ~. "4.~C{)

1..t~lCl~~l ~"b'~ ~

alBC{ i!Cllall:-

'Y.l~®B ~(UBl~~, :>J"b'i!lct'Y.~'l:t~lRi!i?l~l <;{l.~, 'Y.l~®B B~~ <>lB&\l~, \(-Uc at ~00~/lS',

~~lt)St~ <J.i.B&\l~-3 ~3 OO~, ~. Ql~~..............(3"4.~Bct c.tlc.tct NAA-Ankleshwar all

~(UBl~~ ~l2), ~BC{al B~ "4.?ll-tl"b'~llQC{~~all~<>j "4.lC{alB~lctCll c.tlc.tct.

Clean Gujarat Green Gujarat
Website: https:llgpcb.gujarat.gov.in
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

GANDHI NAGAR - 382010 ,
(T) 079-23232152GPCB

~,
51..?:!il. t5"l(~~~ (O&M)
GIDCSub-Division, DGVCl,
\.(-UG at U/4/2, "!)~lt5~ho. '4l.c.(l~~~lataU ~lit, "!)~lt5S1.ill 'bi.B&'I:l~

(06: Qt~~
(~:t:t~:MIs Scheme Corporation, \.(-Ul a1.c.t~:¥00\1iil-~,~.~l~.S1..ill. 'bi.B&'I:l~,

~.Qt~~ atl ctl{ll{ c{l~ 'i~Cl6l Bl\lCll c.tlc.tct

~E(!\: ~l c.il.~IAl~l~Bl{~ \ll6C1.C-t(3ru:>l c.i.~ B~Cll..u tBl{, dl. \0/\ ,,~O~O

(3\l~5ct [q"l::l.~ ~aCl~ "l(~llClCllaj B, MIs Scheme Corporation~ \ll~o. ~(uR~l-{­

,~~~ aU BC-tl-{-33 (~) ~6Ulctl. '0/' '/~O~oatl ~"l( (3ru:>l~ c.i.~ B~Cll..u ~Bl-{ \ll6ck-t ~.

06atl tlEtif ~Bl-{..u c{l"l( oil.5l~l B\ll~C-t ~, rtl{ eeu etl. \ 4./O~ I ~o~~ rtl{"l( ctl.

O~/O~/~O~~a{ll:iC-tlBlct E~~lat ~Bl{ Bli!l.~ct "l(~ll~ ~ rtl-{"l( ~Bl-{ (3ru:>l~ c.i.~ B~cll..u

~Bl{<>j"l.llC-tatat B~1~cU<>j~ll~ ~. 06~ Wl~ &ctl ~Bl{atl ctl-{ll{ c{l"l( '-l~Cl6l (Electricity

Supply Including Single Phase) ctl~l0.B ~~~al.Bl\lCll rtl{"l( rt c.tlc.tctaU ~~l ~~a{l

B~~~ B~Cll ~l"l.l~~ ~llClClll{l ~lCl. ~.

(3\l~Bct "l.l?l ~atl-{ ~(UBl~~aUl{~~ itUla.tl c.tlE "l.ll6ClClll-{l~la ~.

:>J"l(~lct\L~"I::I.~lRti?l~l c.il.Satl attr ~~ dCl~,

(~2C-t)

\l~\Cl ~~l t}"l(~~

atBC-t~Cllatl:-

\Ll€'~B ~(UBl~~, :>J"l(~lct\L~"I::I.~lRti?l~l c.il.s, \Ll€'~B B~~ 'bi.B&'I:l~,\.(-UG at 4.00~/~,
"!)~lt5S1.ill 'bi.B&'I:l~-3~300~, ~. Qt~~ (3\l~Bct c.tlc.trt DGVCLatl ~ru.Bl~~ ~l2l.

tlBC{at B~ \l?ll{l ~llaC-t ~~atl~<>j "l.llC-tatB~lClCll c.tlc.tct.

Clean Gujarat Green Gujarat
Website: https:llgpcb.gujarat.gov.in
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PLOT NO:4001/A-2,GIDC ANKLESWAR,
-, -,
ANKLESHWAR - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

shchem@yahoo.com

00000000000

Type / Scale / Sector / Status : RED / SMALL / Pharmaceuticals / In Operation
 Inspection Dt & Time : 11/10/2022 12:45 /  Water 

Water Consumption in Kilo Lts Per Day 5.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

690097 ( H.O.Reference )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
CETP (ETL) Member / No generation of industrial wastewater

Ind : Dom : 1.000
5.000Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-95266-02/06/2023  Last Inward:139361-03/06/2018[GRT]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : Mr. Vijay R. Sheth, Partner

4

17

Shchem Corporation

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/01/1985 25/01/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 10 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 39891-19/10/2022

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,O15, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487

Lab Charges Pending :  Rs. 42535.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2021-2022 Water Cess Return : 2017-2018 HW Monthly Return : 2022-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 541, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 15 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202011 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank

APCM Details : Scrubber

Fuel Used : Natural Gas

Stack Attached to : Boiler

1/6 ( Through XGN )19/10/2022

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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This unit is visited with reference to sealing process of the unit by Krupaben M. Patel, circle Officer, Ankleshwar 
City, Ankleshwar, Dist. Bharuch with reference to a closer directions under section 33-A of water Act-1974 vide 
letter no. GPCB/ANK/CCA-977/ID-26937/572954, dated-10/11/2020 issued by the Board and the same order 
was not complied by the unit. During visit production plant is not found in operation and any production activity 
is not observed within unit premises. During visit it is observed that the production plant has multiple entrances 
without doors hence sealing of production plant area is not possible hence the main electric panel board by 
switching off main electric switch and manhole (material charging hole) of total 6 nos. of reaction vessels 
provided in production plant area of the units are sealed by the official in presence of panchos. (Photographs are 
uploaded here with as document.) During visit Panch-rojkam was carried out with signature of sealing officials, 
GPCB representatives, present panchos and partner of the unit which is uploaded here with as document.  Written 
instruction is given to contacted person during inspection. [402]-11/10/2022 
~ RO Query to Staff: Pl discuss                      [509]-19/10/2022~As discussed  [4736]-19/10/2022
~ RO Comments/Reply :As per instruction of HO unit has been sealed.-19/10/2022

PCB-ID: ( 26937 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? No.

a  - R.O File No ID:26937

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? No

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 0

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

W.C Notings: ----------[402-DEE]~

I recommend : a. Keep on  Records + Notings

2/6 ( Through XGN )19/10/2022

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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2. ઉપરો ત જણાવેલ લોઝર ઓડર ું ુ તપણે પાલન કર ું તથા ઓડરમાં જણાવેલ દરક શરતો ું compliance કર ું.  

1. આપના એકમને તા. 10/11/2020થી પાણી અિધિનયમ-૧૯૭૪ની કલમ ૩૩-અ હઠળ ઉ ોગને બંધ કરવાના ુકમના 
સંદભમાં એકમ ારા સદર ુકમ ું પાલન ન થયેલ હોવાથી ૃપાબેન એમ. પટલ, સકલ ઓ ફસર, કલે ર િસટ  ારા 

પીસીબીનાં અિધકાર ઓની હાજર માં એકમમાં આવેલ ુ ય ઇલે ક પેનલ બોડ તથા ુલ છ નંગ ર એ શન વેસ સને 
સીલ કરલ છે. ના માટ આપના એકમની ુલાકાત લેવામાં આવેલ છે. 

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

8. ુલાકાત સમયે એકમમાં પાણી સ લાય તથા પાવર સ લાય કપાયો હોય તે ું જોવા 
મળેલ નથી સદર બાબતે ુલાસો કરવો. 

676499(02/07/22) Still Pending

12. ુલાકાત દર યાન ુલ ચાર નંગ w/w સે પ સ તથા એક હઝાડ વે ટ ું સે પલ 
એક  કરલ છે. 

676499(02/07/22) Still Pending

11. એકમ િવ તારમા હાઉસ કપ ગ ુબ જ નબ  હોય તથા ુ લી જમીન પર 
કચરાના ઢગલાઓ જોવા મળેલ. સદર બાબતે એકમ િવ તારમા હાઉસ કપ ગ ુધાર ુ. 

676499(02/07/22) Still Pending

7. ુલાકાત સમયે એકમ િવ તારમા ૨૨૦ નંગ બે સ (25 kg each) Thiourea, ૧૮૦ 
નંગ બે સ (50 kg each) soda ash HDPE તથા ૨૦ નંગ drums (200 litter each) 

Benzyl chloride ભર ની સં હ યાને આવેલ સદર બાબતે ુલાસો કરવો. 

676499(02/07/22) Still Pending

10. ુલાકાત સમયે એકમ િવ તારની બા ુમાં ઈટ પી િવ તાર તરફ ૨૦ નંગ HDPE 

drums (200 litter each) આલકલાઈન પીએચ ધરાવતા w/w ભરલા જોવા મળેલ  
ઉપરથી ુ લા મોઢાના હોવાથી હાલની વરસાદની ઋ ુને લીધે તેમાથી w/w ઓવર લો 
થઈને જમીન ઉપર ઢોળાયેલ જોવા મળેલ અને  તે એકમ િવ તારની બહાર 
આવેલ GIDC storm water drainમાં ય છે. સદર બાબતે સને covered storage 

િવતારમાં સં હ કરવા થી કંટામીનેટડ w/w એકમની બહાર જ ું અટક. 

676499(02/07/22) Still Pending

9. ુલાકાત સમયે છે લા ણ મ હનાના ોડ શન, Fuel Consumption, પાણી 
વપરાશ,વે ટ વોટર જનરશન/િનકાલ, હઝાડસ વે ટ જનરશન/ ટોક/િનકાલ વગેરની 
િવગતો ર ુ કરલ નથી  આધારસહ ર ુ કરવી.

676499(02/07/22) Still Pending

6. ુલાકાત સમયે એકમ િવ તારની બધી જ જ યાએ alkaline w/wના પો ડ ગ તથા 
patches જોવા મળેલ  બાબતે ુધારો કરવો. 

676499(02/07/22) Still Pending

5. એકમમાં ઉદભવતા ઔ. ગંદા પાણીને કોઇપણ તની ટમટ કયા વગર flexible 

pipe line મારફતે એકમની બહાર િનકાલ થાય છે તે તા કાલીક બંધ કરવો અને તેનો 
િનયમા ુસાર િનકાલ કરવો. 

676499(02/07/22) Still Pending

3/6 ( Through XGN )19/10/2022

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board
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4. ુલાકાત સમયે એકમાં આવેલ ઈટ પીની કલે શન ટકમાં alkaline pH (@10 on 

pH strip) ધરાવ ુંઔ. ગં ુ પાણી ભર ુ જોવા મળેલ યાર ઈટ પીના બાક ના એકમો 
સાથે કોઇપણ કારના પાઈપ લાઈન કનેકશન જોવા મળેલ નથી અને સદર એકમો 
બંધ હાલતમા idle conditionમાં જોવા મળેલ. વ ુમા સદર કલે શન ટકમાં ઇલે ક 
મોટર પ પ સાથે  HDPE flexible pipe line લગાવેલ  એકમના પાછળના ભાગમા 
આવેલ ુ લા િવ તારમાં પડલા  Haz. Wasteની નીચેથી પસાર કર ને એકમની બહાર 
w/w નો િનકાલ થાય તેવી યવ થા કરલી જોવા મળેલ અને ુલાકાત સમયે એકમની 
બાઉ  વોલમાં બનાવેલ Hole (કાણા) મારફતે સદર alkaline pH (@10 on pH 

strip) w/w એકમની બહાર કાઢ ું હોવાથી એકમની બહાર પણ alkaline w/w ું પો ડ ગ 
જોવા મળેલ  તે એકમની બા ુમાથી પસાર થતી GIDC storm water drainમાં 

ય છે. 

676499(02/07/22) Still Pending

3. એકમ િવ તારની પાછળના ભાગે બોઇલર હાઉસની બા ુમાં સફદ રંગ અને 
આ કલાઈન પીએચ મા ા ધરાવતો Haz. Waste loose conditionમાં અને ુ લી 
જમીન પર સં હ કરલો જોવા મળેલ અને હાલની વરસાદની ઋ ુને લીધે તેમાથી 
leach out થઈને કંટામીનેટડ વે ટ વોટર ુ પો ડ ગ ભરાયે ું જોવા મળેલ. આમ સદર 
Haz. Waste કઈ કટગર નો છે તે બાબતની ણ આધારસહ કરવી અને સદર Haz. 

Wasteને dedicated covered storage િવતારમાં સં હ કર  તેનો િનયમા ુસાર િનકાલ 
કરવો. 

676499(02/07/22) Still Pending

2. ુલાકાત સમયે એકમા િવ તારમાં ઘણી બધી મા ામાં િવિવધ કારના મટ ર ય સ 
ભરલા સ ુ લામાં તેમજ લાંટ શેડમાં કોઇપણ તના identification/record વગર 
રાખેલા જોવા મળેલ. સદર બાબતે સમાં ા ા મટ ર ય સ ભરલા છે અને તેનો 
કટલો ટોક છે તે બાબતનો રકોડ આધારસહ ર ુ કરવો. 

676499(02/07/22) Still Pending

1. ુલાકાત સમયે એકમમાં િવિવધ reactors (૫ નંગ ર એ ટસ) પૈક   એક SSR તથા 
એક GLR reactorમાં medendazole crude ું ઉ પાદન થ ુ જોવા મળેલ તેમજ 
એકમમાં આવેલ cooling tower તથા boiler કાયરત જોવા મળેલ. આમ આપના 
એકમને બોડ ારા આપવામા આવેલ closer directions ઓડર ું ઉ લંઘન કર ને 
ઉ પાદન કાય કરવામા આવે છે. સદર બાબતે ઉ પાદન કાય તા કાલીક બંધ કર ું અને 
closer directions ું ુ તપણે પાલન કર ું. 

676499(02/07/22) Still Pending

૩. ુલાકાત સમયે એકમમાં HCLથી ભરલા 43 nos. of drums ટોર કરલા જોવા 
મળેલ માંથી અ ુક સ ઉપરથી ુ લા હોવાથી એિસ ડક ફ ુ સ તેમાંથી બહાર 
ુકળતી જોવા મળેલ ને તા કા લક અટકાવવા માટ જ ુર  કાયવાહ  કરવા જણાવેલ.  

601845(31/03/21) Pending !! Reminded AGAIN

૪. ુલાકાત સમયે final treated w/w holding cum CETP disposal tank સાથે 
flexible pipe line with pump લગાવેલ જોવા મળેલ સદર બાબતે ુલાસો કરવો. 

601845(31/03/21) Pending !! Reminded AGAIN

૫. એકમને પાઠવવામાં આવેલ Direction order ું પાલન કર ું. 601845(31/03/21) Pending !! Reminded AGAIN
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૧. આપના એકમની બહાર પસાર થતી GIDC storm water drainનાં upside of the 

unitમાં Blackish coloured domestic w/w having neutral pH જોવા મળેલ યાર 
આપના એકમની પાછળની બા ુએ આવેલ દરવા  પાસેથી storm water drainમાં 
acidic w/w થઇ જ ું જોવા મળેલ. એકમની દર તપાસ કરતા plant shed માં આવેલ 
reaction vessel (3 KL capacity)માં, ETP ની Collection tankમાં અને final treated 

w/w holding cum CETP disposal tankમાં acidic w/w જોવા તેમજ flexible pipe 

line with pump from reaction vessel to final treated w/w holding cum CTEP 
disposal tank અને ETP ની Collection tankમાં લગાવેલ જોવા મળેલ ઉપરો ત 
તમામ બાબતે ુલાસો કરવો. 

601845(31/03/21) Pending !! Reminded AGAIN

૨. ુલાકાત સમયે ઉપરો ત જણાવેલ િવિવધ જ યાએથી w/wનાં ન ૂનાઓ ૃ થકરણ 
અથ એક  કરલ છે. 

601845(31/03/21) Pending !! Reminded AGAIN
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Chloro-Sulphonation 11 reactor m-2 SCR SO2-40,HCL-15,CHI-9,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 10 NON IBR BABY 

BOILER CAP. 0.4 
TPH

NO N.A Natural Gas 100 SCM/DAY

Details about Hazardous Waste Management :

Sample Details

D

A

MS. ALPA AMRUTBHAI VASAVA - L.U.Katariya, SSA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent Catalyst I  -28.2 0.024-M.T COL,DSS,STO,TRA,DST
2 Spent Solvents I  -28.6 66.000-M.T COL,REU,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 12.000-M.T COL,DCO,DSS,REU,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 1.200-M.T COL,DSS,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 3,4 di amino benzophenone 2.000 2.000 - M.T 0.000
2 medendazole IP/BP/USP 2.000 2.000 - M.T 0.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 6.000 WWG : 6.000 Water Source     Remark
1 Boiler Feed 0.500 0.100 Tankers
2 Cooling Water 1.000 0.000 Tankers
3 Domestic Purpose 1.000 1.000  Tankers
4 Mnfg Process 3.000 4.400 Tankers
5 Others ..... 0.500 0.500 Tankers for APCM

Water Consumption & Generation Break upG

Signature By(MS. ALPA AMRUTBHAI VASAVA )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Photographs 

 

Main electric panel board by switching off main electric switch is sealed 

        

       

Manhole (material charging hole) of total 6 nos. of reaction vessels provided in production plant area 

of the units are sealed 
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PLOT NO:4001/A-2,GIDC ANKLESWAR,
-, -,
ANKLESHWAR - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

shchem@yahoo.com

00000000000

Type / Scale / Sector / Status : RED / SMALL / Pharmaceuticals / In Operation
 Inspection Dt & Time : 06/06/2023 23:15 /  Water 

Water Consumption in Kilo Lts Per Day 5.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

739930 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
CETP (ETL) Member / No generation of industrial wastewater

Ind : Dom : 1.000
5.000Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-95266-02/06/2023  Last Inward:280690-15/05/2023[ONL]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : Mr. Vijay R. Sheth, Partner

4

17

Shchem Corporation

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/01/1985 25/01/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 10 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 41077-29/06/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,O15, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487

Lab Charges Pending :  Rs. 22865.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-04

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 1358, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 0 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202304 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Collection Cum Equalization,P-Collection Tank

APCM Details : Scrubber

Fuel Used : Natural Gas

Stack Attached to : Boiler
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During night hours routine monitoring of GIDC Ankleshwar area, alkaline and highly odor containing w/w flow 
is observed in GIDC storm water drain near CETP-ETL. Back tracing of this type of w/w flow in this drain it is 
observed that alkaline and highly odor containing w/w discharge is going on from the outlet of discharge pipe line 
provided in the Bathroom of M/s. Shchem Corporation. One sample of alkaline (@ 9 to 10 pH on pH strip) and 
odor containing w/w is collected from the discharge pipe line provided in bathroom. This w/w flow is ultimately 
goes towards Final Pumping Station of NCT/ Amlakhadi If overflow from the bund wall provided on storm water 
drain near FPS. With this regard unit is visited. Detail visit report with NEI, 3-Day notice and photographs are 
uploaded here with as document file.  [402]-08/06/2023
~ RO Comments/Reply :Strict action may be taken.-29/06/2023

PCB-ID: ( 26937 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ID:26937

b  - Industry Operating without CCA Yes Having no valid CCA of the Board 

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? Yes

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits Yes

d  - W.W Disposal as per the Consent Conditions ? No.

e  - Was the ETP in operation ? No

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? Yes

h  - Nos of Samples collected 02

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

W.C Notings: -------------[402-DEE]~

I recommend : g. Recommend Strict Action
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5. સદર ટોરજ ટ કના બોટમ વા વ માંથી મોટર પ પ ારા, ઔ ો ગક ગં ુ પાણી ી  ન બર ની ટોરજ ટક (૧૦ KL) માં 
ા સફર થ ું જોવા મળેલ.

4. ઔ ો ગક ઉ પાદનો દર યાન જનરટ થતા ઔ ો ગક ગંદા  પાણીની ટમે ટ માટ બનાવેલ ાઈમર  ETP એકમોમાંથી 
ઔ ો ગક ગં ુ પાણી િસ પલી પાસ કર ને એકમની પાછળના ભાગમાં રાખેલ ટોરજ ટ કો ( ૨ નંગ ૧૦ KL મતા વાળ ) 
માં એક  કરવામાં આવ ું જોવા મળેલ.

3. ુલાકાત સમયે એકમમાં ઔ ો ગક ઉ પાદનને લગતી કામગીર ઓ થતી જોવા મળેલ.

8. ુલાકાત દર યાન ETP  કલે શન ટ કરમાંથી આ કલાઇન (@૯ થી ૧૦ PH મા ા PH strip) ઔ ો ગક ગંદા પાણીનો 
ન ુનો એક  કરલ છે.

7. આમ ઉપ ુ ત તમામ બાબતો જોતા જણાય છે ક એકમમાં ઔ ો ગક ઉ પાદન દર યાન જનરટ થ ું ઔ ો ગક ગં ુ પાણી 
કોયપણ તની ટમે ટ કયા વગર એકમની બહાર આઇડ સી ની વરસાદ  પાણીની ઈન માં રા ી દર યાન કરવામાં 
આવે છે. આમ બન અિધ ૃત કામગીર  કરવી ન હ અને ઔ ો ગક ગંદા પાણીનો િનકાલ િનયમો ુસાર કરવો.

6. સદર ી  નંબરની ટોરજ ટ કની બોટમ માં આવેલ વા વ સાથે આશર ૫૦ થી ૬૦ મીટર ટલી લે બલ પાઈપ 
લગાવીને એકમની આગળના દરવા ની  બા ુમાં આવેલ બાથ મ ુધી લંબાવીને સદર ટ કમાંથી ઔ ો ગક ગંદા પાણીનો 
િનકાલ બાથ મમાં લગાવેલ પાઈપ મારફતે એકમની બહાર થતો જોવા મળેલ. 

1. આજરોજ નાઈટ મોિનટર ગ દર યાન આપના એકમની ુલાકાતની બા ુએ આવેલા ભાથ મ માંથી પાણીના િનકાલ 
કરવાની પાઈપ લાઈન માંથી આ કલાઇન (@૯ થી ૧૦ PH મા ા PH strip પર) વાસવાળા ઔ ો ગક ગંદા પાણીનો 
િનકાલ એકમની બા ુમાંથી પાસ થતી આઈડ સી ની વરસાદ  પાણીની ઈન માં થતો જોવા મળેલ  ગંદા પાણીનો એક 
ન ુનો એક  કરલ છે.

2. ઉપરો ત ુ ા અ વયે આપના એકમની ુલાકાત લેતા નીચે જણા યા ુજબના અવલોકનો યાને આવેલ.

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

1. ુલાકાત સમયે એકમની ુ ય ઈલે ક પેનલ તથા Reaction vessels (6 nos.) 

સીલ થયેલ યાને આવેલ. સદર સીલ ની ળવણી કરવી.
692833(07/11/22) Still Pending

2. આપના એકમને પાઠવવામાં આવેલ closure direction Dated 10/11/2020 ની 
તમામ શરતો ું ુ તપણે પાલન કર ું.

692833(07/11/22) Still Pending

2. ઉપરો ત જણાવેલ લોઝર ઓડર ું ુ તપણે પાલન કર ું તથા ઓડરમાં જણાવેલ 
દરક શરતો ું compliance કર ું.  

690097(11/10/22) Still Pending
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1. આપના એકમને તા. 10/11/2020થી પાણી અિધિનયમ-૧૯૭૪ની કલમ ૩૩-અ 
હઠળ ઉ ોગને બંધ કરવાના ુકમના સંદભમાં એકમ ારા સદર ુકમ ું પાલન ન 
થયેલ હોવાથી ૃપાબેન એમ. પટલ, સકલ ઓ ફસર, કલે ર િસટ  ારા પીસીબીનાં 
અિધકાર ઓની હાજર માં એકમમાં આવેલ ુ ય ઇલે ક પેનલ બોડ તથા ુલ છ નંગ 
ર એ શન વેસ સને સીલ કરલ છે. ના માટ આપના એકમની ુલાકાત લેવામાં 
આવેલ છે. 

690097(11/10/22) Still Pending

8. ુલાકાત સમયે એકમમાં પાણી સ લાય તથા પાવર સ લાય કપાયો હોય તે ું જોવા 
મળેલ નથી સદર બાબતે ુલાસો કરવો. 
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending

12. ુલાકાત દર યાન ુલ ચાર નંગ w/w સે પ સ તથા એક હઝાડ વે ટ ું સે પલ 
એક  કરલ છે. 
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending

11. એકમ િવ તારમા હાઉસ કપ ગ ુબ જ નબ  હોય તથા ુ લી જમીન પર 
કચરાના ઢગલાઓ જોવા મળેલ. સદર બાબતે એકમ િવ તારમા હાઉસ કપ ગ ુધાર ુ. 
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending

7. ુલાકાત સમયે એકમ િવ તારમા ૨૨૦ નંગ બે સ (25 kg each) Thiourea, ૧૮૦ 
નંગ બે સ (50 kg each) soda ash HDPE તથા ૨૦ નંગ drums (200 litter each) 

Benzyl chloride ભર ની સં હ યાને આવેલ સદર બાબતે ુલાસો કરવો. 
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending

10. ુલાકાત સમયે એકમ િવ તારની બા ુમાં ઈટ પી િવ તાર તરફ ૨૦ નંગ HDPE 

drums (200 litter each) આલકલાઈન પીએચ ધરાવતા w/w ભરલા જોવા મળેલ  
ઉપરથી ુ લા મોઢાના હોવાથી હાલની વરસાદની ઋ ુને લીધે તેમાથી w/w ઓવર લો 
થઈને જમીન ઉપર ઢોળાયેલ જોવા મળેલ અને  તે એકમ િવ તારની બહાર 
આવેલ GIDC storm water drainમાં ય છે. સદર બાબતે સને covered storage 

િવતારમાં સં હ કરવા થી કંટામીનેટડ w/w એકમની બહાર જ ું અટક. 
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending

9. ુલાકાત સમયે છે લા ણ મ હનાના ોડ શન, Fuel Consumption, પાણી 
વપરાશ,વે ટ વોટર જનરશન/િનકાલ, હઝાડસ વે ટ જનરશન/ ટોક/િનકાલ વગેરની 
િવગતો ર ુ કરલ નથી  આધારસહ ર ુ કરવી.
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending

6. ુલાકાત સમયે એકમ િવ તારની બધી જ જ યાએ alkaline w/wના પો ડ ગ તથા 
patches જોવા મળેલ  બાબતે ુધારો કરવો. 
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending

5. એકમમાં ઉદભવતા ઔ. ગંદા પાણીને કોઇપણ તની ટમટ કયા વગર flexible 

pipe line મારફતે એકમની બહાર િનકાલ થાય છે તે તા કાલીક બંધ કરવો અને તેનો 
િનયમા ુસાર િનકાલ કરવો. 
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending
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4. ુલાકાત સમયે એકમાં આવેલ ઈટ પીની કલે શન ટકમાં alkaline pH (@10 on 

pH strip) ધરાવ ુંઔ. ગં ુ પાણી ભર ુ જોવા મળેલ યાર ઈટ પીના બાક ના એકમો 
સાથે કોઇપણ કારના પાઈપ લાઈન કનેકશન જોવા મળેલ નથી અને સદર એકમો 
બંધ હાલતમા idle conditionમાં જોવા મળેલ. વ ુમા સદર કલે શન ટકમાં ઇલે ક 
મોટર પ પ સાથે  HDPE flexible pipe line લગાવેલ  એકમના પાછળના ભાગમા 
આવેલ ુ લા િવ તારમાં પડલા  Haz. Wasteની નીચેથી પસાર કર ને એકમની બહાર 
w/w નો િનકાલ થાય તેવી યવ થા કરલી જોવા મળેલ અને ુલાકાત સમયે એકમની 
બાઉ  વોલમાં બનાવેલ Hole (કાણા) મારફતે સદર alkaline pH (@10 on pH 

strip) w/w એકમની બહાર કાઢ ું હોવાથી એકમની બહાર પણ alkaline w/w ું પો ડ ગ 
જોવા મળેલ  તે એકમની બા ુમાથી પસાર થતી GIDC storm water drainમાં 

ય છે. 
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending

3. એકમ િવ તારની પાછળના ભાગે બોઇલર હાઉસની બા ુમાં સફદ રંગ અને 
આ કલાઈન પીએચ મા ા ધરાવતો Haz. Waste loose conditionમાં અને ુ લી 
જમીન પર સં હ કરલો જોવા મળેલ અને હાલની વરસાદની ઋ ુને લીધે તેમાથી 
leach out થઈને કંટામીનેટડ વે ટ વોટર ુ પો ડ ગ ભરાયે ું જોવા મળેલ. આમ સદર 
Haz. Waste કઈ કટગર નો છે તે બાબતની ણ આધારસહ કરવી અને સદર Haz. 

Wasteને dedicated covered storage િવતારમાં સં હ કર  તેનો િનયમા ુસાર િનકાલ 
કરવો. 
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending

2. ુલાકાત સમયે એકમા િવ તારમાં ઘણી બધી મા ામાં િવિવધ કારના મટ ર ય સ 
ભરલા સ ુ લામાં તેમજ લાંટ શેડમાં કોઇપણ તના identification/record વગર 
રાખેલા જોવા મળેલ. સદર બાબતે સમાં ા ા મટ ર ય સ ભરલા છે અને તેનો 
કટલો ટોક છે તે બાબતનો રકોડ આધારસહ ર ુ કરવો. 
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending

1. ુલાકાત સમયે એકમમાં િવિવધ reactors (૫ નંગ ર એ ટસ) પૈક   એક SSR તથા 
એક GLR reactorમાં medendazole crude ું ઉ પાદન થ ુ જોવા મળેલ તેમજ 
એકમમાં આવેલ cooling tower તથા boiler કાયરત જોવા મળેલ. આમ આપના 
એકમને બોડ ારા આપવામા આવેલ closer directions ઓડર ું ઉ લંઘન કર ને 
ઉ પાદન કાય કરવામા આવે છે. સદર બાબતે ઉ પાદન કાય તા કાલીક બંધ કર ું અને 
closer directions ું ુ તપણે પાલન કર ું. 
; Dear Sir, Detailed Reply uploaded in Extra Document Tag. (01/11/2022)

676499(02/07/22) Still Pending
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Chloro-Sulphonation 11 reactor m-2 SCR SO2-40,HCL-15,CHI-9,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 10 NON IBR BABY 

BOILER CAP. 0.4 
TPH

NO N.A Natural Gas 100 SCM/DAY

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-12 @ 9 - 10 on ph strip / 55 2330-2330 REP  from collection tank of etp ~ --- Whitish
2 W-12 @ 9 - 10 on ph strip / 50 2315-2315 REP  from w/w discharge pipe line provided in bathroom at 

front side of the unit. ~ 
Whitish

D

A

L.U.Katariya, SSA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent Catalyst I  -28.2 0.024-M.T COL,DSS,STO,TRA,DST
2 Spent Solvents I  -28.6 66.000-M.T COL,REU,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 12.000-M.T COL,DCO,DSS,REU,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 1.200-M.T COL,DSS,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 3,4 di amino benzophenone 2.000 2.000 - M.T 0.000
2 medendazole IP/BP/USP 2.000 2.000 - M.T 0.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 6.000 WWG : 6.000 Water Source     Remark
1 Boiler Feed 0.500 0.100 Tankers
2 Cooling Water 1.000 0.000 Tankers
3 Domestic Purpose 1.000 1.000  Tankers
4 Mnfg Process 3.000 4.400 Tankers
5 Others ..... 0.500 0.500 Tankers for APCM

Water Consumption & Generation Break upG

Signature By(L.U.Katariya, SSA)

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Name & address of unit Shchem Corporation PCB ID-26937) 
4001/A-2,GIDC ANKLESWAR 
Tal. Ankleshwar Dist. Bharuch. 

Date & Time of Inspection 06/06/2023, 23:15 hrs. 
Person contacted Shri Vijaybhai Sheth, Partner 
Name & Designation of 
Inspection officer 

L.U.Katariya, (SSA) 

Observation & relevant information: 
During night hours routine monitoring of GIDC Ankleshwar area, alkaline and highly odor 

containing w/w flow is observed in GIDC storm water drain near CETP-ETL. Back tracing of this 

type of w/w flow in this drain it is observed that alkaline and highly odor containing w/w discharge 

is going on from the outlet of discharge pipe line provided in the Bathroom of M/s. Shchem 

Corporation. One sample of alkaline (@ 9 to 10 pH on pH strip) and odor containing w/w is 

collected from the discharge pipe line provided in bathroom. This w/w flow is ultimately goes 

towards Final Pumping Station of NCT/ Amlakhadi If overflow from the bund wall provided on 

storm water drain near FPS. With this regard unit is visited and during visit following observation 

are carried out.  

 Unit had obtained CC&A (AWH-95266) of the Board and was expired on dated-02/06/2023 for 
the manufacturing of products mentioned there in CCA order. Board has issued closer 
directions under section 33-A of water Act vide letter no. GPCB/ANK/CCA-977/ID-
26937/572954, dated-10/11/2020, which is till date not revoked and with this reference main 
electric panel board by switching off main electric switch and manhole (material charging 
hole) of total 6 nos. of reaction vessels provided in production plant area of the units were 
sealed by Krupaben M. Patel, Circle Officer, Ankleshwar in presence of panchos on dated-
11/10/2022. Due to night hour monitoring and safety point of view sealing is not verified. 

 During visit unit is found in operation and manufacturing process for the production of 3, 4 di 
amino benzophenone is going on in provided one reactor.  

 According to contacted person they have provided systems for operation of reactor, boiler, 
cooling tower and other required industrial ancillaries by using single phage power supply. 
During visit provided       one  reactor in plant shed, natural gas fired boiler, cooling tower and 
other required industrial ancillaries are found in operation and thus unit is not comply the 
above mentioned closer order. Hence online query issued to the unit, you are operating 
production plant without valid CCA and even though Board has issued closer direction so 
clarify for the same. 

 Huge nos. of drums (200 litter of each) is found filled with various unknown materials without 
any identification/marking in open land within premises as well as in plant shed also. 

 Unit has provided primary ETP consisting of collection cum neutralization u/g tank, filter nutch 

and three nos. of HDPE tanks (10 KL each) for storage/holding of final treated w/w. During visit 

provided ETP is found not found in operation. Generated w/w from the manufacturing process 

is been simply passing through ETP and the same is been transfer to final treated w/w holding 

tanks through provided fixed pipe line system.   

 Unit has provided three nos. of final treated w/w holding tanks at the back side of the 

production plant shed near boiler house area. Provided two w/w holding tanks are found 

connected at bottom level with common fixed pipe line and one electric motor pump system 

for transfer of w/w from these two tanks to third nos. of w/w holding tank. They have 

provided outlet pie line with valve system at the bottom of third holding tank which is 

connected with @ 50 to 60 meter length of flexible pipe line. The flexible pipe line is found 

lying from third holding tank to bathroom near main gate at front side of the unit premises.   

 During visit provided pump at collection tank of ETP is found in operation and transfer of 
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untreated w/w is going on from collection tank to holding tank. Transfer of untreated w/w 

from two holding tanks to third nos. of holding tank and discharge of untreated w/w from the 

third tank to GIDC storm water drain outside of the unit premises through provided flexible 

pipe line via bathroom is also going on. Hence they are instructed to stop the disposal of 

alkaline w/w outside of the unit premises and dispose the same as per permission of the 

Board. 

 Two nos. of w/w samples (@ 9 to 10 pH on pH strip) are collected from (1) from outlet of 
w/w disposal pipe line provided in bathroom and (2) from the collection tank of ETP for 
analysis purpose as motioned in sample detail. 

              Due to night time monitoring other detail monitoring and observations could not be carried 
out and contacted person has not furnished any related documents for the revocation of the unit. 3-
day notice is issued to contacted person with written instructions. 3-day notice, photographs taken 
during visit is attached here with as document file. 
 

Date-06/06/2023                                          
                                                                              L.U.Katariya 
                                                                                       SSA 
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NEI & 3- day notice 
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Photographs 

  
Alkaline and highly odor containing w/w discharge is going on from the outlet of discharge pipe line provided in the 

Bathroom of M/s. Shchem Corporation. 

    
Unit has provided outlet pie line with valve system at the bottom of third holding tank which is connected with @ 50 to 

60 meter length of flexible pipe line up to the bathroom. 

   
Generated w/w from the manufacturing process is been simply passing through ETP and the same is been transfer to 

final treated w/w holding tanks through provided fixed pipe line system.   
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Provided two w/w holding tanks are found connected at bottom level with common fixed pipe line and one electric 

motor pump system for transfer of w/w from these two tanks to third nos. of w/w holding tank. 

   
During visit provided            reactor in plant shed, natural gas fired boiler, cooling tower and other required industrial 

ancillaries are found in operation. 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:388756 - Analysis Completion:17/06/2023

Pharmaceuticals / LAB Inward : 51143

TEST REPORT

Date:  19/06/2023       Test Report No. : 51143

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  L.U.Katariya, SSA 

:  5 lit

:  388756

:  06/06/2023 , (2330 to 2330) & 07/06/2023

:  07/06/2023 & 17/06/2023

:   From collection tank of ETP ~ ---

:  Yes

:  into GIDC storm drain though flexible pipe line via holding tanks.

:  No generation of industrial wastewater

:  55 &  pH Range on pH Strip :@ 9 - 10 on pH strip

:  barcode &  Color & Appearance :Whitish

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  12    ,Cap No & Weight :  --

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 55

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.66

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen40

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 213946

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 2048

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 1036

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l Interference- at the end point

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l interference- On adding buffer

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 20566

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 75.2

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 5137

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/06/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

1D09C0B2-AFEF-4670-A706-B9ABFE18094002/05/2024 12:11:19 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:388755 - Analysis Completion:17/06/2023

Pharmaceuticals / LAB Inward : 51142

TEST REPORT

Date:  19/06/2023       Test Report No. : 51142

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  L.U.Katariya, SSA 

:  5 lit

:  388755

:  06/06/2023 , (2315 to 2315) & 07/06/2023

:  07/06/2023 & 17/06/2023

:   From w/w discharge pipe line provided in bathroom at front side of the 

unit. ~

:  Yes

:  In to GIDC storm water drain outside of the unit premises.

:  No generation of industrial wastewater

:  50 &  pH Range on pH Strip :@ 9 - 10 on pH strip

:  barcode &  Color & Appearance :Whitish

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 50

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.30

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen35

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 184204

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 1868

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 655.2

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l Interference- at the end point

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l interference- On adding buffer

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 19925

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 24

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 4779

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/06/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

1F9DE80B-2B53-4B9F-83C3-667AF2FA375802/05/2024 12:11:46 Page 1 of 1
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PLOT NO:4001/A-2,GIDC ANKLESWAR,
-, -,
ANKLESHWAR - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

shchem@yahoo.com

00000000000

Type / Scale / Sector / Status : RED / SMALL / Pharmaceuticals / In Operation
 Inspection Dt & Time : 10/06/2023 18:00 /  Water 

Water Consumption in Kilo Lts Per Day 5.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

740512 ( On Complaint )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
CETP (ETL) Member / No generation of industrial wastewater

Ind : Dom : 1.000
5.000Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-95266-02/06/2023  Last Inward:280690-15/05/2023[ONL]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : Mr. Devesh Desai

4

17

shchem corporation

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/01/1985 25/01/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 10 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 41119-11/07/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,O15, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487

Lab Charges Pending :  Rs. 22865.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-04

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 1358, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 0 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202304 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Collection Cum Equalization,P-Collection Tank

APCM Details : Scrubber

Fuel Used : Natural Gas

Stack Attached to : Boiler

1/5 ( Through XGN )11/07/2023

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure-R17
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4. @150 drums having unknown material are kept near ETP area. please clarify regarding the content  and 
disposal scheme.
3. During inspection only two seals, one on electric box and another on one reactor, other seals on other reactor 
are not observed at site. please clarify.
5. Submit letter from DGVCL regarding your disconnection status.
1. Your unit is visited with refernce to complain regarding seepage of waste water from your unit to GIDC strom 
water drain.
2. You are directed to stop seepage of w/w from your unit to  GIDC strom water drain and collect all the effluent 
back in ETP.

Detail IR along with photographs and 3 day notice is uploaded as PDF [453]-17/06/2023
~ RO Comments/Reply :Strict action may be taken.-11/07/2023

PCB-ID: ( 26937 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? No.

a  - R.O File No ID:26937

b  - Industry Operating without CCA Yes

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? No. as per crux

e  - Was the ETP in operation ? Yes as per crux

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? Yes

h  - Nos of Samples collected 3

Compliance Observed in this Inspections.

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

W.C Notings: -------------[453-DEE]~

I recommend : g. Recommend Strict Action

2/5 ( Through XGN )11/07/2023

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

5. સદર ટોરજ ટ કના બોટમ વા વ માંથી મોટર પ પ ારા, ઔ ો ગક ગં ુ પાણી 
ી  ન બર ની ટોરજ ટક (૧૦ KL) માં ા સફર થ ું જોવા મળેલ.

739930(06/06/23) Still Pending

4. ઔ ો ગક ઉ પાદનો દર યાન જનરટ થતા ઔ ો ગક ગંદા  પાણીની ટમે ટ માટ 
બનાવેલ ાઈમર  ETP એકમોમાંથી ઔ ો ગક ગં ુ પાણી િસ પલી પાસ કર ને 
એકમની પાછળના ભાગમાં રાખેલ ટોરજ ટ કો ( ૨ નંગ ૧૦ KL મતા વાળ ) માં 
એક  કરવામાં આવ ું જોવા મળેલ.

739930(06/06/23) Still Pending

3. ુલાકાત સમયે એકમમાં ઔ ો ગક ઉ પાદનને લગતી કામગીર ઓ થતી જોવા 
મળેલ.

739930(06/06/23) Still Pending

8. ુલાકાત દર યાન ETP  કલે શન ટ કરમાંથી આ કલાઇન (@૯ થી ૧૦ PH મા ા 
PH strip) ઔ ો ગક ગંદા પાણીનો ન ુનો એક  કરલ છે.

739930(06/06/23) Still Pending

7. આમ ઉપ ુ ત તમામ બાબતો જોતા જણાય છે ક એકમમાં ઔ ો ગક ઉ પાદન 
દર યાન જનરટ થ ું ઔ ો ગક ગં ુ પાણી કોયપણ તની ટમે ટ કયા વગર 
એકમની બહાર આઇડ સી ની વરસાદ  પાણીની ઈન માં રા ી દર યાન કરવામાં 
આવે છે. આમ બન અિધ ૃત કામગીર  કરવી ન હ અને ઔ ો ગક ગંદા પાણીનો િનકાલ 
િનયમો ુસાર કરવો.

739930(06/06/23) Still Pending

6. સદર ી  નંબરની ટોરજ ટ કની બોટમ માં આવેલ વા વ સાથે આશર ૫૦ થી 
૬૦ મીટર ટલી લે બલ પાઈપ લગાવીને એકમની આગળના દરવા ની  બા ુમાં 
આવેલ બાથ મ ુધી લંબાવીને સદર ટ કમાંથી ઔ ો ગક ગંદા પાણીનો િનકાલ 
બાથ મમાં લગાવેલ પાઈપ મારફતે એકમની બહાર થતો જોવા મળેલ. 

739930(06/06/23) Still Pending

1. આજરોજ નાઈટ મોિનટર ગ દર યાન આપના એકમની ુલાકાતની બા ુએ આવેલા 
ભાથ મ માંથી પાણીના િનકાલ કરવાની પાઈપ લાઈન માંથી આ કલાઇન (@૯ થી 
૧૦ PH મા ા PH strip પર) વાસવાળા ઔ ો ગક ગંદા પાણીનો િનકાલ એકમની 
બા ુમાંથી પાસ થતી આઈડ સી ની વરસાદ  પાણીની ઈન માં થતો જોવા મળેલ  
ગંદા પાણીનો એક ન ુનો એક  કરલ છે.

739930(06/06/23) Still Pending

2. ઉપરો ત ુ ા અ વયે આપના એકમની ુલાકાત લેતા નીચે જણા યા ુજબના 
અવલોકનો યાને આવેલ.

739930(06/06/23) Still Pending

1. ુલાકાત સમયે એકમની ુ ય ઈલે ક પેનલ તથા Reaction vessels (6 nos.) 

સીલ થયેલ યાને આવેલ. સદર સીલ ની ળવણી કરવી.
692833(07/11/22) Still Pending

2. આપના એકમને પાઠવવામાં આવેલ closure direction Dated 10/11/2020 ની 
તમામ શરતો ું ુ તપણે પાલન કર ું.

692833(07/11/22) Still Pending

2. ઉપરો ત જણાવેલ લોઝર ઓડર ું ુ તપણે પાલન કર ું તથા ઓડરમાં જણાવેલ 
દરક શરતો ું compliance કર ું.  

690097(11/10/22) Still Pending

3/5 ( Through XGN )11/07/2023

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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1. આપના એકમને તા. 10/11/2020થી પાણી અિધિનયમ-૧૯૭૪ની કલમ ૩૩-અ 
હઠળ ઉ ોગને બંધ કરવાના ુકમના સંદભમાં એકમ ારા સદર ુકમ ું પાલન ન 
થયેલ હોવાથી ૃપાબેન એમ. પટલ, સકલ ઓ ફસર, કલે ર િસટ  ારા પીસીબીનાં 
અિધકાર ઓની હાજર માં એકમમાં આવેલ ુ ય ઇલે ક પેનલ બોડ તથા ુલ છ નંગ 
ર એ શન વેસ સને સીલ કરલ છે. ના માટ આપના એકમની ુલાકાત લેવામાં 
આવેલ છે. 

690097(11/10/22) Still Pending

4/5 ( Through XGN )11/07/2023

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Chloro-Sulphonation 11 reactor m-2 SCR SO2-40,HCL-15,CHI-9,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 10 NON IBR BABY 

BOILER CAP. 0.4 
TPH

NO N.A Natural Gas 100 SCM/DAY

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-12 9-10 on ph strip / 45 1815-1815 REP  w/w sample collected from leakage point of effluent 

collection storage tank. ~ 
Milky 

2 W-12 9-10 on ph strip / 35 1805-1805 REP  w/w sample collected from ponding near boundary wall 
within premises ~ 

Brown

3 W-12 9-10 on ph strip / 35 1755-1755 REP  w/w sample collected from seepage from boundary wall 
of unit ~ 

brown

D

A

N H PARMAR,SSA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent Catalyst I  -28.2 0.024-M.T COL,DSS,STO,TRA,DST
2 Spent Solvents I  -28.6 66.000-M.T COL,REU,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 12.000-M.T COL,DCO,DSS,REU,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 1.200-M.T COL,DSS,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 3,4 di amino benzophenone 2.000 2.000 - M.T 0.000
2 medendazole IP/BP/USP 2.000 2.000 - M.T 0.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 6.000 WWG : 6.000 Water Source     Remark
1 Boiler Feed 0.500 0.100 Tankers
2 Cooling Water 1.000 0.000 Tankers
3 Domestic Purpose 1.000 1.000  Tankers
4 Mnfg Process 3.000 4.400 Tankers
5 Others ..... 0.500 0.500 Tankers for APCM

Water Consumption & Generation Break upG

Signature By(N H PARMAR,SSA)

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

5/5 ( Through XGN )11/07/2023

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Inspection report of Shchem Corporation, plot no 4001/A-2, GIDC Ankleshwar.  

 This unit is visited with reference to complaint from Dharmesh Mistry regarding seepage of w/w from 

boundary wall of unit into GIDC strom water drain. With reference to this site is visited. It is observed 

that alkaline w/w from boundary wall of unit is going in to GIDC strom water drain. One w/w sample is 

collected which is going in to GIDC strom water drain for analysis. Then unit is visited and huge w/w 

ponding is observed within premises leading to GIDC strom water drain. One w/w sample is collected 

from this ponding. Person contacted informed that ponding is created due to leakage from drums which 

were being shifted to pucca flooring within premises and from 10 KL raw effluent storage tank. Bottom 

valve of raw effluent storage tank had broken and effluent was going to open land within premises 

leading to GIDC strom water drain. One w/w sample is also collected from leakage point of effluent 

storage tank. It is observed that unit has taken no preventive steps to stop the w/w going in to GIDC 

strom water drain. No measures were taken to control the flow of effluent from storage tank. 

Temperature of w/w from effluent storage tank was @ 45 degrees centigrade. During inspection 

production activity is found not going on, in ETP neutralization activity is found going on. So looking to 

the plant condition, ETP operation and temperature of raw effluent it seems that unit has started 

production activity. Unit has been issued closure direction by board. Unit is also sealed by circle officer- 

Ankleshwar. (as per IR dated 11/10/2022). During sealing process 6 reactors and one main electric panel 

board was sealed by officials. During inspection it is observed that out of 6 reactors only one reactor is 

having seal. Unit has removed seal from 5 reactors. Seal is observed in main electric panel board. During 

inspection @ 150 drums of unknown material is found stored within premises. 3 day notice given during 

inspection.  

Photographs 

  
w/w seepage from boundary wall w/w ponding within premises 
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w/w ponding near boundary wall within premises Leakage in bottom valve of  effluent storage tank 

  
w/w ponding within premises Drums containing unknown material 

  

Neutralization tank of ETP Sealed electric box 
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Reactor without seal Reactor without seal  

Reactor without seal  Reactor without seal  

 

 
Reactor without seal Reactor with seal 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:389159 - Analysis Completion:23/06/2023

Pharmaceuticals / LAB Inward : 51190

TEST REPORT

Date:  26/06/2023       Test Report No. : 51190

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : COM-On Complaint)

:  N H PARMAR,SSA 

:  5 lit

:  389159

:  10/06/2023 , (1815 to 1815) & 12/06/2023

:  12/06/2023 & 23/06/2023

:   w/w sample collected from leakage point of effluent collection storage 

tank. ~

:  Yes

:  On land for percolation

:  No generation of industrial wastewater

:  45 &  pH Range on pH Strip :9-10 on pH strip

:  Barcode &  Color & Appearance :Milky

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 45

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.10

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen30

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 101550

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 632

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 314.72

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l Interference at end point, bla

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l Interference - on adding buffe

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 8813

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 4

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 2115

Laboratory Remarks : Approved By:399-lab_399 Dt.: 26/06/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

7BCD0BA4-A4E1-4C4E-81A9-8748CB46BE9502/05/2024 12:12:54 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:389154 - Analysis Completion:23/06/2023

Pharmaceuticals / LAB Inward : 51189

TEST REPORT

Date:  26/06/2023       Test Report No. : 51189

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : COM-On Complaint)

:  N H PARMAR,SSA 

:  5 lit

:  389154

:  10/06/2023 , (1805 to 1805) & 12/06/2023

:  12/06/2023 & 23/06/2023

:   w/w sample collected from ponding near boundary wall within premises 

~

:  No

:  On land for percolation

:  No generation of industrial wastewater

:  35 &  pH Range on pH Strip :9-10 on pH strip

:  Barcode &  Color & Appearance :Brown

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 35

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.23

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen400

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 167990

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 540

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 455.28

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l Interference at end point, bla

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l Interference - on adding buffe

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 11275

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 3

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 2707

Laboratory Remarks : Approved By:399-lab_399 Dt.: 26/06/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

C2302A1B-F1B7-47A6-84B5-0D52BA542CD202/05/2024 12:13:23 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:389133 - Analysis Completion:23/06/2023

Pharmaceuticals / LAB Inward : 51188

TEST REPORT

Date:  26/06/2023       Test Report No. : 51188

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : COM-On Complaint)

:  N H PARMAR,SSA 

:  5 lit

:  389133

:  10/06/2023 , (1755 to 1755) & 12/06/2023

:  12/06/2023 & 23/06/2023

:   w/w sample collected from seepage from boundary wall of unit ~

:  yes

:  into GIDC strom water drain

:  No generation of industrial wastewater

:  35 &  pH Range on pH Strip :9-10 on pH strip

:  barcode &  Color & Appearance :brown

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  12    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 35

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.18

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen500

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 186300

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 2724

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 700

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l Interference at end point, bla

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l Interference - on adding buffe

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 11513

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 2

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 2762

Laboratory Remarks : Approved By:399-lab_399 Dt.: 26/06/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

C0E9DC77-9F12-4C5B-B051-694AC2F0C99D02/05/2024 12:13:49 Page 1 of 1
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1

2

5

6

7

8

11

PLOT NO:4001/A-2,GIDC ANKLESWAR,
-, -,
ANKLESHWAR - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

shchem@yahoo.com

00000000000

Type / Scale / Sector / Status : RED / SMALL / Pharmaceuticals / In Operation
 Inspection Dt & Time : 02/08/2023 17:10 /  Water 

Water Consumption in Kilo Lts Per Day 5.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

747122 ( On Complaint )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
CETP (ETL) Member / No generation of industrial wastewater

Ind : Dom : 1.000
5.000Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-95266-02/06/2023  Last Inward:280690-15/05/2023[ONL]

No

 TSDF Name : B.E.I.L, Ankleshwar [14983]

 Person Contacted : Mr. Vijay R. Sheth - Partner

4

17

shchem corporation

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Tankers

 Commissioned Dt :  
   

 Production Start Dt : 
    

25/01/1985 25/01/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 10 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 41399-05/09/2023

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
14/10/2020 DIR 10/11/2020 33A,O15, 581437 DIR REV 572954
25/05/2018 REV 21/06/2018 PER, 481903 REV DIR 458957
28/02/2018 DIR 20/04/2018 33A,IMM, 470815 DIR ROU 452487

Lab Charges Pending :  Rs. 36480.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 1358, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 0 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202304 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Collection Cum Equalization,P-Collection Tank

APCM Details : Scrubber

Fuel Used : Natural Gas

Stack Attached to : Boiler

1/6 ( Through XGN )05/09/2023

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure-R20
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PCB-ID: ( 26937 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ID:26937

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? No.

e  - Was the ETP in operation ? No

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? Yes

h  - Nos of Samples collected 03

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

2/6 ( Through XGN )05/09/2023

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Inspection Crux:

General Observation:
This unit is visited with reference to telephonic complaint received to this office from anonymous person (mob 
no. 6354813935) who provided google location regarding wastewater discharge in to GIDC Storm water drain 
(SWD). We have visited the above said shared location where complainant was present and said that this unit is 
discharging wastewater and found that alkaline wastewater is flowing (pH @ 9-10 on pH strip) in to GIDC SWD 
besides this unit. During visit, it is observed that on the right side of the material gate of this unit contaminated 
water was flowing from the unit which directly open to GIDC SWD through boundary wall hole and on checking 
found alkaline wastewater (pH @ 9 -10 on pH strip). We have collected sample from this stream for analysis 
purpose. On right side of material gate, brownish colored wastewater small puddle observed near boundary wall 
which was coming through seepage and going in to GIDC SWD. We have collected sample from this seepage 
puddle for analysis purpose which is located on right side of the material gate. In the unit premises RCC flooring 
work was under progress. After entering plant, it is observed that, previously stamped seal by the authority was 
not seen on the 0.7 KL SS Reactor and 6 KL SS Reactor. Also, the surface of the 0.7 KL reactor was found hot on 
touch in and in-process material was also found inside the reactor. Nitrogen cylinder is seen connected with 6 KL 
reactor. MB-III Batch Sheet in the plant, lot no. MB-III/082, dt. 01/08/2023, batch size 685 Kg log sheet found in 
the plant area. Visible smoke was seen on the surface of the Electric Hot Oil unit and its surface felt hot on the 
touch in, which is connected with reactor – 0.7 KL. Hence it came to know that unit is in operation and 
manufacturing process is started illegally. In addition to that, AOD Pump was found with the Separator Vessel of 
the unit, the suction was inside the separator and a flexible pipeline was provided at the discharge point which is 
going to the collection cum neutralization tank of ETP. Water is seen coming out near the end point at ETP by 
lifting the pipe from the backside which proves that unit was transferring material by AOD pump. Unit is asked to 
clarify the same. Huge quantity of drums filled with wastewater / intermediate / RM / product / waste material 
were found haphazardly stored openly in ETP area, near material gate and plant area. Brownish color w/w 
seepage was found from the drums lying near material gate and going outside the premises through seepage. 
During the inspection, Collection cum neutralization tank & treated w/w collection tank was filled with w/w & 
sample from treated w/w collection tank is taken for analysis purpose. Unit has not furnished any details 
regarding production, raw material purchase, fuel consumption and water consumption etc. during visit. Looking 
at all the above details, it is found that unit is not following the closure order/ direction given by the Board and 
have started illegal production activity and wastewater discharging outside the unit premises. DGVCL was 
instructed to disconnect the power supply of unit including single phase vide letter dated - 19.07.2023, however 
during the inspection, single phase power connection is observed in the unit. Written instructions are given in 3-
day notice to clarify all this matter. Photographs taken during inspection and 3-day notice are attached here with. 
[677]-03/08/2023
~ RO Comments/Reply :Strict action may be taken. -05/09/2023

Water Observation:

Air Observation:

Hazard Observation:

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

W.C Notings: ---------[677-DEE]~

I recommend : g. Recommend Strict Action

3/6 ( Through XGN )05/09/2023

PCB Id: 26937
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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6. ુલાકાત સમયે કોઈપણ કારના Raw material પરચેઝ, ોડ શન, Fuel consumption, water consumption વગેર 
ની િવગતો ર ુ કરલ નથી.

4. એકમના Separator Vessel સાથે AOD Pump જોવા મળેલ ું સકશન સેપરટર ની દર હ ું અને ડ ચા  માં 
flexible pipeline લગાવી ETP નાં collection cum neutralization tank ુધી પાઈપ જતી હતી સદર પાઈપને પાછળનાં 
ભાગથી ઉચી કરતા End Point પાસે પાણી નીકળ ું જોવા મળેલ  દશાવે છે ક આપના ારા AOD પ પ ચલાવી 
મટ ર યલ ા સફર કરવામાં આવે છે  બાબતે ુલાસો કરવો.

5. ઉપરો ત બધીજ િવગતો જોતા મા ૂમ પડલ છે ક આપ ારા બોડ ારા આપાયેલ closure order/ direction ું પાલન 
કરવામાં આવ ું નથી અને અનઅિધ ૃત ર તે ોડ શન અને w/w discharge ીમાઈસીસની બહાર કરવામાં આવે છે.  
બાબતે ુલાસો કરવો.

3. ETP એ રયામાં, લા ટ એ રયામાં તથા મટ ર યલ ગેટની આસપાસ મોટ  મા ામાં drums ક માં w/w / intermediate / 

RM / product / waste material ભરલ જોવા મળેલ. મટ ર યલ ગેટ પાસેના drumsમાં brownish કલર ું w/w સીપેજ 
થઈને ીમાઈસીસની બહાર જ ું મા ુમ પડલ નો ુલાસો કરવો.
આપના એકમની ુલાકાત અ ેની કચેર ને મળેલ ટલીફોનીક ફ રયાદ, આપના એકમમાંથી GIDCની Strom Water Drain 

(SWD) માં ગંદા પાણીનો િનકાલ કરતા હોવાની બાબતે કરવામાં આવેલ.

1. ુલાકાત સમયે એકમના મટ ર યલ ગેટની બા ુમાં આ કલાઈન વે ટ વોટર (pH @ 9-10 on pH strip) તથા ગેટની 
બા ુની boundary wall ની પાસે સીપેજ થઈને આઈડ સીની SWDમાં જ ું મા ુમ પડલ  તા કા લક બંધ કર ું.

2. ુલાકાત સમયે એકમના 0.7 KLના SS Reactor તથા 6 KLના SS Reactor પર અગાઉ ઓથોર ટ  ારા મારલ સીલ 
જોવા મળેલ નથી તેમજ 0.7 KLના ર એ ટરની સરફસ ટચ કરતા ગરમ જોવા મળેલ તથા સદર ર એ ટરની દર in-

process material પણ જોવા મળેલ. વ ુમાં Electric Hot Oil ુિનટના સરફસ પર visible ુમાડા જોવા મળેલ તથા તેની 
સરફસ ટચ કરતા પણ ગરમ મા ુમ પડલ. 6 KLના ર એ ટર સાથે Nitrogen cylinder connected જોવા મળેલ. લા ટમાં 
MB-III Batch Sheet, lot no. MB-III/082, તા. 01/08/2023, batch size 685 Kgની લોગશીટ ભરલી જોવા મળેલ. આથી 
જણાય છે ક આપ ારા ઉ પાદન યા કરવામાં આવે છે નો ુલાસો કરવો.

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

4. @150 drums having unknown material are kept near ETP area. please 
clarify regarding the content  and disposal scheme.

740512(10/06/23) Still Pending

3. During inspection only two seals, one on electric box and another on one 
reactor, other seals on other reactor are not observed at site. please clarify.

740512(10/06/23) Still Pending

5. Submit letter from DGVCL regarding your disconnection status. 740512(10/06/23) Still Pending

1. Your unit is visited with refernce to complain regarding seepage of waste 
water from your unit to GIDC strom water drain.

740512(10/06/23) Still Pending

2. You are directed to stop seepage of w/w from your unit to  GIDC strom 
water drain and collect all the effluent back in ETP.

740512(10/06/23) Still Pending

5. સદર ટોરજ ટ કના બોટમ વા વ માંથી મોટર પ પ ારા, ઔ ો ગક ગં ુ પાણી 
ી  ન બર ની ટોરજ ટક (૧૦ KL) માં ા સફર થ ું જોવા મળેલ.

739930(06/06/23) Still Pending
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4. ઔ ો ગક ઉ પાદનો દર યાન જનરટ થતા ઔ ો ગક ગંદા  પાણીની ટમે ટ માટ 
બનાવેલ ાઈમર  ETP એકમોમાંથી ઔ ો ગક ગં ુ પાણી િસ પલી પાસ કર ને 
એકમની પાછળના ભાગમાં રાખેલ ટોરજ ટ કો ( ૨ નંગ ૧૦ KL મતા વાળ ) માં 
એક  કરવામાં આવ ું જોવા મળેલ.

739930(06/06/23) Still Pending

3. ુલાકાત સમયે એકમમાં ઔ ો ગક ઉ પાદનને લગતી કામગીર ઓ થતી જોવા 
મળેલ.

739930(06/06/23) Still Pending

8. ુલાકાત દર યાન ETP  કલે શન ટ કરમાંથી આ કલાઇન (@૯ થી ૧૦ PH મા ા 
PH strip) ઔ ો ગક ગંદા પાણીનો ન ુનો એક  કરલ છે.

739930(06/06/23) Still Pending

7. આમ ઉપ ુ ત તમામ બાબતો જોતા જણાય છે ક એકમમાં ઔ ો ગક ઉ પાદન 
દર યાન જનરટ થ ું ઔ ો ગક ગં ુ પાણી કોયપણ તની ટમે ટ કયા વગર 
એકમની બહાર આઇડ સી ની વરસાદ  પાણીની ઈન માં રા ી દર યાન કરવામાં 
આવે છે. આમ બન અિધ ૃત કામગીર  કરવી ન હ અને ઔ ો ગક ગંદા પાણીનો િનકાલ 
િનયમો ુસાર કરવો.

739930(06/06/23) Still Pending

6. સદર ી  નંબરની ટોરજ ટ કની બોટમ માં આવેલ વા વ સાથે આશર ૫૦ થી 
૬૦ મીટર ટલી લે બલ પાઈપ લગાવીને એકમની આગળના દરવા ની  બા ુમાં 
આવેલ બાથ મ ુધી લંબાવીને સદર ટ કમાંથી ઔ ો ગક ગંદા પાણીનો િનકાલ 
બાથ મમાં લગાવેલ પાઈપ મારફતે એકમની બહાર થતો જોવા મળેલ. 

739930(06/06/23) Still Pending

1. આજરોજ નાઈટ મોિનટર ગ દર યાન આપના એકમની ુલાકાતની બા ુએ આવેલા 
ભાથ મ માંથી પાણીના િનકાલ કરવાની પાઈપ લાઈન માંથી આ કલાઇન (@૯ થી 
૧૦ PH મા ા PH strip પર) વાસવાળા ઔ ો ગક ગંદા પાણીનો િનકાલ એકમની 
બા ુમાંથી પાસ થતી આઈડ સી ની વરસાદ  પાણીની ઈન માં થતો જોવા મળેલ  
ગંદા પાણીનો એક ન ુનો એક  કરલ છે.

739930(06/06/23) Still Pending

2. ઉપરો ત ુ ા અ વયે આપના એકમની ુલાકાત લેતા નીચે જણા યા ુજબના 
અવલોકનો યાને આવેલ.

739930(06/06/23) Still Pending

1. ુલાકાત સમયે એકમની ુ ય ઈલે ક પેનલ તથા Reaction vessels (6 nos.) 

સીલ થયેલ યાને આવેલ. સદર સીલ ની ળવણી કરવી.
692833(07/11/22) Still Pending

2. આપના એકમને પાઠવવામાં આવેલ closure direction Dated 10/11/2020 ની 
તમામ શરતો ું ુ તપણે પાલન કર ું.

692833(07/11/22) Still Pending
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Chloro-Sulphonation 11 reactor m-2 SCR SO2-40,HCL-15,CHI-9,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 10 NON IBR BABY 

BOILER CAP. 0.4 
TPH

NO N.A Natural Gas 100 SCM/DAY

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-12 @ 9-10 on ph strip / 30 1720-1720 REP  etp final treated w/w holding tank ~ Tinge Yellow
2 W-12 @ 8-9 on ph strip / 30 1715-1715 REP  w/w discharge in gidc swd from left side of material 

gate through seepage ~ 
Brown

3 W-12 @ 9-10 on ph strip / 30 1710-1710 REP  w/w discharge in gidc swd from left side of material 
gate ~ 

Tinge yellow

D

A

Bhumika A. Bhuva, AEE - Acharya Ravikumar j, AEE

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (26937)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent Catalyst I  -28.2 0.024-M.T COL,DSS,STO,TRA,DST
2 Spent Solvents I  -28.6 66.000-M.T COL,REU,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 12.000-M.T COL,DCO,DSS,REU,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 1.200-M.T COL,DSS,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 3,4 di amino benzophenone 2.000 2.000 - M.T 0.000
2 medendazole IP/BP/USP 2.000 2.000 - M.T 0.000

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 6.000 WWG : 6.000 Water Source     Remark
1 Boiler Feed 0.500 0.100 Tankers
2 Cooling Water 1.000 0.000 Tankers
3 Domestic Purpose 1.000 1.000  Tankers
4 Mnfg Process 3.000 4.400 Tankers
5 Others ..... 0.500 0.500 Tankers for APCM

Water Consumption & Generation Break upG

Signature By(Bhumika A. Bhuva, AEE )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Photographs taken during visit 

26937 - Shchem Corporation        Date of Inspection: 02/08/2023 

  

 
 

 
Contaminated alkaline wastewater going outside through boundary hole near material gate  

  

Brownish colored wastewater small puddle near boundary wall coming through seepage from drums stored  

 
 

  
0.7 kl SS reactor, 6 KL reactor connected with nitrogen cylinder and electric hot oil unit 
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Material was transferred by AOD Pump connected with Separator Vessel and a flexible pipeline open at ETP 

 
RCC flooring was under progress 

  

 
Openly stored drums filled with various materials near ETP area and in plant area 
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Batch sheet record 

 

3-day notice  
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:392965 - Analysis Completion:25/08/2023

Pharmaceuticals / LAB Inward : 51832

TEST REPORT

Date:  25/08/2023       Test Report No. : 51832

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : COM-On Complaint)

:  Bhumika A. Bhuva, AEE 

:  5 lit

:  392965

:  02/08/2023 , (1720 to 1720) & 03/08/2023

:  04/08/2023 & 25/08/2023

:   ETP final treated w/w holding tank ~

:  No

:  Presently stored

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 9-10 on pH strip

:  Barcode &  Color & Appearance :Tinge Yellow

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  12    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.9.49

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen20

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 158976

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 318

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 912.8

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 3875( some interference ,as  d

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 1670

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 9919

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 2277

Laboratory Remarks : Approved By:399-lab_399 Dt.: 25/08/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

4A28AD31-CA0B-48EA-9D05-7A99E01D322602/05/2024 12:15:28 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:392964 - Analysis Completion:25/08/2023

Pharmaceuticals / LAB Inward : 51831

TEST REPORT

Date:  25/08/2023       Test Report No. : 51831

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : COM-On Complaint)

:  Bhumika A. Bhuva, AEE 

:  5 lit

:  392964

:  02/08/2023 , (1715 to 1715) & 03/08/2023

:  04/08/2023 & 25/08/2023

:   w/w discharge in GIDC SWD from left side of material gate through 

seepage ~

:  Yes

:  GIDC storm water drain

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 8-9 on pH strip

:  Barcode &  Color & Appearance :Brown

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.8.22

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen150

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 15160

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 68

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 369.6

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 4975

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 3780

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 1531

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 350

Laboratory Remarks : Approved By:399-lab_399 Dt.: 25/08/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***

0E100D4D-616B-4753-BBB3-39933BB7CA8A02/05/2024 12:15:53 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:392963 - Analysis Completion:25/08/2023

Pharmaceuticals / LAB Inward : 51830

TEST REPORT

Date:  25/08/2023       Test Report No. : 51830

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015

Tele:(0264)2246333

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : COM-On Complaint)

:  Bhumika A. Bhuva, AEE 

:  5 lit

:  392963

:  02/08/2023 , (1710 to 1710) & 03/08/2023

:  04/08/2023 & 25/08/2023

:   w/w discharge in GIDC SWD from left side of material gate ~

:  Yes

:  GIDC storm water drain

:  No generation of industrial wastewater

:  30 &  pH Range on pH Strip :@ 9-10 on pH strip

:  Barcode &  Color & Appearance :Tinge yellow

:  Ind :5.000 , Dom :1.000 & Ind :5.000 , Dom :1.000 

:  12    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Shchem Corporation - 26937

:  4001/A-2,GIDC ANKLESWAR,-,-

   ANKLESHWAR-393002, Taluka : Ankleshwar, District : Ankleshwar, 

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 30

 2 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.9.48

 3 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen10

 4 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 4870

 5 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 174

 6 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 75.6

 7 Chloride mg/l Argentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-20121 - 50000 mg/l 1275

 8 Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/l 826

 9 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 609

 10 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l BDL

 11 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 12 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 139

Laboratory Remarks : Approved By:399-lab_399 Dt.: 25/08/2023

R.C.VASAVA,S.O

Note : 

1. The results relate only to the items sampled and tested.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full  or part  without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

*** END OF TEST REPORT ***
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